
 Monday,  March  20,  978
 Sixth  Series,  Vol.  XI  No.  20

 Phalguna  20,  899  (Saka)

 LOK  SABHA

 DEBATES

 (Fourth  Session)

 (Vol.  XI  contains  Nos.  1-20)

 LOK  SABHA  SECRETARIAT
 NEW  DELHI



 CONTENTS

 No.  20,  Monday,  March  20,  978/Phalguna  20,  7899  (Saka)
 COLUMNS

 Obituary  References.  मु  :  नि  हर  I—7

 Papers  laid  on  the  Table.  5  हे  है  '  .  79

 Statement  Re.  Treaties  of  Trade  and  Transit  and  Agreement  of  Co-

 sNews
 to  control  Unauthorised  Trade  between  India  and

 epal—

 Shri  Mohan  Dharia_  ©  नि  नि  l0—I2

 Demands  for  Grants  (Railways),  7978-79--  है  12—87,  90-+92

 Shri  Nathu  Ram  Mirdha  मे  I3—I6
 Shri  Jagannath  Sharma.  .  .  नि  दर  6—20
 Shri  H.  L.  P.  Singh  .  .  >  .  न  वि  20--23
 Shri  Dalpat  Singh  Paraste  .  न  हे  ढ़  हे  23-26
 Shri  R.  D.  Ram  नि  .  26—30
 Shri  R.  Venkataraman  द  हे  39-32
 Shri  A.  K  Saha  .  :  .  मु  32-34
 Shri  Ram  Das  Singh.  :  34—38
 Shri  Hari  Ram  Makkasar  Godara  +  वि  वि  38—4r
 Prof.  P.  G.  Mavalankar  a  ?  :  4146
 Shri  Harikesh  Bahadur.  7  है  46—50
 Shri  A.  Asokaraj  .  es  @  है  50—53
 Shri  Chaturbhyuj  53—58
 Shri  Ugrasen  ?  +  58—62
 Shri  Vayalar  Ravi.  हे  ‘i  63-65
 Dr.  Henry  Austin  है  है  नि  हि  65—57
 Shri  Kanwar  Lal  Gupta.  7  हे  है  67-7०
 Shri  Rudra  Pratap  Sarangi.  .  70—75
 Shri  Shyamlal  Dhurve  6-78

 Dr.  Bijoy  Mondal.  हे  78-—80
 Shri  Chitra  Basu  .  ;  82—8:
 Shri  Pabitra  Mohan  Pradhan.  &  :  Br
 Shri  Gananath  Pradhan.  =  82
 Prof.  Madhu  Dandavate  +  हा  है  8ि2-डैए

 Statement  re.  Mizoram—

 Shri  Charan  Singh  .  .  .  नि  88-89

 Appropriation  (Railways)  Bill,  ९1  93

 Motion  to  introduce,  consider  and  pass—  93
 Prof.  Madhu  Dandavate  2.  .  .  93-94



 (ii)
 CoLUMNS

 Supplementary  Demands  for  Grants  (Railways),  7977-78  +  94595
 Appropriation  (Railways)  No.  2  Bill,  798  .  =.  6  ee  9

 Motions  to  introduce  and  consider—
 Prof.  Madhu  Dandavate  .  नि  .  96

 Motion  to  pass  .  .  न  *  .  द  द  96—10r

 Prof.  Madhu  Dandavate  .  .  न  .  नि  न  96.
 Shri  Mohd.  Shafi  Qureshi  .  97
 Shri  Vayalar  Ravi.  .  न  हा  .  .  हा  97
 Shri  P.  Venkatasubbaiah  7  ‘<  $  नि  97
 Shri  H.  L.  Patwary  .  है  डर  97
 Dr.  Subramaniam  Swamy  .  .  98
 Shri  Chhabiram  Argal  हे  ०  न  ढ़  हे  98

 Shri  Vinodbhai  B.  Sheth  Fs  :  99
 Shri  Rajaram  Shankarrao  Mane.  @  92

 Shri  R.  L.  P.  Verma  .  7  7  न  99

 Shri  Yashwant  Borole.  .  ;  .  मी  .  99

 Shri  Bhagat  Ram.  .  5  >  99mm  TOO

 Shri  Ramjeewan  Singh.  .  YO0O—I0r

 Shri  K.  Mallanna.  .  .  है  .  है  (०

 Shri  Chaturbhuj  -  न  e  .  .  ‘10r

 Demands  for  Excess  Grants  (Railways),  1975-76,  LOI—103,

 Appropriation  (Railways)  No.  3  Bill,  इ978--

 Motions  to  introduce,  consider  and  pass  .  +  *  I03—I05

 Prof.  Madhu  Dandavate  .  न  न  डर  I03——I05

 Demands  for  Excess  Grants  (General),  1975-76  «  705००

 Appropriation  Bill,  .978—

 Motion  to  introduce—  .  है  ‘  107—108

 Shri  Satish  Agrawal  .  3  2  107—108

 Motion  to  consider  नि  डे  है  LOF—TI2

 Shri  Satish  Agarwal  हि  -  मु  मु  I07—t08
 Prof.  G.  Mavalankar  न  न  «  »  YOQ—IIT

 Shri  Vayalar  Ravi.  ड़  3  पन्ना



 LOK  SABHA  DEBATES

 LOK  SABHA

 Monday,  March  20,
 nenenns

 29,  7999
 (Saka)

 Tha  Lok  Sabha  met  at  Eleven  of  the  Clock

 (Mr.  Speaker  #  the  Chair}
 OBITUARY  REFERENCES

 MR.  SPEAKER  :  I  have  to  inform  the
 House  of  the  sad  demise  of  Shri  Rajeshwara Patel  wiio  passed  away  at  Pahlejaghat
 on

 on  the  :6th  March,  978  at  the  age of  67.
 Shri  Rajeshwara  Patcl  was  a  Member

 of  the  First,  Second  and  Third  Lok  Sabha
 during  the  years  952  to:967.  A  lawyer and  agricultuus:  Shi:  Patel  was  member
 of  the  Revolutionary  Party  of  Bihar  during
 4926  to  1932,  He  was  a  widely  travelled
 person  and  had  Leen  amember  of  the  Back-
 ward  Class*s  Commission  and  General
 Secretary  of  All  India  Panchayat
 Parishad.  He  was  an_  active
 parliamentarian  and  had  served  on  a
 number  of  Committecs  of  the  House  in-
 cluding  the  Estimates  Committee.

 W:  lesply  mo  inn  the  lose  of  this  friend
 and  [  am  sutc,  the  House  will  join  me  in
 conveying  ow  condol  tothe  b  4
 family.

 The  House  may  stand  in  silence  for  a
 short  while  as  a  mark  of  respect  to  the
 memory  of  the  depa'ted  soul,

 The  Members  then  stood  in  silencee  for  a
 short  while,

 MR.SPEAKER:  Ihavealsoto  inform
 the  House  of  the  sad  demise  of  a  former
 Speaker  of  this  House,  Shri  M.  Anantha-
 eayanam  Ayyanyar  who  passed  away  at
 Tirupati  on  the  evening  of  roth  March,
 978  at  the  age  of  87

 Anoted  Parliamentarian,  Shri  Ayyangar entered  the  Central  Legislative  Assem)ly in  7934  and  continued  to  be  a  Member  for
 a8  y  ars.  being  elected  to  all  successive
 Houses  till  r962.  Hewasalto  a  Member
 of  the  Constituent  Assembly  during  the

 rs  7946—~50.  He  was  elected  Deputy
 Boraker  of  lok  Sabha  7959  and  served

 Bar  Association,  Chittoor,  cellor,  Rishi.

 that  capacity  till  ‘1962,  He  was Third  Lok  Sabha  also  7902  feooley from  Lok  Sabha  on  his  appointment  as Governor  and  he  held  that  office  for  a number  of  years,

 He  started  his  career  as  a  mathematics teacher  in  i9:2  but  thereafter  enterd
 the  legal

 professi  He  participated  in the  non-c  perati  and  sus-
 Fie  olka  ne

 @  year  in  Igar. eo  indivi  st  ha
 ae

 impri:  na  icon
 wi  uit  India  Movement  between  August
 7942  and  December  r944.  He  verved  on various  Commissi  and  Commi To  mention  a  few,  he  was  a  Member  of
 the  Fiscal  Commussion,  Chairman  of  the Criminal  Tribes  Inquiry  Committee,  Presi-
 dent,  Harijan  Sewak

 Sangh,
 th,  President  of

 kul  University.  Hardwar.  He  was  also
 Chairman  of  the  Esti  Commit
 during  ‘195054  and  Chairman  of  the
 Railway  Convention  Committee  in  1954. He  led  the  Indian  Parliamentary  Delega- tion  to  China  in  1956.  He  also

 Lay  os
 ta ina  ber  of  Parliamentary  C

 ces,  both  in  the  country  as_  well  as  abroad.
 He  was  a  person  who  was  deeply  interested
 in  the  upliftment  of  the  poor  and  down-
 trodden.

 Shri  Ayyanagar  had  an  amiable
 sonality.  He  was  deeply  devoted  to
 Parliamentary  _  institutions  and  made
 a  very  distinguished  contribution  as  a
 Presiding  Ollicer  in  the  form  of  decisions
 and  rulings  from  the  Chair.  It  was  dur-
 ing  his  time  that  the  first  Conference  of
 Co:  wealth  —  Parl:  tary  Associa-
 tion  was  held  in  India  in  1956.  The
 Conference  was  a  t  success  under  his
 leadership.  In  fis  paging  away  the
 countrv  has  lost  a  great  son  who  devoted
 all  his  hfe  to  the  service  of  the  people  and
 the  democratic  institutions.

 We  deeply  mourn  the  loss  of  Shi
 Ayyangar  and  |  am  sure  all  sections  of  the
 Howe  will  join  me  in  conveying  our  con-
 dolences  to  the  bereaved  family



 3  Obituary

 THE  PRIME  MINISTER  (SHRI
 MORARJI  DESAI):  Sir,  may  I  join
 you  in

 pata  |
 our  deep  sorrow  on  the

 passing  away  Shri  Ananthasayanam
 Ayyangar,  who  wasa  Member  of  this
 House,  a  Deputy  Speaker  and  then  a
 Speaker.  I  had  the  privilege  of  knowing
 him  lig

 Speaker  when  he  was  here.  He  had
 a  col  personality  and  he  was  a  per-
 son  with  independent  views  aud  he  express-
 ed  them  independently  too  Hewas  an
 eminent  speaker  and  after  his  clection
 again  in  1962,  he  was  appointed  as  Go-
 vernor  of  Bihar  where  he  also  rendered
 very  valuable  services.

 His  services  to  the  country  had  been
 varied.  He  took  part  in  the  non-coopera-
 tion  movement,  the  freedom  movement.
 and  was  deeply  devoted  to  Parliament
 and  Parliamentary  practices  and  to  de-
 mociacy.  In  his  death  the  country  has
 lost  a  great  patriot.  We  have  this  satisfac-
 tion  that  he  served  the  country  for  many
 years.

 I  requ  ‘st  you  to  send  our  condolences
 and  deep  sympathy  to  the  members  of  the
 bereaved  family.

 SHRI  YESHWANTRAO  CHAVAN
 (Satara):  Sir,  I  join  you  and  the
 Prime  Minister  in  our  sad  duty  of
 paying  condolences  to  the  memory  of  a
 man  who  was  a  very  distinguished  _  pre-
 decessor  of  yours.

 Thad  no  privilege  of  being  a  Member  of
 Parliament  when  he  happened  to  be  the
 Speaker,  but  his  reputation  as  Speaker has  reached,  I  think,  every  part  of  this  coun-

 try.  He  travelled  very  often  and  as  such
 we  came  in  his  personal  contact.  He  was
 aman  of  great  scholarly  distinction  and  a
 man  of  very  skillful  parliamentary  carrer
 He  was  Speaker,  I  am  told,  in  the  real
 sense  of  the  term  and  aperson  who  did  grea service  in  the  cause  of  our  freedom  struggle. He  was  a  senior  Congress  leader  in  those
 days  and  as  such.  he  was  very  highly
 respected.

 Sir,  looking  to  the  work  of  the  Parliament
 here  one  finds  that  the  work  is  becoming more  and  more  skillful  and  difficult  as  the
 time  passes.  That  is  because  democracy is  becomin;

 ‘h
 ore:  broad-based  and  more

 deepend.  tt  seems  to  be  the  only reason.  I  do  not  know  whether  it  was
 more  casy  in  those  days  to  control  the
 Houee.

 AN_HON.  MEMBER  :  It  was  discip- lined  House.

 MARCH  20,  978  References  4

 SHRI  YESHWANTRAO  CHAVAN
 Anyway,  he  had  the  distinction  of  presid-
 ing  over  a  disciplined  House.

 Sir,  I  join  you  in
 pa

 ying  our  tributes
 to  this  man  who  lived  to  a  mature  age.
 He  was  very  active  to  the  last.  Only  a
 few  weeks  before  I  had  received  a  communi-
 cation  from  him,  giving  his  comments  on
 the  current  political  situation  in  the
 country.  He  was  very  active  till  the  last
 moment,  was  very  clear  in  his  views
 he  always  thought  of  the  problems  of  the
 country  to  the  last  minute.  His  death  is  a
 great  loss  to  this  Parliament  and  to  this
 country,

 SHRI  P.  VENKATASUBBIAH
 (Nandyal)  :  Sir,  on  behalf  of  my
 party  andon  myown  behalf,  [join  you  and
 the  Leader  of  the  House  in  paying  tributes
 to  the  late  Shri  Avyangar.  The  sad
 dem‘se  of  Shri  Ayyangar  isnot  only  a  great loss  to  this  country  in  general  but  a  great loss  in  particular  to  Andhra  Pradesh.  from
 which  he  hails.  Sir,  I  had  the  privilege of  being  a  Member  when  Shri  Ayyangar was  the  Deputy-Speaker  at  well  as  the
 Speaker  of  this  august  bod\.  He  was  a
 veteran  Parliamentarian.  who  enthused
 many  of  us,  young  people,  who  entered
 Parliament  at  that  time,  and  we  have
 learnt  many  things  from  him.

 He  was  not  only  a  fine  Speaker  and  a
 parliamentarian  buta  great  patriot  who
 participated  in  the  freedom  struggle.
 Though  coming  from  an  orthodox  family in  Tirupati,  he  plunged  into  the  freedom
 struggle  when  the  call  was  given  by  Bapuii, and  from  then  on  uninterruptedly  he  was
 in  the  verv  thick  of the  freedom  struggle.

 In  5934  he  offered  hime  If  as  a  candidate
 for  the  Congress  when  he  knew  that  he  had
 to  oppose  a  very  great  stalwart  of  the
 Justice  Party.  In  those  days  of  limited
 franchise,  Shri  Ayyangar  stood  as  a  Con-
 gress  candidate  and  he  trounced  this
 Justice  Party  member,  to  the  surprise  of
 everyone.

 He  was  not  only  the  Speaker  of  this
 august  House,  but  also  an  erudite  scholar
 in  Sanskrit  and  Telugu.  Subsequently when  he  became  the  Governor  of  Bihar, he  ‘duscharged  his  duties  with  dignity  and
 decorum.

 T  once  again  join  you  in  paying  tributes
 to  him  and  I  request  that  our  condolences
 and  tributes  may  be  conyeyed  to  the  mem-
 bers  of  the  bereaved  family

 SHRI  ABALA  PAJNOR  —  (Pondi-
 chery)  :  On  behalf  of  the  AIADMK, T  associate  myself  with  the  sentiments  ex-
 pressed  by  the  hon.  Members  of  this
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 House.  But  when  I  express  my  grief  on
 behalf  of  my  party,  I  cannot  claim,  as  the
 Members ao  far  claimed,  personal  acquain-
 tance  and  the  privilege  of  working  with
 Shri  Ayyangar  cither  as  the  Speaker  or
 as  a  freedom-fighter.  But  I  can  tell  you
 many  of  the  stories  which  I  have  learnt
 from  my  father  about  the  freedom  fight
 or  his  work  in  Parliament.  I  remember
 that  very  often  the  name  of  Shri  Ayyangar cam  from  the  lips  of  my  father.

 So,  on  behall  of  the  \outh  of  this  country
 and  as  an  opp  psition  Member  I  can  say  that
 perhaps  Shri  Ayyangar  could  control  and
 manage  the  House  as  a  successful  Speaker because  of  the  discipline  of  the  Members;
 at  the  same  time,  he  was  also  equally  dis-
 erplined.  I  learn  from  Shri  Venkatara-
 man,  an  hon.  Member  of  this  House,
 who  had  the  privilege  to  b+  with  Shri
 Ayyangar,  that  be  alw  ays  used  to  listen  to
 the  last  Member,  whether  in  a  Committee
 or  in  the  House.  I  think  that  was  perhaps the  reason  why  Shri  Ayyangar  was  very
 sue

 essful.  Ofcourse,  9  do  not  blame  any- body.

 We  all  {eel  very  proud  that  Shri
 \vvangai,  who  was  avery  successful

 Spraker,  came  from  the  South  We  are
 very  much  moved  to  hear  of  his  sudden
 demise.  Till  the  last  minute  of  his  hice  he
 was  thinking  only  about  the  country. l.ven  now  his  soul  in  Tirupati  temple
 inty  be  thinking  of  this  Parhament  and
 how  we  are  going  ६0  save  democracy  for
 which  he  had  worked  so  hard.

 People  say  that  he  was  a  great  scholar  of
 Sanskrit  and  a  verv  good  orator  in  Telugu also.  We  feel  proud,  and  this  country vill  resnember  such  great,  eminent  men, and  T  am  sure  we  will  also  stand  bv  the
 cause  they  fought  for  as  mere  lip  sympathy will  not  be  a  correct  homage  to  the  great leaders  of  this  country.

 It  has  been  said  that  he  spent  agreat number  of  years  in  prison  on  the  call  of
 Bapuit.  We  did  not  hav:  the  privilege  of
 living  with  him  or  the  opportunity  to  know
 him  personally,  but  our  fove  and  affection
 towards  such  great  leaders  is  in  no  way less  if  anything,  it  is  more.

 With  these  words,  I  join  you  thr  hon. Prime  Minister,  the  Opposition  leaders  and
 other  Members  of  the  House  in  expressing our  grief,  We  are  one  with  you  in  our
 sentiments.

 SHRI  DINEN  |  BHATTACHARYA
 (Serampore)  :  On  behalf  of  our

 group  to  Pachament,  I  share  the  sentiments
 expressed  by  you,  the  hon.  Prime  Minister
 and  the  other  colleagues,  and  I  request vou  to  our  condol  to  the
 bereaved  family.

 PHALGUNA  29,  899  (SAKA)  References  6

 att  कवदलाल  हेमशज  जैन  (बालाघाट):
 प्रध्यक्ष  महोदय,  रिपब्लिकत  पार्टी  आफ
 इण्डिया  की  तरफ़  से  मैं  भी  दो  शब्द  कहता
 चहता  हूं।  आययंगार  साहब  के  निधन  के
 समाचार  को  रात  को  मैंने  सुना  ।  सन्‌  962
 में  o.4  भ्रगस्त  को  मैं  लोक  सभा  का  सेशन
 देखने  शाया  था  शौर  उस  समय  जहां  श्राज  झ्ाप
 विराजमान  है,  उस  कुर्सी  पर  प्राय्यंगार  साहब
 विराजमान  थे  और  उस  रोज  गोना,  दमन  और
 दीव  के  विलयन  पर  यहा  चर्चा  चल  रही  थी
 उस  समय  पंडित  नेहरू  जी  भी  थे  t
 जैसे  ही  मै  यहा  चुन  कर  श्राया  तो  मुझे  उन  की
 याद  ताजा  हो  गई  श्रौर  आज  ऐसे  बड़ें
 व्यक्ति  को  खो  कर  एक  बार  फिर  उन  की  याद
 जिन्दा  हो  रही  है।  सभी  पार्टियों  के  नेताओं
 ने  उन  के  लिए  जो  श्रद्धांजलि  भ्रपित  की  है,
 मैं  भी  अपने  दल  की  ओर  से  और  भ्रपनी  तरफ़
 से  उन्हें  श्रद्धांजलि  भ्रपित  करता  हूं।  ऐसे
 णमे  महापुरुष  हमारे  देश  में  रहे  है  और  हम
 लोगों  के  लिए  अ्रपनी  यादगार  और  संदेश
 छोड  गये  है  और  उन  की  भावनाभ्रो  को  ले  कर
 अगर  हम  चलेंगें  तो  हम  अपने  देश  के  लिए
 जरूर  कुछ  कर  पाएंगे  |

 मैं  अपनी  तरफ़  से  शौर  अपनी  पार्टी
 की  तरफ  से  एक  बार  फिर  उन्हें  श्रद्धांजलि
 ब्रपित  करता  हू  ।

 SHRI  CHITIA  BASU  (Barasat)  ६
 I  jom  the  Prime  Minister,  the  leader  of
 the  opposition  and  other  Members  of  the
 House  in  paying  my  tribute  to  Shri  Anan-
 thasayanam  Ayyanyar.  He  had  a  che
 quered  and  colourful  carcer  as  you  have
 all  mentioned,  I  did  not  have  the  pri-
 vilege  of  being  a  Member  when  he  was

 residing  over  this  august  House,  but  T
 learnt  much  about  him  from  newspaper

 reports  and  senior  parliamentarians  who
 served  this  House  while  he  was  the  Speaker. As  Speaker,  he  laid  down  certain  conven-
 tious  and  practices  and  he  presided  in  such
 a  way  that  there  was  discipline  in  the  true
 sense  of  the  word.  That  is  not  to  say  that
 this  House  is  undisciplined  today.  We
 should  emulate  his  practices  and  serve
 Parli  and  the  parli  tary  instit
 tions  of  our  country  in  the  way  he  strved,

 With  these  words,  I  join  you  and  alk
 sections  of  the  House  in  paying  my  tribute
 to  the  leader,
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 MR  SPEAKER  :  As  a  mark  of  ree
 pect  to  the  deceased  penon,  the  House
 will  now  stand  in  silence  for  a  short  while,

 (The  Members  then  stood  in  silence  for  a
 short  while  )

 MR  SPEAKER  :  As  a  mark  of  respect to  the  memory  of  Shri  Ayyangar,  the
 Howse  stands  adjourned  to  meet  again  at
 2p.m,  The  Call  Attention  listed  for  to-
 day  will  be  taken  up  tomorow,  and  in  the

 anemone
 we  are  taking  up  legislative

 work,
 SHRI  P.  VENKATASUBBAIAH

 yy.
 should  we  not  adjourn  for  the  whole

 yi
 MR  SPEAKER  :  There  is  very  im-

 portant  work
 _ इइन्क्0  hrs.

 The  Lok  Sabha  then  adjourned  till  Fourteen
 of  the  Clock,

 The  Lok  Sabha  re-assembled  at  Fire  Miunu-
 tes  past  Fourteen  of  the  Clock.

 [Mr.  Speaxer  in  the  Chair)
 PAPERS  LAID  ON  THE  TABLE

 Statement  RE.  NATIONAL  DEVELOP-
 MENT  COUNCIL

 MR.  SPEAKER  :  The  Prime  Minis-
 ter.

 THE  PRIME  MINISTER  (‘SHRI
 MORARJI  DESAD  :  Sir,  I  beg  to  lay  on
 the  Table  a  copy  of  the  statement  adopted
 by  the  National  Development  Council  at
 the  end  of  its  meeting  held  on  March  28
 and  19)  1978,

 Statement
 The  National  Development  Council

 met  on  March  18-19,  1978,  under  the
 chairmanship  of  Prime  Minister  to  discuss
 the  document  Draft  Five  Year  Plan  :978—
 83,  prepared  by  the  Planning  Commission.

 The  Council  approved  the
 objectives

 of
 re  I  of  ploym:  reduction  in
 poverty  and  inequalities  and  inued  pro-

 gress  towards  self-reliance  and  generally  wel-
 comes  the  proposals  in  the  Draft  Plan  in

 ose
 of

 nee
 objectives.  The  Coun-

 cil  approved  the  corresponding  ed
 allocations  for

 agriculture,
 rural  develop-

 ment,  irrigation,  flood  control  and  power
 and  village  and  small-scale  industries.
 The  Council  emphasised  that  these  larger
 allocations  alone  would  not  benefit  poorer
 sections  of  the  people  unless  necessary institutional  and  administrative  changes
 are  made  to  ensure  that  benefits  do  indeed
 reach  those  for  whom  they  are  intended.
 Attention  was  especially  drawn  in  this
 «connection  to  the  importance  of  speeding

 MARCH  20,  978  Papers  Laid  g

 up  pl  tion  of  land  reforms  and
 of  mobilising  peasant  organisations  for  this
 purpose,

 While  commendin,
 >  fied

 phasis  in  the
 document  on

 on  inimum  ape ised.  that gr  the  il  recogni  the
 public  distribution  system  covering  cssen-
 tial  articles  of  mass  consumption  needs  to
 be  ded  and  strengthened  without
 any  delay.

 The  projections  of  employment  oppor- tunities  indicated  in  the  Plan  were  dis-
 cussed  and  it  was  agreed  that  these  should
 be  revi-ved  in  derail  in  consultation  with
 the  State  Governments.

 The  NDC  drew  pointed  attention  to  the
 need  for  king  effective  changes  in
 administrative  and  other  systems  to  ensure
 the  success  of  plan  objectives,  especially  the
 employment  ®  =

 and  the  objective
 ofnarrowing  downin  equalities.  The
 reasons  why  targets  set  in  the  past  could  not
 be  fulfilled  should  be  fully  analysed  and
 curre  tive  actions  taken,'

 The  importance  of  ensuring  that  the
 private  sector  conforms  to  the  national
 objectives  was  also  emphasised,

 It  was  agreed  that  the  Planning  Com-
 mission  would  hold  discussions  with  the
 States  in  regard  to  the  details  of  the  Draft
 Plan,  especially  the  State  Plans.

 The  NDC  welcomed  the  larger  role  the
 Draft  Plan  assigns  to  the  State  Govern-
 ments  in  development  planning  and  exe-
 cution.  Fiscal  arrangements,  which  would
 reflect  this  development,  need  to  be  further
 discussed  having  regard  to  the  constitutio-
 nal  provisions.  A  Committee  of  the  NDC
 would  be  formed  for  this  purpose.  The
 Committee  would,  inter  alia,  review  the
 Gadgil  formula  and  the  scope  of  Centrally
 sponsored  schemes  in  the  Plan.

 After  further  discussions  with  the  State
 Governments,  the  Plan  for  :978—83  would
 be  presented  for  approval  to  the  NDC
 at  a  subsequent  meeting.  Before  this
 meeting  the  Report  of  the  Seventh  Finance
 Commission  would  have  been  received  and
 taken  into  consideration.

 SURI  VAYALAR  RAVI  (Chira-
 yinkil)  :  The  Prime  Minister  has  laid  a
 copy  of  the  statement  adopted  by  the
 National  Development  Council  on  the
 Table  of  the  House.  We  find  in  the
 newspapers  that  there  was  a  lot  of  contro-
 versy  about  it  and  that  the  Chief  Mi-
 nisters  are  going  to  meet  separately,  I
 would  request  you,  Sir,  to  kindly  allow
 us  also  to  have  a  discussion  on  it,

 MR,  SPEAKER  :  We  shall  try  to  find
 some  time,
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 STATEN  REFORT  शीत,  Op  NGER
 FOR  1976-77,

 शिक्षा,  समाज  कल्याण  तथा  संस्कृति
 मंत्रालय  में  राज्य  मंत्री  (  भी  धन्ना  सिह

 ye  डा०  प्रताप  चन्द्र  चन्द्र  की  भोर
 से  मैं  राष्ट्रीय  शैक्षिक  अनुसंघान  तथा  प्रशिक्षण

 परिषद्‌,  नई  दिल्‍ली  के  वर्ष  1976-77  के

 (एक)  वार्षिक  प्रतिवेदत  भौर  (दो)  लेखे
 पर  लेखापरीक्षा  प्रतिवेदन  को  निर्धारित
 अवधि  में  सभा  पटल  पर  रखने  में  हुए  बिलम्ब
 के  कारण  बताने  वाला  एक  विवरण  (हिन्दी
 सथा  प्रग्रेज़ी  संस्करण)  सभा  पटल  पर
 रखता  हूं  ।

 {Placed  in  Library,  See  No,  ‘LT—1837/78]
 Review  &  AnNuat  Report  or  REHABILI-

 TATION  INDUSTRIES  CORPORATION  LTD  ,
 CGuceurra  ror  1975-76

 निर्माण  और  प्राबास  तथा  पूर्ति  झौर

 चुनर्थास  संत्रालय  में  राज्य  मंत्री  (  श्री  राम

 किकर)  :  पउ्ध्यक्ष  महोदय,  मैं  कम्पनी
 अधिनियम,  i956  की  धारा  6i9  क  की
 उपधारा  (i)  के  ऑ्न्तर्गत  निम्नलिखित

 पतों  (हिन्दी  तथा  अप्रेडी  संस्करण)  की
 एक-एक  प्रति  सभा-पटल  पर  रखता  हूं  —

 (एक)  पुनर्वास  उद्योग  निगम  लिमिटेंड,
 कलफत्ता  के  वर्ष  975-76  के
 कार्ययरण  की  सरकार  द्वारा
 समीक्षा

 [दो)  पुनर्वास  उयोग  निगम  लिमिटेड,
 फलकत्ता  फा  वर्ष  1975-76  का
 वाधिक  प्रतिवेदन,  लेखापरीक्षित
 लेखे  तथा  उन  पर  नियंत्रक  महा-
 लेखापरीक्षक  की  टिप्पणियां  t

 [Placed  in  Library  See  No.  ‘LT —1838/78)
 MR.SPEAKER  :  I  am  allowing  one

 statement  about  Mizoram,
 THE  MINISTER  OF  PARLIAMEN-

 TARY  AFFAIRS  AND  LABOUR  (SHRI
 RAVINDRA  VARMA)  :  At  5  P.M.

 MR  SPEAKER  :  All  nght  Item  No,
 6  will  be  taken  up  tomorrow  because  there
 is  another  connected  motion  also.
 We  now  take  up  item  No  7,  Statement  by

 Shri  Mohan  Dharia

 24°06  hrs.

 STATEMENT  RE.  TREATIES  OF
 TRADE  AND  TRANSIT  AND  AGREE-
 MENT  OF  COOPERATION  TO  CON-
 TROL  UNAUTHORISED  TRADE
 BETWEEN  INDIA  AND  NEPAL

 THE  MINISTER  OF  COMMERCE
 AND  GQIVIL  SUPPLIES  AND  CO-
 OPERATION  (SHRI  MOHAN
 DHARIA)  :  Mr.  Speaker,  Iam  happy to  inform  the  House  that  on  .7th  March  5
 1978,  I  on  behalf  of  the  Government  of
 India  and  Shri  Pitamber  Dhoj  Khati,  the
 Industry  and  Commerce  Minister  of  Nepal, on  behalf  of  His  Majesty’s  Government  of
 Nepal  signed  the  following  documents  :

 (i)  Treaty  of  Trade  between  the
 Government  of  India  and  His
 Majesty’s  Government  of  Nepal,

 (ii)  Treaty  of  Transit  between  the
 Government  of  India  and  His
 Majesty's  Government  of  Nepal.

 (ini)  Agr
 eement  of  Cooperation  between

 ¢  Government  of  India  and  His
 Majesty’s  Government  of  Nepal  to
 Control  Unauthorised  Trade  and

 (iv)  Related  Documents.
 It  gives  me  great  pleasure  to  lay  the
 above  documents  on  the  Table  of  the
 House.  [Placed  wn  Library.  See  No.  LT-
 1840/78).

 These  Treaties  and  the  Agreement
 replace  the  Indo-Nepal  Treaty  of  Trade
 and  Transt  of  t97:.  The  new  Treaties
 and  the  Agrecment  have  been  arrived  at
 after  loge

 negotiations.  They  reflect
 the  desire  of  the  Government  of  India,  to
 further  and  strengthen  relations  with  our
 neighbours,

 In  December  4
 9  during  his  visit  to

 Nepal  our  Prime  Minister  held  extensive
 discussions  with  His  Majesty  the  King and  Prime  Minister  of  Nepal.  The  Joint
 Communique,  issued  on  that  occasion  stated
 inter  aha,

 “The  two  Prime  Ministers  agreed  that
 separate  treaties  to  cover  trade  and
 transit  may  be  concluded  expeditiously. It  was  further  decided  to  provide,  at
 the  same  time,  for  effective  measures  to
 control  unauthorised  trade  from  one
 country  to  the  other.”

 The  conclusion  of  the  separate  Treaties  of
 Trade  and  of  Transit  and  the  Agreement miarks  the  fulfilment  of  this  intention.

 Briefly  I  would  like  to  highlight  some
 of  the  features  of  these  Treaties  and  the
 Agreement,  The  Treaty  of  Trade  extends
 increased  preferential  treatment  to  manu-
 factured  products  of  Nepal  for  import  into
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 Hon'ble  Members  would  have  noted the  relaxation  of  the  atomsphere  in  the
 Sub-Continent,  and  the  promotion  of objective  of  ial

 dev  t  of  Nepal  Ph  ¢  industries  that
 are  a encouraged  would  be  primarily based  on  Nepalese  and  Indian  raw  mater-
 ials.  As  hitherto  we  shall  continue  to  meet
 to  the  extent  feasible  the  requi  ts  for
 essential  commodities  of  Nepal.  Hon'ble
 Members  are  aware  that  one  of  the  features
 of  our  relations  with  Nepal  has  been  the
 free  convertibility  of  our  currencies.  In
 implementation  of  this  principle  bilateral
 trade  between  the  two  countries  would
 continue  to  be  conducted  in  Indian  rupees.

 The  Treaty  of  Transit  and  its  related
 Protocol  provide  enhanced  facilities  for
 Nepal’s  “‘traffic-in-transit”  through  India.
 This  should  go  a  long  way  in

 — Nepal’s  international  trade  and  shoul
 encourage  its  economic  development.

 Hon'ble  Members  are  aware  of  the
 long  and  open  common  border  shared  by
 India  and  Nepal  which  permits  of  fice
 movement  of  persons  and  goods.  It  is
 a  unique  feature  and  benefits  our  two  coun-
 tries  in  numerous  wavs.  At  the  same  time
 it  places  a  responsibility  on  both  Govern-
 raents  to  cooperate  in  their  efforts  to  control
 unauthorised  trade  and  to  remove  any
 inducements  to  the  conduct  of  operations
 which  are  injurious  to  cach  other's  econo-
 mies.  ‘The  Agreement  also  specifies  that
 the  two  Governments  will  cooperate  effec-
 tively  with  each  other  to  prevent  inftinge-
 ment  and  circumvention  of  the  laws  and
 rules  and  regulations  of  cither  country in  regard  to  matters  iclating  to  Customs,
 foreign  exchange  and  foreign  trade.  With
 the  political  will  on  both  sides  to  ensure
 that  there  is  no  unauthorised  trade,  it  is
 hoped  that  this  problem  which  in  the  past
 has  been  the  cause  of  some  misunderstand-
 ing  shall  no  longer  remain  an  issue

 In  order  to  ensure  that  the  Treaties  are
 harmoniously  and  effectively  implemented both  countries  have  agreed  to  mect  at  the
 Official  level  on  an  ad  hoc  basis  as  and  when
 the  need  may  arise.  It  has  also  been
 agreed  that  there  shall  be  an  Inter-govern-
 mental  Committee  consisting  of  senior
 officials  of  the  two  countries  whose  primary
 duty  would  be  to  promote  trade,  facilitate
 transit  and  control  unauthorised  trade
 between  our  two  countries  and  also  consider
 such  matters  as  may  remain  unresolved
 at  the  meetings  of  the  ad-hoc  official  groups.
 The  Inter-Governmental  Committee  would
 meet  on  a

 a  er
 basis  every  six  months

 in  the  capital  of  the  two  countries  alter-
 natirely,

 goodwill  and  friendship  among  the  coun-
 tries  of  the  Sub-Continent  over  the  past
 year.  This  atmosphere  calls  for  gi economic  cooperation  and  trade  among the  countries  of  the  area.  In  order  to

 Ea Nepal  to  develop  its  bilateral  trade  wit!
 Bangladesh  and  also  its  overseas  trade  to
 and  through  Bangladesh  we  have  agreed to  provide  Nepal  an  overland  route  to
 Bangladesh,  when  the  arrangements  for
 such  purpose  have  been  worked  out
 between  India  and  Bangladesh.

 The  new  Treatics  and  the  Agreement not  only  replace  an  old  arrangement  but
 also  mark  the  heginning  of  a  new  chapter in  the  history  of  our  relations.  We  look  for—
 ward  to  Speedicr  economic  development  of
 Nepal,  as,  in  the  ultimate  analysis  a  stable
 and  economically  strong  Nepal  is  the  best
 Guarantee  of  peace  and  stability  in  our
 region.  The  Treaties  and  the  Agreement
 now  concluded  are  a  definite  contributicn
 in  that  process  and  I  take  this  opportunity to  assure  His  Majesty’s  Government  of
 Nepal  that  India’s  cooperation  to  her  econo—
 mic  development  would  always  be  available
 because  we  have  nothing  but  goodwill for  the  government  and  the  people  of
 Nepal.

 Tro  hrs,
 DEMANDS  FOR  GRANTS  (RATL-

 WAYS),  978-79—  contd
 MR.  SPEAKER  :  Now  we  shall  take  up further  discussion  on  Demands  for  Grants

 (Railways).  Mr  =  Mirdha.  you  kindly confine  vourself  within  r0  minutes.
 THE  MINISTER  OF  RAILWAYS

 (PROI.  MADHUL  BANDAVATE)  ;  T
 have  to  make  one  subnission  regarding the  descussion  on  the  railway  budget, The  Appropriation  Bill  is  going  to  be
 taken  up  iu  the  Rajya  Sabha  tomorrow,
 Since  there  is  no  item  on  the  agenda, it  is  better  that  we  must.  sit  for  longer  time
 to  complete  the  entiie  subject  this  after-
 noon  only,

 MR.  SPEAKER  :  Is  it  the  pleasure  of
 the  House  to  take  up  Appropriation  Bill
 and  passit  so  that  it  may  eo  to  the  Rajya
 Sabha  tomorrow  ?

 SEVERAL  HON.  MEMBERS:  Yes.
 SHRI  VAYALAR  —  RAVT  (Chiva-

 yinkil)  :  We  agrec,  but  the  Ruling  party must  give  us  more  time.
 MR.  SPEAKER  :  No,  we  have  already

 distributed  it.
 SHRI  VAYALAR  RAVI  :  We  should

 get  our  share.
 PROF.  MADHU  DANDAVATE  :Then

 T  shall  cut  down  my  reply.
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 की  नाथू  राम  सिर्धा  (नागौर)  :
 मैंने  कुछ  मुद्दे  रेल  मंत्री  जी  के  सामने  रखे
 थे  गौर  च्चन्द  बाते  भौर  ऑापके  माध्यम  से
 उनके  सामने  रखना  चाहता  हूं  ।  हमारे
 यहां  राजस्थान  मे  साम्भर  झील  में  बहुत
 पानी  भर  जाता  है  जिस  की  वजह  से
 साम्भर  और  कुचामन  के  बीच  रेलवे  के
 डाइवर्शन  का  काम  चल  रहा  है।  इस  काम
 को  श्राप  जल्दी  पूरा  कर  दे।  बरसात  फिर

 शुरू  हो  जाएगी  तो  पानी  भर  जाएगा  |  इस
 काम  के  लिए  जहा  तक  मेरी  जानकारी  है
 पाच  छ  करोड  ही  काफी  होगे  ।  इस
 काम  को  आप  कष्ब  तवः  पूरा  करवा  सकेंगे
 इसके  बारे  में  राजस्थान  के  लोगो  को  शाप

 कुछ  बता  सके  तो  उनका  सन्तोष  हो  सकेगा  |
 इस  डाइवशेन  के  काम  को  कब  तक  पूरा
 श्राप  करेगे  इसको  श्राप  हमे  बता  दे  ।

 क्ट्रेक्टओ  जो  लेबर  एगेज  करते  हैं  उनका
 बहुत  एक्सप्लायटेशन  होता  है  और  उसकी
 काफी  शिकायते  है  ।  और  उसके  बारे  मे
 श्राप  थोडा  डिटेल  में  देखिए  कि  वहा  पर
 लेबर  को  सिर्फ  ढाई-ढाई,  दो-दो,  श्रौर  तीन-तीन
 रुपये  श्रर्थ  बर्के  के  देते  है  ।  मै  समझता  हू
 कि  झाज  के  जमाने  मे  यह  बहुत  भारी  एक्स-
 प्लायटेशन  है  ।  यह  भी  दख  कि  वहा  के
 ठेकेदारों  के  क्या  र्ट्स  है  भर  वह  क्तिना
 कम  मजदूरों  को  देते  है।  मजदूरों  की  इसमे

 बहुत  शिकायत  है  |

 मैं ब्राडगेज  के  बार  मशझाप  से  जिक्र  कर
 रहा  था  ।  राजस्थान  में  ब्राइगज  वा  माइलेज
 बहुत  कम  है  थोडा  गंगानगर  शौर  थोडा
 इधर  अलवर  झौर  जयपुर  होते  हुए  जो  मेन
 लाइन  भ्रहमदाबाद  जाती  है,  जिसके  बारे
 में  5,  6  बरसो  से  कह  रहे  है  कि  सर्वे  हो  चुका
 है,  सर्वे  पूरा  हो  गया  है,  लेकिन  झभी  तक
 भी  आपने  सिर्फ  2  हजार  रुपये  का  टोकन

 प्रावीजन  इसके  लिए  किया  है।  राजस्थान
 में  जब  तक  इस  ब्रोडगेज  को  भाप  नही  बनायेगे,
 जो  कि  मेन  अहमदाबाद  वाली  लाइन  है,
 तब  तक  सवाई  माधोपुर  से  जयपुर  जो
 बहुत  छोटा  सा  दुकडा  है,  सवाई  माधोपुर
 ब्राडगेज़  है,  इसको  अगर  श्राप  जोड  दे  और
 फिर  मारवाड  जंक्शन  से  जोधपुर  को  जोड  दे
 तो  इससे  राजस्थान  का  काफी  काम  हो
 जायेगा  ।  राजस्थान  के  बारे  में  सै  इसलिए
 जोर  देना  चाहता  ह  कि  यहा  बड़ा  भारी
 मिनरल  पोटैशियल  है  श्रौरइडस्ट्रियल  डैबलपमैट
 हुआ  है  भौर  दागे  होने  की  बहत  ज्यादा
 गुजाइश  है  ।  जब  तक  ब्राडगेज  का  यह
 मेन  लिक  नहीं  बने,  तब  तक  सवाई  माधोपुर
 भौर  मारवाड  जक्शन  से  जोधपुर  जोडते
 का  सवाल  खडा  नही  होता।

 छटी  योजना  श्राप  शुरू  करने  जा  रहे
 है,  पाचवी  योजना  इस  साल  खत्म  हो  जायेगी  ।

 3  बजट  झाप  और  पेश  करेगे,  मेरा  निवेदन
 है  कि  इस  मेन  लाइन  पर  ज्यादा  वर्क  कर  ने
 आने  वाले  छठे  प्लान  मे  भ्रगर  ाप  राजस्थान
 की  ब्राडगेज़  वी  फ्यूचर  प्लान  को  कुछ  भ्रच्छा
 स्वरूप  दे  सके  तो  बडा  भ्रच्छा  हो  ।  इसको
 मैं  बहुत  जरूरी  समझता  ह्  बयोषि  इससे
 राजरथान  का  एग्रीवल्चरल  प्रोडवशन  बढेगा
 और  इडस्ट्रियल  बेस  मज़बूत  होगा  ।  झगर
 यह  थोडा  ब्राडगेज  लिक  बन  जाये  तो  राजन
 स्थान  मे  बाकी  लाइनो  के  मीटरगेज  का  होते
 हुए  भी  राजस्थान  का  पूरा  हिन्दुस्तान  के
 साथ  लिक  जुड  जायेगा  ।  इसीलिए  मैंजोर
 देना  चाहता  ह  कि  ब्राडगेज  बनाने  के  बारे  से
 इस  लाइन  को  प्रापकी  प्रायर्टी  मिलनी
 चाहिए  ।

 इसके  साथ  ही  साथ  मैं  एक  दो  प्रौर  ट्रेनो
 के  बारे  में  भी  निवेदन  करना  चाहता  हु।
 जोधपुर  से  मेडतारोड  तक  एक  ट्रेन  झ्ाती
 है भौर  बीकानेर  से  मेडतारोड  तक  एक  ट्रेन
 झाती  है,  फिर  दोनो  प्राधी-भाधी  मिलकर
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 जयपुर  के  लिए  एक  ढ्  बनकर  जाती  है
 राजस्थान  में  गर्भियों  के  दिनों  म ंलोग  काफी
 गंगाजी  तथा  तोर्थों  को  जाते  हैं  जिससे
 बड़ा  रण  हो  जाता  है  और  लोगों  को
 कई  कई  दिन  तक  रेल  में  जगह  नही  मिलती  है।
 झापने  यह  निर्णेय  कर  लिया  था  कि  बीकानेर
 से  डायरेक्ट एक  ट्रेन  जयपुर  के  लिए  जोधपुर
 की  झलग  शौर  बीकानेर  से  मेडतारोड,  नागौर

 होकर  एक  ट्रेन  चालू  कर  दी  जाये।  लेकिन
 इस  निर्णय  के  बाद  भी  शायद  कुछ  लोग  आपसे
 मिले  और  कहने  लगे  कि  इस  ट्रेत  को  मत
 चलाइये  ।  इस  ट्रेन  को  वीकानेर  से  चुरु  शौर
 सीकर  के  बास्ते  चलाईये  ।  वह  झाप  चलायें,
 मुझे  इससें  कोई  एतराज  नहीं  है  लेकिन
 रेलवे  बोर्ड  तक  जब  एक  दफे  इस  ट्रेन  की
 मंजूरी  हो  गई,  फिर  भी  उसका  इस्प्लीमेंटेशन
 नही  हुआ,  यह  आश्चर्य  की  बात  है।  मुझे
 उम्मीद  है  कि  मेरी  इस  बात  को  सुनकर
 तो  झ्राप  कम-से-कम  इस  ट्रेत  को  चलायेंगे,
 क्योंकि  बहुत  भारी  रश  यहां  हो  जाता  है  शोर
 लोगों  को  खास  तौर  पर  गर्मियों  के  दिनों  में
 बहुत  परेशानी  होती  है।  श्रगर  यह  श्राप
 कर  सकें,  तो  आपकी  बड़ी  मेहरवानी  होगी  ।
 जो  फंसला  आपका  हो  चुका  है,  उसी  को
 इम्प्लीमैंट  करने  की  बात  मैं  झापसे  कह
 रहा  हूं।

 रेलवे  में  हिन्दी  के  प्रयोग  के  बारे  में
 प्रगति  देख  कर  मुझे  बहुत  खुशी  हुई  है,  लेकिन
 मैं  कहना  चाहता  हैं  कि  हिन्दी  के  जो  स्टैनो-
 भ्राफर्स  शौर  टाइपिस्ट्स  हैं,  उनकी  कुछ
 कठिनाइयां  हैं  ।  उनके  मैमोरैडस  भी
 गये  हैं,  मैं  ज्यादा  डिटेल  णें  नहीं  जाना  चाहता,
 लेकिन  मैं  निवेदन  करूंगा  कि  झगर  उनकी
 तरफ  ध्यान  दें  तो  रात-दिन  जनता  के  काम  में
 झाने  वाला  जो  यह  डिपार्टमेंट  है,  उसमें
 सही  तरीके  से  देश  की  नीति  झौर  कानून
 के  अनुसार  हिन्दी  के  फैलाव  करने  में  जो
 रेलवे  विभाग  की  दिलचस्पी  है,  उसको
 और  भी  प्रोत्साहन  मिलेगा  ।  इसलिए
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 उनको  मुसोबतों  भौर  कठिताइयों  का  मामला
 मैं  झापके  सामने  रख  रहा  हूं  t

 एमर्जेंसी  के  दिलों  में  ट्रेनों  में  सफाई  का
 काम  बहुत  बढ़िया  होता  था,  लेकिन  झाज
 कल  वह  बात  नहीं  है।  मेरे  ख्याल  से  स्थफ
 बैसे  का  वैसा  ही  है,  बल्कि  प्रोवर  स्टाफ  है  ।

 पंक्चुएलिटी  तो  काफी  चली  है,  एक्सीडेंट्स
 पहने  तो  कुछ  हुए,  लेकिन  उसमें  काफी  सतकंता
 बरती  जा  रही  है,  उसमें  कुछ  सुधार  भी  हुभा
 है,  लेकिन  रेलवे  में  सफाई  के  प्रभ्रियात  की
 शोर  अगर  ज्यादा  ध्यान  दें  तो  भ्रच्छा  होगा  |
 जैसे  सैकिड  क्लास  के  गरीब  यात्रियों  को
 रेलवे  ने  फैसेलिटीज़  दी  हैं,  मैं  इसे  ठौक
 समझता  हूं  नौर  यह  झापका  प्रच्छा  प्रोग्राम
 है,  लेकिन  इस  सफाई  के  काम  पर  भी  अगर
 स्टेशनों  पर  रेलों  के  टाइम  पर  ज्यादा  ध्यान
 दिया  जाये  तो  इससे  रेलवे  की  खूबसूरती
 भी  रहेगी,  रेलवे  के  प्रन्दर  जरा  लोगों  को
 भी  झाराम  मिलेगा  भौर  देखने  वालों  की
 झांखों  को  कुछ  सुख  मिलेगा  ।  मैं  इस
 प्वाइंट  पर  जोर  देना  चाहता  हूं  -  खाने  के

 बारे  में  कुछ  कमियां  हैं,  उनको  ठीक  किया  जा

 सकता  है,  फैसिलिटीज़  के  बारे  में

 झाप  ने  बहुत  से  प्रावधान  रखे  है,  जितना

 करें  उतना  थोड़ा  है।  जो  कुछ  भी  आप  ने
 अच्छा  किया  वह  ठीक  है।  जागे  श्राप  श्र

 सतकंता  बरतें  क्योंकि  देश  के  हालात  काफी

 गंभीर  है।  श्रागे  भी  इन  तमाम  चीजों  में
 झाप  सावधानी  बरतें  और  इन  को  देखें  ।

 इतना  ही  मेरा  निवेदन  है।  समय  की

 कमी  है,  मैं  इन्ही  चन्द  बातोंको  कहकर
 पनी  बात  समाप्त  करता  हूं  ny

 SHRI  JAGANNATH  SHARMA
 (Garhwal):  Sir,  till  now  Rs.  6,400
 crores  have  been  spent  by  the  Railways  for
 the  developmental  programmes.  In  the
 First  Five  Year  Plan  the  outlay  was  Rs.
 500  crores,  in  the  Second  Plan  it  was



 Rs.  7४00  crores,  in  the  third,  it  was  Rs.
 925  crores  and  a  like  amount  was  provided
 in  Fourth  Plan,  and  in  the  Fifth  Plan
 it  was  Rs.  2I50  crores.  Last  year  total
 outlay  was  Rs.  480  crores;  this  year  it  is

 9  point  something  and  Rs.  29  crores  have

 ice
 provided  for  construction  of  new

 ines.

 It  appears  that  the  entire  Himalayan
 region  does  not  exist  in  the  Railway  map
 of  this  country.  The  Himalayan  border
 which  extends  from  Kashmir  to  Assam

 2500  kilome  but  it  app:  that  the
 Railway  Administration  have  not  even
 thought  of  the  need  of  railway  communi-
 cation  for  the  entire  Himalayas.

 I  wanted  to  congratulate  the  Hon.
 Minister  for  the  awareness  he  has  shown
 in  tackling  the  various  problems  facing
 this  vast  organisation;  I  wanted  to  apprte-
 ciate  him  for  the  amenities  he  has  provided
 like  the  Janata  ‘Khana’  and  various  other
 facilities,  the  Staff  and  its  Service  con-
 ditions,  safety  and  security,  wages  and
 employment  ete.,  but  my  disappointment
 is  slightly  greater  because  he  has  not  said
 a  word  about  the  hilly  region  of  Uttar
 Pradesh  which  is

 lagging
 so  much  behind

 with  regard  to  railway  communications.
 So,  I  would  like  to  postpone  my  congra-
 tulations  for  a  vear  or  two  till  the  Hon’ble
 Minister  has  effected  changes  necessary
 for  this  region,  which  abounds  in  natural
 wealth.  (Interruptions).  The  Railway  Budget
 is  a  really  good  budget;  I  do  not  deny  that.
 But.  after  all,  the  railways  exist  for  the  whole
 country.  This  principle  should  be  borne
 in  mind  by  the  high  and  mighty  officials
 of  the  Railway  Board.  The  Members  of
 the  Railway  Board  should  understand  and
 realise  the  urgent  and  emergent  need  of  the
 hill  people  there.  They  should  not  be
 so  callous  and  treat  the  country  as  a  whole.

 I  hope  the  Hon.  Minister  would  rise
 superior  to  his  administrative  sur  dings
 and  initiate  changes  considering  the  country
 as  a  whole  for  balanced  development.

 Sir,  it  is  well-known  fact  that  the
 Britishers  were  not  interested  in  the
 development  and  planning  of  this  country,
 much  less  to  talk  of  the  hills.  But  the
 question  is  as  to  what  prompted  the  foreign
 rulers  to  construct  the  Rishikesh-Karna
 Prayag  Railway  leading  to  Badrinath.
 It  must  be  in  the  Railway  records;  there
 must  be  nt  feasons.  Even  today
 there  are  pila lars  marked  RKR  alongside
 the  bank  of  Alakhnanda  from  Rishikesh
 to  Karna  Prayag.  That  is  my  constituency
 also.  It  is  absolutely  neglected.  The
 hidden  wealth  of  that  Himalayan

 regic
 ion

 has  not  seen  the  light  of  day.  It  is  a
 ‘known  fact  that  in  that  locality  are  situated
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 th:  famous  shrines  of  Badrinath  and  Kedar-
 nath  where  lakhs  of  pilgrims  from  all  over
 the  country  go  for  salvation.

 It  is  also  a  fact  that  it  is  that  locality where  Roopkund,  Hemkund,  Gaurikund
 and  Gobind  Ghat  are  situated.  This  is  the
 place  where  world  famous  valley flowers  is  situated.  I  do  not  understand,
 how  it  has  not  drawn  the  attention  of
 the  Railway  Board  and  they  have  not
 thought  of  providing  the  required  facilities
 for  810  lakh

 one  going  to  Badrinath
 every  year.  With  this  background,  I
 would  urge  upon  the  Railway  Minister  that
 the  Railways  must  give  top  priority  to  the
 construction  of  Rehikesh-Raran  Prayag
 railway  line  leading  to  the  foothills  of
 Badrinath.  This  is  casy  specially  when
 the  blueprint  is  there,  the  survey  छ  there.
 It  is  only  the  survey  and  the  blueprint which  are  time  consuming.  The  expertise
 needed  for  right  alignment  and  easy
 gradient  is  also  there.  What  is  the  difficul
 in  constructing  that  railway  line  which
 leads  to  this  beautiful  place  of  this  country,

 In  the  present  context,  it  is  absolutely a  backward  region  and  for  its  economic
 development,  it  is  necessary  that  the
 railway  lines  should  be  given  top  priority there.  At  present,  foodgrains,  all  the
 essential  commodities,  cloth,  edible  oils,
 sugar,  bidis,  tobacco  etc.  are  transported to  Badrinath  and  other  hilly  regions  by
 trucks  and  consequently  these  cost  more
 to  the  people  there.  If  the  railway  lines
 are  constructed  in  the  region,  the  consumers
 would  be  benefited  a  lot  in  this  respect.

 So  far  as  mineral  resources  and  ores  are concerned,  these  can  never  be  exploiteg unless  there  is  a  cheap  mode  of  transpo,; available  and  that  can  only  be  provide
 by  the  railways.  This  also  needs  to  pe considered  from  that  point  of  view  as  well.

 Lastly,  this  area  is  a  border  atea.  The
 borders  can  be  effectively  administered  and
 guarded  only

 if  there  isa  proper  sailway
 linkage  to  the  foothills.  I  do  not  want
 to  dilate  too  much  on  that.  In  addition
 to  this,  if  you  just  connect  Karanprayag
 to  the  interior  of  Almora,  and  Almora
 to  Nainital  and  Nainital  to  Ramnagar. the  whole  system  would  come  within  the
 vortex  of  the  national  railway  hook-up. But  probably,  the  Railway  Administration
 has  never  thought  of  this  at  all  and  have
 never  visited  the  area.

 The  other  thing  which  I  would  _  like
 to  emphasise  is  with  regard  to  a  direct
 train  from  Delhi  to  Kotdwar.  A  few
 days  go,  I  got  a  reply  to  my  question  from
 the  Hon.  Minister  on  the  ‘Be  ed  ect

 0
 978  that  only  246  passengers  are  a
 by  train  from  Delhi  to  Kotdwar.  How
 fantastic,  listic  an  imaginary  these
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 figures  are  when  Kotdwar  connects  divisio-
 nal  headquarters  of  the  entire  Garhwal
 region,  is  the  district  headquarter  of  Pauri
 and  it  feeds  _a  population  of  eight  to  ten
 lakhs.  Kotdwar  and  Hardwar  are  two
 ‘dwars’  for  going  to  Badrinath  and  the
 entire  Uttarkhand  Even  if  you  assume
 that  only  half  of  the  pilgrims  go  to  Badri-
 nath  via  Kotdwar  the  figure  would  come
 to  as  many  as  five  lakhs;  they  say,  it  is
 246  passengers  per  day.

 In_  addition,  Garhwal  feeds  fourteen
 battalions  of  Garhwal  rifles.  The  Head-
 quarters  of  Garhwal  rifles,  i.e.  Lansdowne,
 is  १0  to  40  miles  away  from  Kotdwar.  Then,
 in  that  area,  there  are  many  other  Border
 Organizations  and  they  say  that  the  total

 assengers  travelling  daily  from  Delhi  to
 Kotdwar  are  246  only.  It  is  really  sur-
 prising.

 There  was  a  request  from  the  UP  Govern-
 ment  some  ten-fifteen  years  back  to  connect
 Kashipur  to  Kalagarh.  A_  beautiful  dam
 has  since  been  constructed  at  Kalagarh, but  it  is  without  a  railway  line.  There  was
 a  demand  for  extention  of  Dehra  Dun
 railway  line  to  Kalsi,  because  a  cement
 factory  was  to  be  located  there.  A  survey had  been  carried  out  by  the  Railways,  but
 nothing  more  has  been  done  so  Be.  I
 would  also  request  that  there  should  be  a
 direct  train  from  Dehra  Dun  to  Allahabad
 and  the  Sangam  Express  should  be  extended
 to  Saharanpur  instead  of  terminating  at
 Meerut.

 In  the  end,  I  would  earnestly  plead  with
 the  Railway  Minister  to  start  work  on  the
 Rishikesh  Karanprayag  railway  line  imme-
 diately  and  start  a  direct  tram  from  Delhi
 to  Kotdwar.

 Now.  a  word  about  the  hill  concessions.
 Certain  hill  concessions  have  been  an-
 nouced  by  the  hon  Railway  Minister  It
 is  surprising  that  those  students  and  people who  wint  to  go  to  Badrinath  have  to  go to  Dehra  Dun,  first,  then  come  back  to
 Hardwar  and  then  go  to  Badrinath  and  it
 is  only  then  that  they  would  be  able  to
 avail  of  the  hill  concession.

 It  is  very  strange  that  they  cannot  go
 directly,  First  they  have  to  go  to  Dehra
 Dun  and  then  they  have  to  come  back  to
 Rishikesh  and  then  goto  Badrinath,  Rut
 these  are  minor  matters  and  I  am  sure
 the  hon.  Minister  would  kindly  look  into
 them,

 There  is  a  railway  crossing  near  Mo-
 khampur  in  Dehra)  Dun—a_  rikshaw
 bullock  cart  road  existing  for  the  last
 80  years,  It  was  previously  open  for
 traffic  for  24  hours,  Now  it  has  been
 reduced  to  i2  hours  though  the  traffic
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 has  increased,  A  word,  Sir,  about
 Kotdwara  railway  station—I  had  been
 there  on  the  8th  of  December  1977— there  was  not  even  a

 ated
 drinking  water, T  asked  the  railway  offi  and  the  reply I  got  was  that  water  supply  had  been

 disconnected  because  the  ae  and  charges for  water  were  not  paid,  Today  though we  are  in  1978,  we  scem  to  he  sti  |  living  in
 the  i9th  century,  There  is  no  overhead
 tank,  no  telephone  facility  at  Kotdwara
 railway  station  and  even  after  taking
 up  the  matter  with  the  higher  authorities, €  have  received  no  reply  so  far....

 .  MR,  SPEAKER  ;  The  hon.  Members’
 time  is  over,

 SHRI  JAGANNATH  SHARMA  :  As
 you  have  rung  the  bell,  I  will  reserve  my furthe:  observations  to  some  other  occasion,

 शी  एच०  एल०  पी०  सिन्हा  (जहानाआद)  :
 अध्यक्ष  महोदय,  सदन  के  सामने  जा  रेलवे
 का  बजट  लाया  गया  है,  मैं  उस  झा  समर्थन
 करने  के  लिए  खड़ा  हुप्ना  हुं  -  ग्र-पस्‍क्ष  जी,
 मै  बिहार  के  गया  ज़िले  से  आत्ग  हु  7  गया
 जिले  में  बौद्धनाया  का  मन्दिर  सारी  दुनिया
 में  विख्यात  है,  जहा  प्रति  वर्ष  लण्बों  ठण्वित

 वर्मा,  स्पाम,  लरा,  चीन  और  जागन  से
 गाया  करते  है।  जब  स्त्रगीर  ललित

 बाबू  रेल  मत्रो  थे,  उन्होंने  वायदा
 किप्रा  था  कि  गया  से  बाद्ध-गया  तक,
 जिस  की  केवल  सात  मील  को  दूर।  है,  रेलवे
 लाइन  विछा  दी  जायथगी।  में  यह  निवेदन
 कर  द्‌  फि गपा  प्रति  वर्ष  पितृ-पक्ष  का  मेला
 लगता  है,  जहाँ  लाखों  ज्राइमी  नी  यात्रा
 के  लिए  आया  करते  दननयदि  इस  रेल
 लाइन  को  व्यवस्था  हो  जाये,  तो  इससे
 यात्रियों  को  बहुत  सुविधा  हो  जायेगी  1
 मैं  रेल  मंत्री  जी  से  निवेदन  करना  चाहता
 है.  प्रदि  माप  इस  साते  मील  को  दूरो  में,
 गया  में  वौद्ध-या  तक  रेल  लाइन  बिछा  दें,
 तो  आप  का  नाम  इतिहास  में  भ्रमर  हो  जायेगा  $
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 इसी  तरह  राजगीर  भी  एक  बहुत  बड़ा
 तीं  स्थान  है,  यदि  इस  को  रेल  लाइन  द्वारा
 ग्रमा  से  जोढ  दिया  जाये,  तो  इस  से  श्राने-
 जाने  वालों  को  बहुत  सुविधा  मिलेगी  ।

 बरसात  के  दिनो  मे  दिल्ली  से  हावड़ा
 जाने  वालो  गाड़ियों  की  गति  जब  अवरुद्ध
 हो  जाती  है,  तो  वे  गया  से  पटना  हो  कर

 हावडा  जाती  हैं  7  गया  से  पटना  तक
 केवल  तीन  स्टेशनों  के  बीच  डबल-लाइन
 करना  बाकी  रह  गया  है  7  मैं  माननीय
 मती  जी  मे  पग्रनुरोध  करूपा--  यदि
 पटना  से  गया  तक  डबल  लाइन  कर  दी  जाये,
 तो  ग्रावागमतन  की  दर्टि  से  रेलवे  विभाग  को
 बहुत  सुविधा  मिलेगी।

 जहा  तक  उत्तर-बिहार  की  बात  है,
 उत्तर-बिहार  मे  रेलवे  लाइनों  ता  काफी
 झभाव  है,  हमारे  पालियामेन्ट  के  मेम्बरो  को
 जो  उत्तर-बहार  से  झाते  है,  उन्हे  पटना
 आना  पडता  है  और  वहा  से  गाटी  पद  कर
 वे  दित्ली  श्राते  है।  पटना  से  दिल्ली  की
 तरफ  झनेको  गाड़िया  गाती  है,  लेविन
 गया  की  तरफसे  प्राने  के  लिए  बहुत  कठिनाई
 है।  मेरा  मनी  महोदय  से  अनुरोध  है  कि
 जयन्ती-जनता  एक्सप्रेस  को  यदि  दिल्‍ली-
 गया  बाया  पटना  होते  हए  मुजफ्फरपुर  की
 तरफ  चलाने  की  व्यवस्था  कर  ढे  तो  इस  से
 गया  वालो को  काफी  सृविधा  मिल  सकेगी।

 राजधानी  एण्सप्रेस  गया  हो  कर  जाती
 है।  गया,  जैसा  मैं  पहले  कह  चुका  ह
 एक  पविक्त  तीर्थ  स्थान  है।  वहा  के
 नागरिकों  की  मांग  है  कि  इस  भ्राडी  को  कम
 से  कम  पाच  मिनट  के  लिए  गया  मे  रोक  दिय"
 जाये,  तो  इस  से  वहा  के  लोगो  को  काफी
 सुविधा  मिल  सकेगी  |

 अध्यक्ष  जी,  जहा  तक  रेलवे  मे  सुरक्षा
 की  बात  है,  एमजेंसी  मे  सचमुच  रेलवे  मे
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 बहुत  सुधार  हुआ  था,  लेकिन  एमजेसी  के  बाद
 गया-पटना  लाइन  में  बीसो  डक॑तियां  हुई  हैं
 झौर  रेलवें  विभाग  की  श्र  से  जो  सुरक्षा
 यात्रियों  को  दी  जानी  चाहिए  थी,  वह  नहीं
 मिल  पा  रही  है।  इसलिए  मेरा  निवेदन

 है  कि उस  लाइन  मे  कम  से  कम  सी०  भार०पी०
 या  रेलवे  प्रोटेक्शन  फोर्स  के  नौजवान
 को  लगाने  की  त्यवस्था  करे,  ताकि  लोगो
 की  जान  माल  और  इज्जत  की  युरक्षा  हो
 सके  !

 रेलवे  मे  भ्रष्टाचार  फैल  रहा  है
 खास  कर  दानापूर  डिवीजन  के  भ्न्तगेंत
 जो  कर्मचारी  या  स्टेशन  मास्टर  या  टिकट
 कलैक्टर  है--वे  क्‍या  करते  है--  जैसे
 मान  लीजिए  --जहानावाद  श्रौर  पटना  की
 दूरी  30  मील  #,  जो  टिकट  सुबह  जहानाबाद
 मे  बिकते  है,  वे  पुन  पटना  से  पाप्त  कर  के
 फिर  से  जहानाबाद  में  रीसेल  कर  दिये
 जाते  1  उस  श्रो*  मै  रेल  मती  जी  का
 ध्यान  आक्पित  करना  चाहता  6  ।  इस
 भ्रष्टाचार  को  रोकने  के  लिए  वे  कोर्ट  व्यवस्था
 कर,  ऐसी  मेरी  उन  से  णार्थना  है।

 बा  चीज़  सै  और  कहना  चाहता  हू  t

 दानापुर  मे  एफ  हरिजन  जाति  के  कुली  की
 बहाली  हई  थी  लेक्नि  जो  एपाइण्ट  करने  वाले
 लोग  है  उन्होंने  उस  मे  घाधली  की।  वहा
 पर  हेडक्लक  ने  उस  हरिजन  बी  बहाली  ते  कर
 के  एक  दूसरे  आदमी  की  उस  जगह  पर
 बहाली  कर  दी  और  वह  हरिजन  वहा  प२
 चक्कर  काटता  ही  रहा  ।  माननीय  स्टेट
 मिनिस्टर  से  मैने  इस  सम्बन्ध  में  पत्राचार
 किया  है  लेक्नि  श्राज  तक  उस  का  कोई
 जवाब  मुझे  नहीं  मिला  है।  यह  गरीब
 हरिजनो  वी  बात  है  और  उन  की  समस्या
 पर  ध्यान  देना  चाहिए  1

 एक  बात  मैं  डिबीजन  के  सम्बन्ध  में
 भी  कहना  चाहुगा  |  गया  जो  जिला
 है  उस  को  काट  कर  मुगलसराय  डिवीजन
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 में  मिला  दिया  गया,  जो  सर्बंध।  अनुचित
 तौर  से  वानापुर  के  साथ  अन्याय  किया  गया
 है।  दानापुर  डिवीजन  मे  वह  रहता  चाहिए
 और  दिल्ली  से  दौलताबाद  भौर  दोलताबाद
 सें  दिल्‍ली  वाली  बात  नहीं  होनी  चाहिए  ।
 इसलिए  मैं  ऐसा  समझता  हूं  कि  माननीय
 मंत्री  जी  मेरे  इस  सुझाव  पर  ध्यान  वेगे  और
 दानापुर  डिवीजन  से  उसे  रखेंगे  1

 इन  चन्द  शब्दों  के  साथ  मैं  रेलवे  मंत्री
 जी  को  उनके  बजट  के  लिए  हृदय  में  धन्यवाद
 देता  हूं  1

 श्री  वलपत  सिह  परस्ते  (शहडोल)
 माननीय  अध्यदा  महोदय,  मै  श्राप  के  माध्यम
 से  रेलवे  मंत्री  जी  को  आगाह  करना  चाहता
 हूं  कि  जिस  क्षेत्र  मे  मैं  आता  हुं,  द (:  बहुत
 पिछडा  हुमा  क्षेत्र  है.  और  वहा  पर  रेलों
 की  ठीक  व्यवस्था  होनी  चाहिए

 मेरा  क्षेत्र  शहरोल  इईिस्ट्रिक्ट  है  और
 बह  मध्य  प्रदेश  में  है।  वहा  पर  कोलमाइन्स
 की  खदानें  बहुत  हैं,  जिनसे  राष्ट्र  को  बहुत
 ही  लाभ  होता  है  लेकिन  दुभग्यि  उस  जिले
 का  यह  है  कि  झभी  तक  इन  30  वर्षों  के
 दौरान  यहा  कुछ  जगह  झाजादी  की  रोशनी
 तक  नहीं  पहुंच  पाई  है  1  जब  वहां  पर
 सूखा  पड़  जाता  है,  तो  लोग  दाने  दाने  के
 लिए  मौहताज  हो  जाते  हैं  ।

 श्ध्यक्ष  महोदय,  हमारे  क्षेत्र  मे  श्रावश्यक

 वस्तुओं  और  श्न्य  सामान  को  पहुंचाने  का
 एक  मात्र  साधन  रेल  है।  लेकिन  क्षेत्र  मे

 फ्लॉ  की  सख्या  नगण्य  है।  हमारा  क्षे
 वह  क्षेत्र  है  जिसमें  अहुत  से  लोगो  ने  तो  श्रभी
 तक  रेल  को  देखा  हो  नहीं  है।  उस  क्षेत्र
 में  रेलों  के  पुलो  की  बहुत  आवश्यकता  है  t
 इस  सम्बन्ध  में  मैं  दो  बार  रेल  मंत्री  जी  को
 झावेदभ  पत्र  दे  चुका  हूं,  कि  6  पुलो  का  निर्माण
 शीघ्र  भ्रावश्यक  है  ।  इसलिए  प्रध्यक्ष
 महोदथ,  मैं  झापके  माध्यम  से  पुनः  रेल
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 संज्ञी  जी  से  प्रार्थना  करता  हूं  कि  उस  इलाके
 में  भोवर  ब्रिज,  भ्रण्डर  ब्रिज  शौर  कासित
 फाटकों  का  निर्माण  करें।  शहडोल  जिला
 रेलवे  लाइन  के  द्वारा  दो  भागों  में  बंट  जाता
 है।  एक  तरफ  तो  शहर  भ्रस्पताल,  स्कूल,
 कालिज  है  धौर  दूसरी  तरफ  शहर  तथा
 सैंकडों  गांव  है।  इस  रेल  लाइन  पर  पाच
 पांच  मिनट  में  रेलों  का  आवागमन  होता  है
 जिनके  कारण  वहा  के  लोगों  को  एक  तरफ  से
 दूसरी  तरफ  जाने  भाने  में  बड़ी  भ्रसुविधा
 होती  हैं  ।  घंटों  रिक्शा  सवारी  तथा  झन्य
 वाहन  खडे  रहते  है।  इसलिए  मैं  चाहता
 हूं  कि  वहा  झोवर  ब्रिज  या  भ्रण्डर  ब्रिज
 बनवाने  की  कृपा  करे,  उनकी  बड़ी  दया
 होगी  t

 दूसरे  मैं  रेल  मत्री  जी  मे  प्राग्रह  करना
 चाहता  हं  कि  वे  दुर्ग  से  ले  कर  बनारस  रेल
 चलाये  जिसमे  कि  छत्तीसगढ़  के  लोगों  को
 काशी  च्ाने  जाने  में  सुविधा  हो  ।  इस
 क्षेत्र  के  लोगो  से  प्राइवेट  बस  वाले,  रेल  के
 प्रभाव  मे,  न  जाने  कितना  पैसा  ऐंडते
 हैं  जिसका  किसी  को  कोई  पता  नहीं  लग
 पाता  ।  यहा  तक  कि  लोग  ट्रकों  में  भर  कर
 यात्रा  करते  है  a  इसलिए  वहा  के  लोगों
 को  काशी  की  यात्रा  कराने  के  लिए  एक  रेल
 गाड़ी  की  बहुत  हो  ग्रावश्यकता  है।  श्राजकल
 बहा  के  लोगों  को  इसके  न  होने  मे  बड़ी
 कठिनाई  ढ्रोती  है  a

 अध्यक्ष  महोदय,  मैं भ्रापके  माध्यम  से,
 रेल  मंत्री  जी  को  बताना  चाहता  हूं  कि

 शहडोल  एक  बहुत  ही  पिछड्ा  जिला  हैं  ।
 अगर  झाप  इसकी  उन्नति  करता  चाहते  हूँ
 तो  इस  जिल ेसे  जितनी  सम्पत्ति  राष्ट्र  को
 प्राप्त  होती  है,  उसी  के  हिसाब  से  इस
 आदिवासी  श्ौर  हरिजन  जिले  की  उन्नति
 के  लिए  साधन  दिये  जाने  चाहिएं  1  प्रन्यथा

 यह  जिला  पिछड़ा  का  पिछड़ा  रह  जाएगा  ।
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 [sit  दलपत  पिह  परस्ते]

 बहाँ  सदियों  ते  राजा-महाराजाभों  का  राज
 रहा  है  भौर  वहां  के  हरिजनों  भ्ौर  भ्रादि-
 वासियों  को  पैरों  के  नीचे  कुखला  गया  है  1
 बहाँ  के  लोगों  को  कभी  भी  ग्रागे  बढ़ने  का
 मौका  नहीं  दिया  गया  ।  झपने  शासन
 काल  में  राजा-महाराजा  साफ-सुबरे  कपड़े
 पहन  कर  घोड़ों  पर  सवार  हरिजन  ग्रादिवासी
 सलिकला  करा  थे  नो  उन्हें  बुला  कर  मारा  करते
 ये  1  झन  वह  तो  है  कि  श्रॉजकल  आदिवासी
 हरिजन  भाजादी  की  सांस  ले  रहेहै।  लेकिन
 झाजकल  के  शासम  से  जितना  घन  उस  क्षेत्र
 की  उन्नति  के  लिए  मिलना  चाहिए  था  वहू
 जभी  तक  नहीं  मिल  पाया  है।  इसलिए
 मैं  रेल  मंत्री  जीसे  प्रार्थना  करता  हूं  कि
 जितने  भी  झाधक  से  अधिक  साधन  उस
 जिले  को  दिये  जा  सकते  हों,  उतने  साधन
 उम  जिले  को  दिए  जाएं  |

 आपके  माध्यम  से  मै  कहना  चाहता  हूं
 कि  जहा  तक  मध्य  जदेश  में  प्रारक्षण  का
 सवाल  है  हम  लोगों  को  रेलजे  में  नौकरियां
 नही  शे  जाता  है,  हतादी  भरती  के  मालले  में
 उपेक्षा  की  जाती  है।  यदि  लोग  मिल.  भी
 जाते  हैं  तो  उनको  झवोग्य  कह  कर  भगा  दिया
 जाता  है।  पहले  तो  यह  कहा  जाता  है  कि
 योग्य  उम्मीदवार  नहीं  मिलत  है  और  भ्रगर
 मिलते  भी  है  तो  उनको  अयोग्य  कह  कर  भगा
 दिया  जाता  है  1  जिन  लोगों  के  पास
 खाते  के  लिख  भोजन  नही  है,  पहनने  के
 लिए  कपड़ा  नहीं  है  ऐसे  लोग  कैसे  अच्छी
 शिक्षा  प्राप्स  कर  सकते  है  यह  आप  ही  बताएं  |
 हम  लोगों  को  श्राप  उनके  मुकाबले  में  खड़ा
 कर  देदे  हैं  जो  सदियों  से  हम  लोगों  से  सम्पन्न
 हैं,  जिन  मे  क्षमत्रा  है,  $8  मुकाबला  कर
 सकते  है।  मैं  प्रादिवासी  हूं  -  मै  जानता  हूं
 कि  में  किन  हालात  में  पढ़  करके  यहां  भ्राया

 हूं।  मैं  गरीब  घराते  के  किसान  का  लड़का
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 हूं  यही  सभी  भाशिवातियों  की  हालत
 है।  इसलिए  में  चाहता  हूं  कि  अधिक  से
 अधिक  संख्या  में  मध्य  प्रदेश  के  हरिजनों
 श्रौर  झादिवाधियों  को  रेलवे  में  भरती  किया
 जाए  ताकि  उन  लोगों  का  उद्धार  हो  सके,
 वे  भी  चरागे  बढ़  सकें।  साथ ही  जहां पर
 धनी  भावादी  भ्रादिवासियों  की  है  वहां  पर
 अवश्य  ही  रेल  नाइप  डानी  जाय  ताकि
 उन  लोगां  को  जाने  जाने  में  सुविधा  हो  सके
 शौर  उनका  स्‍तर  थोड़ा  ऊपर  उठ  सके  1

 इतना  ही  कह  कर  मैं  श्रायको  धन्यवाद
 देता  हूं  और  अपना  भाषण  समाप्त  करता

 हूं  1

 शनी  रास  देनी  राम  (पलाम  )  :  मंत्री

 महोदय  ने  जो  भ्रनुदान  की  मांगें  रखी  हैं  उतका
 समर्थन  करते  हुए  दो  तीन  बातों  की  ओर  मैं
 आपके  द्वारा  मंत्री  जी  का  ध्यान  खोंचना

 चाहता  हु  ।  पिछनी  सरकार  के  समय
 बिग  हाउसेज़  से  जिन  के  जिम्मे  डैमरेज  और

 छ्वारफेज  का  हजारों  नहीं  बल्कि  लाशबों
 करोड़ों  रुपया  बकाया  रह  जाता  था  उपको

 बसूल  नहीं  करती  थी।  मैं  कहना  चाहता
 हूं  कि  श्ाज  भो  यही  स्थिति  है।  डैमरेज
 और  द्वारफेज  का  करोड़ों  रुपया  एक  एक
 झादमों  के  यहां  वाकों  है।  जहां  तक  मेरा
 जानकारी  है  एक  कम्पनी  के  पास  पांच  करोड़
 बाकी  है।  मुझे  जानकारी  यह  भी  है  कि

 ए  सी  यी  उस  वगैरह  उक्त  बकाया  वसूल
 करने  के  बहाने  उतकी  गाड़ी  मे  चढ़  कर  सैर
 करते  है  तथा  सुर्गमोततलम  का  भोजन  करके
 उनसे  माल  पाती  ले  कर  चले  श्रात  हैं  और  वैता

 बसुल  करने  की  कोशिश  नहीं  करते  हैं  ।
 बरतों  तक  इप  तरह  से  उनके  यहा  करोड़ीं
 रुपया  बाकी  रह  जाता  है।  एक  तरक
 मंत्री  महोद4  कहा  है  कि  उसे  का  कमो  की
 बजह  से  हम  रेले  लाइन  का  डिडेलेपमेंट  नहीं
 कर  पा  रहें  हैं  लेकिन  दूसरी  तरफ  यह  ष्यया
 जो  बकाया  पड़ा  हुआ  है,  उसको  वसूल  करने
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 की  कोशिश  नहीं  होतो  है।  मैंने  विते  मंदी

 जी  से  कहा  है  कि  हमारे  रेल  मंत्री  को  जो

 स्पीड  है  काम  करने  को  उपको  वेब  हुए
 उनको  ज्यादा  पैक्षा  मिनना  चाहिए  लेकिन

 साथ  साथ  मैं  मंत्री  जी  से  भी  यह  कहना  चाहता

 हक  यह  पैया  जो  इज  तक  वमुन  नहीं
 किया  गया  है  इक्कोअप  बमन  करे  जिनके

 पास  रुपया  बहाया  है  इसको  बसून  करने  के

 लिए  शाप  समय  फिका  कर  दें  बोर  उत  [सतत
 के  प्रन्दर  इमको  ह: (६ ह  बमुत  करें।

 बनास  त्रौए  कनात  2  में  जित  तोगो  को

 रेल  विभाग  में  बड़  लिवा  होता  है  उतका

 अरोननति  के  लिख  कोई  सिनैक्शन  कमेटी  बौरह

 की  जरूरत  नहो  समझो  जाती  है  लेकिन

 क्लास  3  में  जो  चठे  श्र्च्ठे  श्रकरर  है,  जो

 बैल  क्वालिकाइड  है  उनकी  ग्रेड  तक  क्री
 दिया  जाता  है  श्रौरन  उनको  प्रोबत  किया

 जाता  है।  जहा  तह  मेरी  जानकारी  है  उन्हें
 क्लास  2  में  प्रोमोशन  नदी  देते  के  लिए  भीतर

 से  देश हैं  और  खामकर  हरिजय  कर्म-

 चारिया  के  लिएख।  यदि  मेरी  यह  जानकारी

 गलत  है  तो  श्राप  मुझे  बताए  7  मंत्री  महोदय
 बताये  कि  i977  ले श्नाज  तक  कुल  कितने

 आदिवाती  एवं  हरिजनों  का  प्रोमोशन  ढपा
 है।  जहा  तक  मेरी  जानएारी  है  पूरे  देश

 में  एक  भी  प्रादसी  का  प्रोमोशन  नहीं  किया

 गया  है  1

 दानापुर  डित्रीजन  में  975  में  क्लास

 फ़ोर  से  फ़ायरमैन  ग्रेड  बन  पोस्ट  के  लिए
 59  व्यक्तियों  को  सिलेक्ट  किया  गया,  जिन

 मे  से  भ्रविकतर  हरिजन  थे  जहे  ट्रेनिंग
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 दे  कर  काम  पर  लगाया  गया  धौर  सास,  डेढ़
 साल  तक  सबसे  कास  भी  कराया  गया।  लेकिल

 बाद  में  मत्ती  महोदय  को  बड़े  झफपरों  ने

 यह  समझाया  कि  दन  लोगों  ने  पिछनी
 गवर्नमेट  के  समय  में  ट्रेनिंग  प्राप्त  को  है
 झौर  उसी  के  कारण  गलती  से  उन्हें  प्रोमोशन
 मिला  है,  इसलि!  उन्हें  डोमोट  कर  दिपा
 जाये  ।  इन्हें  डिमोट  कर  दिया  गया  परन्त
 फ़ैक्ट  यह  था  कि  उन  लोगों  में  से  अधिकतर

 हरिजन  थे  1  उन्होंने  डेढ  साल  तक  काम
 किया  और  फिर  उन्हे  डीमोट  कर  दिया  गया

 यह  कहा  का  न्याय  है।  एक  साजिश
 के  तहत  पिछली  सरकार  का  नाम  ले  कर
 उन  हरिजतों  को  विक्टिमाइन्न  किया  गया

 है

 हम  लोग  विश्ध्य  रेज  छोटा  नाग्रपूर  के
 पठारी  इलाके  के  रहने  बाले  हैं।  मैं  पिछने
 साल  से  बरवाडो-चिरौजी  (चिरमितते)
 लाइन  के  लिए  लगा  हुआ  ह।  मत्रो  महोदय
 कहते  हैं  कि  मैंने  इस  लाइन  को  सरवे  करने
 के  लिए  इनकलूड  कर  लिया  है।  लेकिन
 हम  लोग  केवल  सरवे  के  नाम  पर  वोटरों
 को  कंसे  संतोष  दिला  सकते  है  ?  इस  के
 झलावा  सिर्फ  वोटरों  को  खुश  करने  का  सवाल
 नही  है।  उम्र  बैकवर्ड  और  आदिवाती
 एरिया  को  डेवेलप  करना  एक  नेशनल  प्राबलम
 को  हल  करना  है।  वह  क्षेत्र  मिनरल्म
 से  भरा  हुआ  है।  संकड  बाई  वार  मे  वह
 लाइन  फरोब-फरीव  कम्पलीशन  के  स्टेज
 तक  पहुच  गई  थो  |  श्रगर  थोडा  सा
 पैसा  खर्च  कर  दिया  जाय  तो  यह  लाइन  बन
 ज्ायेगो  तथा  उम  पभनडेवेलप्ड,  श्रादिवासो
 पहाड़ो  एरिया  का  डेवेलपम्ेट  हो  जायेगा  ।
 इसलिए  मेरा  प्रनुरोध  है  कि  इस  काम  हू
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 दैजी  ar  कर  |. |  दो  साल  मे  उस  लाइस  पर
 गाड़ियां  चला दी  जायें  ।

 टडाडा-भ्रभृवसर  मेल  एक  दिन  छोड  कर
 चलाई  जातो  है।  गांव  के  यात्रियों  को  पता
 नहीं  लगता  है  कि  बहु  गाडी  किस  दिन  झाती
 है  औौर  किस  विन  नहीं।  इस  लिए  वे  उसे
 मिस कर  जाते  हैं।  यह  गाडी  लौस  पर  नही
 बल  रही  है,  क्योंकि  काफी  पैसेजर्म  उस  पर
 यात्रा  करने  लगे  है  1  मेरा  अनुरोध  है  कि
 उस  गाडी  को  डेली  कर  दिया  जाये  ।

 टाठा-प्रम॒मर॒  मे  जातेहार  भौर
 गढ़वा  दो  सब-डिविजन  से  पास  करती  है
 उस  के  बाद  वह  नगर  उण्टारी  जाती  है,  जहा
 बसीधर  का  मन्दिर  है,  जो  ती  ्थेस्थान  डिक्लेयर
 कर  दिया  गया  है,  और  उस  के  नजद।क'  बैस्ट
 लाइनस्टोन  पाया  जाता  है  1  परन्तु  मत्री
 महोदय  ने  कहा  है  कि  समय  की  कमी  के  कारण
 यह  गाडी  इन  स्थानों  पर  नहीं  रुक  सकती
 है  रेहला  जक्शन  पर  यह  गाडी  पढ ह
 मिनट  के  लिए  रुकतो  है।  मेरा  श्रनुरोध  है  कि
 उस  समय  में  सं  पाच  छ  मिनट  निकाल  कर
 लातेहा र,  गठढवा  भौर  नगर  उपण्टारी  पर  इसे
 दो  दो  मिनट  के  लिए  रुकवा  दिया  जाय  ny

 जहा  तफ  मेरी  जानकारी  है,  रेलवे  विभाग
 मे  हरिजनो  और  आदिवासिपों  का  कोटा
 न  पूरा  होने  के  कारण  बहुत  बैकनाग  पडा  हुआ
 है  1  क्लास  वन  भौर  टू  में  तो  उन  का
 प्रतिनिधित्व  नही  के  बराबर  है।  इस  लिए
 मेरा  प्रनुरोव  है  कि  बैकलाग  पूरा  करे  तथा
 क्लास  3  के  अफसरों  में  से  क्लास  टू  से
 प्रोन्नति  दी  जाय  |

 श्रन्त  मे  ,  मैं  मत्नी  महोदय  को  याद  दिलाना

 चाहता  हू,  वैसे  उन  को  भ्रधिक  जानकारी  भी
 रहती  है  रेलवे  म  रेलवे  मेन्स  फीडरेशन
 शौर  जितनी  यूतियन्स  है  उन  से  कास्ट  हिन्दू
 झौर  बड़े  लोगो  का  प्रविकार  है।  उन  की

 तरफ  से  हरिजन  और  प्राविवासियों  को  स्‌ रक्षा
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 नहीं  मिलती  है।  इसलिए मैं  भापते  धनुरोश
 करूंगा  कि  शेड्यूल्ड  कास्ट  एंड  शेडपूल्ड
 ट्राइग्ज  की  सस्‍्था  को  औ  भाप  मान्यता
 दें,  ,  (व्यवधान ) . ......

 एक  साननीय  सदस्य  :  प्रेसीडेट  क्‍या
 मत्नी  महोदय  एप्वाइट  क्षरेंगे  ?

 बी  राम  देवी राम  :  देश  भर  में  हनकी
 भी  सस्था  है।  इसके हित  के  लिए  पैरेलल
 एसोशिएशन  रहनी  चाहिए  t  प्राप  देश  के
 पैमाने  पर  देख  लें,  कही  भी  हरिजन  भादिवासी
 सेटिस्फाइड  नहीं  है।  कलफत्ता  तथा  दूसरी
 जगहो  मे  भी  जा  कर  मैंने  देखा  है  उन्हें  न्याय
 नही  मिलता  है।  इसलिए  इन  की  ससस्‍्था
 को  भी  मान्यता  दी  जाय।  इन्ही  शश्दों  के
 साथ  मैं  श्रपनी  बात  समाप्त  करता  ह  1

 SHRI  R  VENBALARAMAN
 (Madras  South):  Mr  Speaker,  Sur, T  mse  to  emphause  the  two  cut  motions
 which  I  have  given  cut  motions  Nos
 799  and  200  Here  I  wish  to  urge  on
 the  need  for  constructing  a  broad  guage line  to  the  mayo:  port  of  ITutzcorm  which as  under  construction  now  Aetually there  2s  gomg  to  be  an  imnu  and  outer
 haibour  in  ‘Tuticorm  and  it  i  expected that  a  lot  of  goods  will  be  exported  through the  harbour,  particularly  those  produced m  (5  alee  and  ke  cement  ete  At
 the  moment  we  are  cxporting  cement
 through  that  area  but  the  bottleneck
 of  4  3370०  guage  makes  transport  difficult
 as  well  as  costly  [here  is  also  under
 erection  in  Tuticorin  a  power  stahon
 of  400  VW  for  which  cnormous  uuantihes
 of  coal  are  requrcd  Thus  coal  has  again to  come  through  the  broad  guage  up  to
 Madias  and  then  go  through  the  mar-
 shalling  yard  and  brought  over  to  Tuticorin
 in  the  metre  gauge  All  these  add  to
 the  cost  and  also  to  the  delay  in  the
 supply  ol  matenals  At  the  time  when
 the  mayor  port  of  Turcorm  was  contem-
 plated  was  ted  that  it  would
 serve  aS  an  outlet  for  all  th  South  East
 Asia  region  St:  Lanka,  Singapore  and
 other  areas  Therefore,  I  would  hke
 to  emphasse  that  along  with  the  const-
 ruction  of  the  myor  pott,  a  broad  guage
 linc  to  Tutworn  harbour  1S  an  absolute
 necessity  It  the  broad

 guage
 lines  not

 established,  the  port  2tselt  not  become
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 viable  and  ple  who  sanctioned  the

 =
 the  port  which  is  not  economically

 le.

 There  arc  a  number  of  industries  in
 that  area,  the  Madras  Cements  and
 Alangulam  Cements  which  is  a  State
 enterprise,  and  these  enterprises  are  not
 able  to  transport  their

 a  easily  and
 in  bulk  because  of  the  lack  of  a  broad
 guage  line.

 I  may  also  mention  that  at  a  time
 when  industrial  deveopment  was  not
 of  the  order  of  the  present  day,  when
 industrial  units  were  a  smaller  size,
 Madurai  began  to  industrialise  faster.
 But  after  the  size  of  these  units  became
 bigger,  Madurai  has  stagnated  and  no
 major  industries  have  developed  in  that
 area.  If  a  broad  guage  linc  is  established
 from  Trichinopoly  to  Tuticorin  because
 we  have  a  broadguage  line  from  Erode  to
 Trichinopoly,  then  it  will  take  care  not
 only  of  the  industrial  development  of
 that  area,  the  southern  part  of  Tamil
 Nadu,  but  also  help  to  make  the  Tuticorin
 port  viable.  There  was  some  8  about
 connecting  Karur  with  Dindigui  That
 was  before  the  major  port  of  Tuticorin
 was  ived  and  ioned.  Therefore,
 my  suggestion  to  the  Railway  Minister
 is  dae  be  may  take  up  this  scheme  of
 the  construction  of  a  broad-guage  line
 from  Trichinopoly  to  iben
 he  may  be  able  to  connect  Tirunelveli
 to  Trivandrum  via  Kan:

 Pig
 eer  line.

 For  the  develop  of  industries  in
 the  south,  particularly  in  the  Madurai
 region,  this  broad-guage  line  is  absolutely

 ecessary  and  it  should  be  given  the
 heighest  priority.

 25°00  hrs.

 My  cut  motion  No.  200  deals  with  the
 electrification  of  the  suburban  areas  around
 Madras.  In  spit¢  of  2.7  million  people
 inhabiting  the  city,  Madras  still  continues
 to  be  a  spread-out  city  without  much
 pollution,  because  the  city  has

 WP
 read  on

 the  north  upto  Ennore,  on  the  West  upto
 Avadi,  in  the  south  upto  Tambaram  and
 80  on.  Thanks  to  the  South  Indian  Rail-
 way,  which  has  a  private  enterprise,  in  the
 thirties  electrification  was  carried  up  to
 Tambaram.  The  result  was,  instead  of  the

 batt
 becoming  crowded  and  multi-storeyed

 dings  coming  up  ,  the  city  extended
 southwards  right  upto  ‘Tambaram.

 Ithas  been  the  demand  of  the  people  of
 Madras  for  a  long  time  that  there  should  be
 electrification  of  the  line  from  Madras,  if
 not  upto  Arkonam,  at  least  up  to  Tiruval-

 the  Railway  Board  for  a  number  of  years, but  no  action  has  been  taken.  I  would
 reaction  to  these  Proposals,  I
 hope  the  Railway  Minister  will  give  its serious  consideration  to  these  proposals.

 SHRI  A.  K.  SAHA  (Vishoupur)  :  Mr.
 Deputy  Speaker,  Sir,  with  rise T  will  ek  in  Bengali.

 mee  on

 *The  Railway  Minister  has  pre- sented  the  demands  of  the  Ministry  of  Rail-
 ways  which  is  being  discussed  in  this  House.
 While  going  through  the  provisions  of  the
 Railway  Budget  one  would  concede  that
 eh

 has  neen  no  increase  in  the  fare  or freight  charges  of  the  railways  and  even
 though  some  benefits  have  also  been  given
 to  the  Glass  II  passengers,  yet,in  my  opi- nion  there  is  nothing  radical  in  the  Budget.
 Sir,  I  would  like  to  remind  the  House  that in  974  the  railway  employees  had  gone  on a  nation  wide  strike  and  they  had  demand- ed  two  things  in  particular,  ic.,  minimum needbased  wages  and  payment  of  bonus.
 Members  will  also  racall  that  the  present
 Railway  Minister  Prof.  Madhu  Danda-
 wate,  seated  on  this  side  of  the  House  had
 supported  the  demand  but  I  do  not  find  any
 anger  thal

 of  these  items  in  the  budget  nor
 any  indication  in  his  speech.  I  would,
 therefore,  urge  upon  the  Railway  Minister  to
 kindly  take  necessary  steps  to  ensure  pay- ment  of  needbased  minimum  w:  to  the
 Railway  E.

 mployces
 and  also  consider

 nies pai  ly  ds  for
 bonus,  pay:

 I  would  now  like  to  say  a  few  words about  the  develop  of  backward
 areas  but  nothing  has  been  done  for
 such  areas  in  this  budget.  It  has  been
 repeatedly  said  that  Government  would
 pay  urgent  attention  for  the  development of  the  backward  areas.I  come  from
 Bankura  in  West  Bengal  which  is  a
 backward  area.  Adjoining  to  it  lies  Purulia
 which  also  comes  under  the  category  of
 backward  areas.  It  is  too  well  known  Sir, that  the  economic  e

 Gea:
 of  an

 area,  toa  ६  extent,  depends  on  deve-
 lop:  of  rail  y  line.  Because  of  lack
 of  adequate  rail  facilities  in  this  area,
 both  Bankura,  and  Purulia  could  not

 *  The  Original  speech  was  delivered  in Sriginal  speech  was  delivered  in  Bengali,  +
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 ae
 wheras  places  little  beyond,  are

 lustrially  well  developed  because  these
 regions  are  well  connected  with  railway
 line,  The  situation  in  Bankura  and  Purulia
 4s  so  deplorable  that  it  takes

 arg  Ade  bk
 75

 hours  to  reach  Howrah.  I  would  e

 EF fe  ¢
 Fy  4  of

 would  take  this  opporunity the  Railway  Minister
 bee  i  ats

 F  i  i  §  and  ‘also  s  i
 that  will  connect  Mejia  and

 I  make  this  demand  on  the
 basis  of  the  fact  that  recently  rich  deposits

 have  been  found  in
 ie

 and
 place  can  be  linked  with  Haldia,
 immensely  help  the  region  through

 Proper  exploitation  of  coal  in  the  area

 apart
 from  facilitating  casy  movements

 passengers  and  goods.

 A  few  words  about  the  Bankura-Damodar
 Railways.  I  have  been  continuously
 speaking  on  this  issue,  given  cut  motions
 &  met  the  Minister  but  nothing  has
 ‘been  done.  This  section  of  the  railway
 line  needs  to  be  converted  from  narrow
 =

 to  broad  gauge  along  with  this
 would  request  Era  to  kindly  connect

 it  with  Tarakeshwar  by  extending  the
 line  from  Keuna.,  if  this  is  done,  it  would
 shorten  the  journ  y  tume  to  Howrah  and
 it  will  take  only  34  hours  to  reach  Howrah.
 I  would  now  come  to  Adra  Division.
 Apart  from  being  located  to  the,backward
 area,  Adra  is  a  big  railway  junction.
 There  are  many  staff  quarters  in  the
 Chandrakona  Station  in  Adra  Division,
 S.E.  Railway  but  the  House  will  be
 surprised  to  learn  that  arrangements
 fur  supply  of  water  is  very  pitiable.  I
 would  therefore  urge  upon  the  Railway
 Minister  to  provide  a  we  7  or  a  deep  tube-
 well  for  supply  of  water  to  the  Staff
 quarters  located  in  Chandra  Kona  Station

 as  it  is  the  minimum  mee
 thing

 for  keeping  and  leadinga  healthy  life.
 In  the  Bat  ta  Station  in  tAdra  Division,
 the  employces  are  suffering  from  lack
 of  medical  facilities.  It  is  very  necessary
 that  a  health  Centre  should  be  provided
 at  this  place.  There  is  also  a  erying  need
 for  primary  school  in  the  Adra_  Division.
 I  would  also  demand  that  cl  ity
 should  be  provided  in  all  railway  quarters.
 T  would  now  like  to  touch  upon  the
 juestion  of  promotional  avenues  for

 cailway  employees.  7  posts  of  Seden
 Division  since  June,  1977  Under  the

 plea  that  the  Railways  are  cutrently

 म

 3

 se
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 over  staffed,

 ppd  gv
 afe  not  being filled  and  as  a  result  frustration  is  being

 cur  ts  long  =  ae  who
 have

 years  of  service  and  are  eligible
 Ee  promotion.  Similarly  posts  of  8  Cabin
 men  from  Indrabal  to  in
 Adra  Division,  are  lying  vacent.  These

 peo  ying are
 wey,

 ts  and  when  filled  will
 only

 ome  oe
 TV  railway

 “ancy  ce. I  see  no  tion  for  not  fil  up these  vacancies.  In

 Scheduled  Tribes  candidates  in  railways the  administrative  authorities  do  not
 show  zeal  to

 Fak  ae
 such  vacancies  and  as

 ard.  There  also  to
 regard.  os  a.  upgrade y the

 station.

 The,  comtrustion
 of  2

 double  Line
 fire  for  long.  We  have  drawn  the  attention
 of  the  Railway  Minister  to  this  issue
 on  many  occasions.  Our  Chief  Minister
 had  also  urged  the  Railway  Minister
 and  discussions  were  also  held  with  Shri
 Lakdawalla  of  the  Planning  Commission.
 I  would  therefore  urge  upon  him  that
 something  necds  to  be  done  and  sooner
 the  better.

 Agartala  is  a  land  locked  area.  The
 Chief  Minister  of  Tripura  has  also  pleaded
 for  a  Railway  line  from  Dharamnagar
 to  Agartala,  There  was  also  Tri

 toe Bandh  to  focus  the  need  for  railway
 link  with  a  ra.  We  ar  happy  that
 the  Railway  Minister  has  said  somethi
 about  it  but  I  would  say  that  it  shoul
 be  followed  up  with  early  action  and
 then  only  aspirations  of  the  people  will
 be  met.

 Lastly  I  would  saya  word  about  m}
 Bishnupur.  Recently

 was  there;  People  and  the  Railway  emp-
 loyecs  have  been  complaining  about  the
 behaviour  ofone  Shri  B.  attacharja
 LR/ASM  This  gentleman  treats  the
 railway  employces  shabily  and  our  leader
 Shri  Samar  Mukerjce  has  already  taken
 up  the  issue  with  the  Railway  Minister,
 T  hope  and  trust  that  suitable  action  would
 be  taken  in  thus  regard  also

 With  these  words  I  conclude

 ett  रामवास  सिह  (गिरिडीह  )  :
 उपाध्यक्ष  महोदय,  ये  रेलवे  के  श्रनुदानों की

 जो  भनुपुरक  मागें हैं  इस  के  जो  भाइटम्स
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 हैं,  उत  में  बातें  तो  बहुत  बच्छी  लिखी  हुईं
 हैं  लेकिन मैं  दो,  तोत  विषयों के  बारे  में
 ध्याइण्ट  झाउट  करना  चाहता  हूं।

 जहां तक  रेलवे  कर्मचारियों की  सुविधाशों
 का  झरन  है,  उत  की  पेशन  भादि  का  प्रश्न
 है,  उन  के  बारे में  जो  व्यवस्था है,  उस  में
 प्रबन्ध  का  काम  बहुत ही  ला  है।  मैं  झाप  को
 यह  बताउं  कि  गिरिशीह  में  जो  कर्मचारी
 1970-71  में  रिटायर  हुए  थे,  उन  को
 झाज  तक  पेंशन  नहीं  मिली  है  t  प्राइम
 मिनिस्टर  से  सें  कर  रेलवे  मिनिस्टर  तक
 खम्होने  एप्लीकेशन्स  दी  हैं  झौर  उन  के  पास
 15,  5  एप्लोकेशन्स  हैं  जिन  को  ले  कर  थे

 यहां  झाए.  हुए  हैं  लेकिन  7  वर्ष  के  अन्दर
 उन  की  पेंशन  के  बारे  में  प्राज  तक  फंसला
 नहीं  हुभा  है।

 दूसरी  बात  यह  है  कि  बजट  में  भ्रस्पष्ट
 ,  रूप  से  इस  बात  का  उल्लेब्य  है  कि  जो  पहाडो

 जगहें  हैं,  हिली  एरियाज  हैं  उन  में  हम
 स॒विधा  देंगे  लेकिन  i969  से  वहां  के  लोग
 मांग  करते  चले  भा  रहे  हैं  कि  गोमो  से
 बश्काकाना  तक  एक  शटल  ट्रेन  चलाई  जाए
 झौर  97  में  रेल  मंत्रालय  ने  जवाब  दिया
 था  कि  दोहरी  लाइन  डालने  के  बाद  वह
 शटल  ट्रेन  चलाई  जाएगो  लेकिन  श्राज  जब
 हम  i978  %  इस  बारे  में  पूछते  है,  तब  हमें
 वही  जवाब  मिलता  है  जो  973  में  जवाब
 मिला  था  ।  976  में  रेलवे  लाइन  बिछाने
 का  जो  काम  था  वह  पूरा  हो  गया  है  ह्म
 लोगों  ने  पता  लगाया  कि  चद्धपुर  से  गोमों
 हो  कर  बडकाफाना  तक  रेल  चल  सकतो  है
 या  नहीं  तो  सभो  जगहों  के  स्टेशनों  के  स्टाफ
 से यह  पता  लगा  कि  गाड़ो  श्रासानो  से  चलाई
 जा  सकती  है।  ii  बज  दिन  में  चाहे
 कलकत्ता  की  तरफ  से  या  दिल्‍ली  की  तरफ़
 से  कोई  पैसेन्जर  श्राता  है,  तो  ग्रोमो  में  उसे
 दिन  भर  और  रात  भर  पड़ा  रहना  पड़ता
 है  क्योंकि उस  को  झगले  दिन  हो  गाड़ो  मिलने
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 वालों  होतो है  भौर  बीच  में  कोई  पाड़ी  गहीं
 है।  यह  कहा  जाता  है  कि  साल  गाड़ो
 चलतो  है,  इसलिए  दूसरी  गाड़ी  वेना
 मुश्किल  है।  मालगाड़ी  के  चलने  से  लाईन
 कला  नहीं  रहता  हैं  जब  कि  वहां  के  लोकल
 अधिकारों  यह  बात  स्वीकार  करते  है  कि
 वहां  से  झासानी  से  सुबह  गाड़ो  चलाणे
 जा  सकती  है  जब  कि  बोन  घंटें  में  ग्रोमो
 जंक्शन  पहुंच  सकतो  है  भोर  वहां  से  दूसरों
 गाड़ी  मिल  सकतो  है।  यह  वहां  के  लोगों
 की  बहुत  दिनों  से  मांग  रही  है  t

 तीसरी  बात  मैं  बड़काखाना  में  जो  रेलवे
 की  ज़मीन  है  जिस  पर  कि  लोगों  ने  r925~
 30  से  मकान  बनाए  हुए  हैं  भौर  उनमें
 रहते  हैं  उस  ज़मीन  को  ब  छीना  जा  रहा
 हैं:  उनके  घरों को  गिराया जा  रहा  है:
 हमने  आपके  रेलवे  विभाग  के  चौधरी  साहब
 सें  जब  इस  बारे  से  कहा  कि  क्या  रेलवे  को
 इस  ज़मीन  की  ज़रूरत  है  तो  उन्होंने  कहा  कि
 नहीं  इस  जमीन  की  रेलवें  को  जरुरत  नहीं
 है।  उसके  बाद  उस  ज़मीन  को  बेच  दिया
 गया  ।  हमने  इसके  बार  में  रेल  मंत्री  जी
 को  लिखा  तो  हमें  बताया  गया  कि  हमारा
 झारोप  गलत  हैं  ,  मैं  उस  जमीन  की  जो
 रजिस्ट्री  हुई  है  उसको  ले  कर  श्ाया  हूं
 जिससे  यह  मालुम  होगा  कि  वहां  के  अ्रधि-
 कारियों  ने  उस  ज़मीन  को  बेचा  है।  मैं
 कल  सभा  पटल  पर  उस  रजिस्ट्री  को  रख
 दूंगा।  वहां  लोगों  ने  छोटे-मोटे  धर  बना
 लिए  हैं  झौर  तीस-चालीस  सालों  से  वहां
 पर  रह  रहेहै।  वे  उस  ज़मीन  का  किराया
 भी  देने  को  तैयार  है  लेकिन  रेल  भ्रधिकारी
 लेते  नहीं  हिंशीर  कह  देते  हैं  कि  वे  लोग  किराया
 नहीं  देते।  हम  स्वयं  वहां  गये  शौर  उन्होंने
 हम  से  कहा  कि  लीजिए  भाप  किराया  में
 लीजिए  ।  इस  सबको  कहने  का  करा
 मतलब  यही  है  कि  इस  बजट  में  मंत्री  जी  ने
 रेलवे  की  व्यवस्था  को  सुधारने  के  लिए  कोई
 प्रावधान  नहीं  किया  |
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 रेलवे में  कोयले  की  दुलाई  के  सम्बन्ध  में
 एक  नया  सिस्टम  चला है  ।  न्खपुरा से
 जड़काखाना  तक  जो  कोयला  लादा  जाता  है
 वह  बोरों  में  भर  कर  डिब्बों  में  लादने  का

 सिस्टम  शुरू  किया  गया  है  ।  56  टन  की
 केपेसिटी  वाले  डिब्बे में केबल में  केबल  28-30  टन
 कोयला  लादा  जाता  है  जौर  डिब्बे  में  दस-बारह
 बोरे  कोयले  के  लादे  जाते  हैं  बाको  वैसे  ही
 भरा  जाता  है।  इस  तरह  की  भ्रव्यवस्था
 भी  रेलवे  में  चली  भरा  रही  है।  इस सब  को
 भी  ठीक  करने  की  जरूरत  है  ।

 इस  अनुदान  मांगों  का  तो  हम  समर्थन
 करते  है  लेकिन  हम  मंत्री  जी  से  प्रार्थना
 करते  हैं  कि  रेलवे  में  जो  इस  प्रकार  की  ब्‌  राइयां
 हैं  उनको  दूर  करें  और  रेलवे  की  व्यवस्था
 में  इस  प्रकार  का  सुधार  लायें  जिससे  ये

 बुराइयां  फिर  न  पनपें।  हम  मंत्री  महोदय
 को  पत्र  लिखते  हैं  ।  वह  कलकत्ता  में  जनरल
 मैनेजर  के  पास  तो  जाता  है  लेकिन  घनवाद
 में  जो  रेलवे  का  रीजनल  श्राफिस  है  वहां
 तक  हम  लोगों  की  बात  पहुंचती  ही  नहीं  है।
 पुराना  जो  सर्वे  हुआ  था,  जो  कि  65-70
 में  हुआ  था  उसी  सर्वे  के  श्राधार  पर  हमें
 जवाब  मिल  जाता  हैं  ।  जो  जवाब  हमें
 973  में  मिला  था  वही  जवाब  झब  भी  मिल

 जाता  है।  मेरा  मंत्री  जी  से  निवेदन  है  कि
 छोटा  नागपुर  का  एक  जंगली  भौर  पहाड़ी
 इलाका  है।  हजारीबाग  एक  प्रमुख  झौर
 व्यावसायिक  शहर  है।  वहां  आज  तक
 रेलवे  लाइन  कीं  सुविधा  नहीं  पहुंचाई  गई  ।
 उसके  बारे  में  एक  बार  नहीं  पांच-पांच  बार
 प्रपोजल  बने  लेकिन  वहां  रेल  लाइन  नहीं
 जा  सकी  ।  हजारीबाग  कमिश्नरी  है  1
 वहां  के  लोगों  की  बहुत  दिनों  से  यह  मांग  रही
 है  कि  बहां  रेलवे  लाइन  बिछाई  जाए।  वह
 एक  बैकवर्ड  शौर  जंगली  इलाका  है  ।
 बजट  में  तो  यह  दर्शाया जाता  हैं  कि  हम
 पिछड़े  इलाकों  के  लिए  इतना  रुपया  रख
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 रह ेहैं  जब  कि  रेलवे  लाइनतें  उन्हीं  इलाकों  में
 बनती  हैं  जहां  पर  कि  पहले  से  इनकी  सुविधा
 है।  मैं  श्राप  से  कहता  हूं  कि  गिरीडीह
 जिले,  हजारीबाग  जिले  में  रांची  से  ले  कर
 कोई  भी  ऐसी  रेलवे  लाइन  नहीं  है  जिससे
 कि  लोग  यात्रा  करके  जा  सकें  ।  वहां  बाहर
 से  आ  कर  पचास  हजार  लोग  नौकरी  करते
 हैं।  उनके  परिवार  मिला  कर  उनकी
 चार  लाख  झ्ाबादी  हो  जाती  है  लेकिन
 उनके  लिए  ट्रेन  की  कोई  सुविधा  नही  है  t
 उन्हें  ऐसी  ट्रेन  दी  जाए  जिससे  सफर  कर
 पूवे  और  पश्चिम  जाने  वाली  गाड़ियों  को
 पकड़  सकें  ।  उसी  तरह  से  दस  बजे  दिन
 में  उतरने  के  बाद  दूसरे  दिन  तक  गोमों  स्टेशन
 पर  उनको  ठहरना  पड़ता  है  तब  पांच  बजे
 सुबह  उनको  एक  ट्रेन  वहां  मिलती  है  at
 मेरा  निवेदन  है  कि  जो  वहां  की  व्यवस्था
 में  बुराई  चली  भा  रही  है  ओर  जो  वहां
 कमेचारियों  तक  के  पास  बहुत  दिनों  से  काम
 पड़ा  हुआ  है  उसकी  व्यवस्था  को  सुधारने
 का  आप  प्रबन्ध  करें।  जंगलों  और  पहाड़ी
 एरिया  में  लाइन  बिछाने  के  लिए  भी  श्राप
 विशेष  व्यवस्था  करें  ।  हजारीबाग  से
 होते  हुए  एक  लाइन  आप  दें  और  गोमो
 से  भड़का  के  बीच  में  रेलवे  चलाने  की  व्यवस्था
 करें।

 इन्ही  शब्दों  के  साथ  मैं  आपके  माध्यम
 से  म॒त्री  महोदय  का  ध्यान  इन  चीजों  की
 ओर  खींचना  चाहता  था  ।  जहां  तक  इन
 अनुदानों  का  सम्बन्ध  है  उनका  हम  सामर्थन
 करते  हैं,  इन  को  स्वीकार  करने  में  हमें  कोई
 एतराज़  नहीं  है  ।

 wto  हरी  राम  भमक्कासर  गोदारा
 (बीकानेर  ):  झापने  सूरतगढ़  और  भटिंडा

 के  बीच'  में  एक  नई  लाइन  बनाई  है  ।
 लेकिन  बीच  में  शाप  ने  कोई  क्रासिंग  नहीं
 दिया  है  ।  सब  जगहें  प्रापर  बन्द  कर  रखी
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 (eto  हरी  राम  मक्‍्कासर  रगोदारा]

 है।  इसका  नतीजा  यह  होता  है  कि  लोगों
 को,  किसानों  को  जिनके  खेत  आस  पास
 होते  हैं  उनको  चार  चार  और  पांच
 पांच  मील  का  चक्‍कर  काट  कर  झाना
 जाना  पड़ता  है,  भ्रपनी  फसल  बगैरह  को
 ले  जाना  पड़ता  है  7  इस  कारण  से  बहुत
 सी  दुर्चेटनायें  भी  हो  जाती  है।  मैं  भ्रापसे
 प्राथंना  करता  हूं  कि  आप  बीच  में
 जगह  जगह  पर  क्रासिंग  दें  ताकि  लोग
 झाजा  सकें  झौर  शभ्रपना  माल  ले  जा
 सक  और  ला  सके  ।

 हनमानसगढ़  जंक्शन  के  पास  एक
 ब्रिज  होना  चाहिये  ।  वहां  पर  चार  सड़कें
 गजरती  है  और  तीन  रेलवे  लाइनें,  गंगा-
 नगर,  बीकानेर  और  सादूलपुर  को

 गूजरती  ।  लेकिन  वहां  पर  कोई  पुल
 की  व्यवस्था  आपने  नहीं  की  है  ।  मेरी
 झाप  से  प्रार्थना  है  कि  आप  हनुमानगढ़
 में  पुल  बनाने  की  व्यवस्था  करें

 बीकानेर  की  चार  लाख  की  जन
 संख्या  है  |  वहां  पर  रेलवे  लाइन  बीच
 में  से  गुजरती  है  ।  उस  कारण  से  वहां
 भी  बहुत  सी  दुर्घटनाएं  हो  जाती  हैं।  मंत्री
 महोदय  का  पत्र  झाया  है  कि  21  किलो-
 मीटर  सम्बे  रास्ते  का  खर्चा  राजस्थान
 सरकार  बे  आप  ही  बताएं  कि
 राजस्थान  सरकार  इतना  खर्चा  कहां  से
 दे  सकती  है  ।  इसका  खर्चा  आपको  देना
 चाहिये  और  रेलवे  ही  इस  काम  को  श्रपने
 खर्चे से  करे।

 अनूपगढ़  से  फालौदों  तक  वाया  कोला+
 यत  छोटी  लाइन  होनी  चाहिये  ।  वहां
 नए  नए  विकास  के  काम  हो  रहे  है|  वहां
 पर  पचास  पचास  मील  तक  कोई
 लाइन  नहीं  है  ।  वहां  के  लोगों  को  राहत
 मिल  सके  और  उनका  भी  भला  हो  सके  t
 इस  वास्ते  वहां  एक  छोटी  लाइन  आपको
 देनी  चाहिये।
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 सित्दरी  का  खोद  कारणाना  बड़ी
 लाइन  पर  है  ।  बीकानेर  से  सूरतगढ़
 तक  की  लाइन  को  भी  बड़ी  लाइन  कर
 दिया  जाए  ताकि  वहां  का  क्या  माल
 जो  सिन्दरी  जाता  है  वह  सीधा  चला
 जाए  झौर  बीच  में  ट्रांसशिपमेंट  की
 जरूरत  न  पड़े  ।  यह  कच्या  माल  वहां
 तथा  दुसरे  स्थानों में  भी  इस  तरह  से  आसानी
 से  जा  सकता  है  |  इस  शोर  भी  झापका
 ध्यान  जाना  चाहिये  ।

 जनता  सरकार  ने  यह  वायदा  किया  था
 कि  रेलवे  लाइन  के  आझार-पार  ्चकों  के
 पुराने  रास्ते  दे  दिये  जायेंगे  ।  झाज  स्थिति
 यह  है  कि  लोगों  को  वे  रास्ते नसीब  नहीं
 है  ।  कांग्रेस  सरकार  ने  भी  इस  बारे  में
 कुछ  नहीं  किया  ।  मुझे  झाशा  है
 कि  जनता  सरकार  इन  रास्तों  के  बारे
 में  कदम  उठायेगी  ।

 रेलबे  लाइन  के  नीचे  से  वाटर  कोंस
 गुजरते  हैं,  जिस  में  ढाई,  तीन  क्यूसेक  पानी
 गुजरता  है  ।  उन  की  मरम्मत  के  बहाने
 किसानों  से  सालाना  चार,  पांच  सौ  रुपये
 की  लेवी  ले  ली  जाती  है  ।  मैं  कहना
 चाहता  हूं  कि  वाटर  कोर्स  का  खर्चा  रेलवे
 विभाग  को  देना  चाहिए  ौर  इस  लेवी
 को  बन्द  करना  चाहिये।  कांग्रेस  सरकार
 ने  तो  इस  तरफ़  कोई  ध्यान  नहीं  दिया,
 लेकित  झब  जनता  सरकार  को  यहू  काम
 करना  चाहिए  ।

 रेलवे  लाइन  की  दूसरी  साइड  पर  चार
 पांच  हज़ार  एकड़  जमीन  है  हज़ारों
 ग्रामों  को  इस  की  वजह  से  बहुत  परेशानी  का
 सामना  करता  पड़ा  रहा  है  भौर  लोगों
 में  हाहाकार  मचा  हुआ  है  ।  उन्हें
 भ्रपना  माल  ले  जाने  के  लिए  झाठ
 दस  मील  का  चक्कर  काटना  पढ़ता  है।
 जनता  सरकार  को  इस  की  तरफ़  ध्यान
 देना  चाहिंगे  ।  अगर  मंक्ती  महोदय:
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 यह  काम  करेंगे,  तो  लोगों  को  संतोष  होगा।

 Pde  a
 P.

 Be
 4९७  Speaker,  भ

 inagar)  :
 Cia  sen

 . is  the  morning
 podey

 the  House  paid its  tributes  to  the  late  Speaker,  Shri
 Anantasayanam  Jyengar.  I  was,  unavoid-
 ably,

 absent  at  that  time;  therefore,  I
 would  start  by  paying  my  tributes  to
 him.  I  am  remi  ded  of  the  many occasions when  he  as  Deputy-Speaker  and  as  a Member  of  this  House  used  to  speak

 on  I  subjects,  includi:
 with  a  tremendous  »  good  sense
 and  good  humour  he  would  go  on  making
 points  one  after  another—at  a  terrific
 speed,  almost  at  the  Rajadhani  Exprses

 ,  if  I  may  put  it  that  way  ;  I  recall 5 jose  occasions  having  listened  to  those
 —-

 from  the  Speaker’s  Gallery
 al  in  this  House.  Therefore,  I  do
 wish  to  begin  my  brief  intervention  on
 ag  healing  fied  ig  gue

 for  Grants in  respect  ilway  paying warm  tributes  to  him,  He  wee  Deputy. Speaker  when  my  father  was  the  §
 sesh and  after  my  father’s  demise,  he  e

 the  Speaker.  Naturally  I  knew  him  very well,  and  my  affection  and  regards  for him  grew  very  much.

 I  have  already  moved  18  cut  Motions, Nos.  t  to  18,  List  No.  ॥,  to  these  Railway Demands.  I  do  not  want  to
 nee

 at  the
 subjects  which  are  included  in  those Cut  Motions;  I  hope  the  Minister  will answer  to  those  Cut  Motions  as  well, in  the  same  manner  in  which  he  has
 promised  that  he  would  answer  to  the other  points  we  mad*  in  our  5  8 on  the  Budget  earlier  in  this  at

 I  want  to  start  by  referring  to  the railwav  administration  and  the  railway finances;  although  they  are  now  under
 the

 bg  Se
 able  and  dynamic  Minister,  m

 friend,  Madhu  Dandavate,  I  would like  him  tu  go  deepinto  the  whole  problem and  find  out  whether  he  cannot  devise
 some  Piped

 means  to  streamline  the financial  operations  of  the  Railways, first,  by  having  effective  economics  and,
 pre  th  reorganizing

 resources-al:  the  resour- ces  are  large,  they  are  all  the  same  limited
 are  spent  in  a  more  intelligible  and just  manner  the  le  country.

 I  do  also  wish  to  tell  him-because  I from  Ahmedabad  and  Gandhi

 Gandhinagar and  look  into  some  of  the  pressing  prob- lems.  A  few  days  ago,  his  colleague,  the
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 Minister  of  State,  Mr.  Sheo  Narain, went  there;  if  only  he  had  informed  me,
 I  would  have  accompanied  him  and  given him  a  cup  of  tea  in  my  house  and  would
 have  taken  with

 br]
 8

 4  of  tea  at  the
 railway  station  and  then  would  have
 found  the  difference  between  the  two.

 Anyway 44
 an  important

 pont
 is  that  I

 want  the  Railway  Minister  Dandavate to  come  to  Ahmedabad  and  Gandhin:
 districts  and  find  out  for  himself  whe!
 these  two  important  cities—one  is  of  course an  im

 a  city  and  the  other  is  the
 Capital  city,  now,  of  Gujerat—are  reall
 properly  served  by  the  Railway  Admini-
 stration  in  terms  of  facilities,  railway whether  the

 —  re
 have  the  necessary facilities  for  travel  between  Ahmedabad

 and  Gandhinagar,  within  the  district  of
 Ahmedabad  and  within  the  district  of
 Gandhinagar  and  bet  ‘Ahmedabad
 and  Baroda  and  back  again  from  Baroda
 to  Ahmedabad.  All  these  are  good  and
 potential  possibilities  now,  because  of  the
 electrification  that  has  taken  place.  When
 this  electrification  has  taken

 ra
 I

 do  not  know  why  the  Railway  Minister
 is  not  going  ahead  in  the  direction  of
 doing  these  things.

 You  will  recall  that  we  had  a  very
 distinguished  Independent  Member,  whom
 I  have  the  h  of  having  succeeded,
 in  this

 very
 House.  I  am  referring  to  late

 Shri  Indulal  Yajnik.  When,  to  the  pre- vious  Railway  Minister  I  made  a  request, he  had  agreed  and  now  I  am  making this  request  for  the  first  time  to  the  new
 Railway  Minister,  namely  that  he  should
 go  ahead  with  the  changing  of  the  name
 of  Nenpur  Station—which  is  near  Mahem-
 davad  and  not  far  from  Ahmedabad—
 into  Indulal  Yajnikn  aes  7

 I
 br  fim

 dy made  this  proposal  an  0)  ie  Lwa'
 Minister  will  agree  tort  Br  chat  he  wilt
 persuade  the  Hfome  Minister  also  to  agree to  such  a  name.

 PROF.  MADHU  DANDAVATE:
 This  is  completely  within  the  jurisdiction of  the  State.

 PROF.  P.  G.  MAVALANKAR:
 My  friend  says  it  is  completely  within
 the  jurisdiction  of  the  State  and  the  State
 says  it  is  within  the  jurisdiction  of  the
 Central  Government

 PROF.  MADHU  DANDAVATE:
 If  I  may  clarify  the

 oe
 the  provision is  that  the  State  ent  makes  a

 r  dati  and  ulti  ly Railways  accept  the  name  in  consultation
 with  the  Union  Home  Ministry.

 PROF.  P.  G.  MAVALANKAR: T  am  glad  he  has  now  clarified  the  position.
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 {Prof,  P.  ए.  Mavalankar]
 I  have  done  the  first  two

 sade
 I  have

 tate
 |  aca

 confirmation  of  the  Admin-
 jon  and  I  also  wrote  to  the  previous

 Minister  of  Rai!  wi  to  it. ways,  who
 I  hope  he  will  also  now  tell  the  Railways
 to  get  sanction  for  this.

 PRO.F  MADHU  DANDAVATE  :  No
 name  of  a  leader  is  given  to  a  railway
 atation,

 PROF.  P.  G.  MAVALANKAR  :  I  can int  out  any  ber  of  rail
 Pi India  named  after  individual  leaders.
 I  do  not  want  to  take  up  the  time  of  the
 House  by  giving  you  a  list  of  them,  but
 I  cannot  accept  t! Lis  point  when  he  says
 that  no  leaders’  names  are  given  torailway
 stations,  I  can  point  out

 aaloneer
 number  of

 tions—Gandhi  P;  Ra- Aoi  2  &  ry
 jendranagar,  to

 begin
 with,  and  I  can  cite

 many  more.  But  I  will  not  enter  into
 a  dispute  about  this  ss  J  have  some  more
 important  points  to  make.

 Now,  about  railway  lines,  I  want
 him  to  urgently  go  into  the  question  of  Bh-

 -—Tarapur  railway  line,  When
 everything  is  settled,  I  do  not  know  why  the
 Railways  are  delaying  this  project.  And
 what  is  the  reply  given  in  regard  to
 Modasa-Kapadvanj  line  ?  It  should  be
 started  as  early  as  possible.

 Also,  about  conversion,  will  he  not
 tell  us  when  the  conversion  will  start?
 His  stock  reply—and  his  sincere,  stark
 reply—is  that  the  Planning  commission
 is  not

 878
 giving  the  allocation.  Well.  we

 are  to  &
 i  po

 you  in  your
 demand  for  more  cation  from  the
 Planning  Commission,  but  do  not  give  us
 the  a  scone

 the  same  reason
 in  again,  ase  try  to  see  to

 co  these  railway  lines  which  have
 already  been  sanctioned,  for  which
 engineering  survey  has  been  made  and
 for  which  the  State  Government  i

 Ex pared  to  pay  some  percentage  of  the  deficit,
 are  expedited.  If  you  go  on  delaying, the  cost  will  increase.  If  the  same  railway
 lines,  instead  of  being  started  now  are
 started  26  i

 later,  st  will  run  into
 several  hi  of  crores  more.  Is  that
 what  the  Railway  Ministry  wants?  Is
 that  what  the  Planning  Commission
 wants?

 Only  three  more  pomts,  and  I  have
 done.  One  is

 ding
 the  State  Transport

 in  Gujarat.  »  the  various  States
 in  India  have  a  nationalised  State  trans-
 port  which  has  been  working  well—I
 think  the  State  Transport  authorities
 give  ons

 and  38%  comes  from  the
 Central  tion.  The  ratio  is  g  :  but
 I  think  the  Railways  have  not

 ea  large
 large

 to  the  Gujarat  State
 on  this  account.  The

 opt  i
 were

 paying  the  dues  regularly  till  about
 1970-71  {

 t
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 PROF.  MADHU  DANDAVATE  $
 I  have  already  replied  to  that  point  in
 this  House.

 PROF.  P.  G.  MAVALANKAR:  I
 uu  to  consider  this  matter  again

 a  fr neh.  Your  reply  is  again  the  same
 answer  that  the  Planning  Commission
 does  not  give  us  more  money  and
 we  cannot  give  more  moncy.  But  if  the
 State  Transport  Authority  has  already id  66%  of  the  amount,  the  Railways
 fon  to  pay  the  promised  one-third.
 The  figure  is  now  staggering.  The  figure now  is  that  the  Railway  Min‘stry  of
 the  Government  of  India  have  to  pay
 to  the  Gujerat  Government  or  the  State
 Transport  Authority  an  amount  of  capital
 contri  Bution  of  nearly  Rs.  362-60  lakhs.
 This  is  a  huge  amount.  When  that  amount
 is  not  available,  a  result  is  that  the
 Gujarat  State  Road  [ransport  Corpor-
 tion,  which  wants  to  buy  more  buses,
 for  example  they  want  to  buy  one  thousand
 bus  chassis,  but  without  these  new  buses,
 they  are  not  able  to  extend  their  operations,
 particularly

 to  the  rural  areas.  This  is
 ecause  they  arc  not  i  _a  position  to  buy

 buses.  T  know.  in  my  State,  even  in  my
 constituency  in  the  Gandhinagar  and
 Ahmedabad  districts,  there  arc  areas  where
 the  State  Road  Transport  cannot  go because  the  buses  are  nut  available  in
 goad  number.  [  want  the  hon.  Minister
 to  expedite  this  matter  of  giving  the  arrears
 to  the  Gujarat  State  Transport  as  early
 as  possible.

 Two  more  points  and  ३4  have  donc.
 The  Railway  Ministcr,  as  a  matter  of
 fact,  the  Janata  Government  in  general,
 are  very  sincerely  and  keenly  suggesting
 that  they  want  to  go  into  the  question
 of  employment  and  rural  development
 and  also  development  of  backward  areas,
 and  Adivasi  areas  I  would  like  to  make
 one  suggestion  to  the  hon.  Minister;
 I  would  not  be  able  to  give  all  the  details
 at  this

 aE
 The  hon.  Minister  knows

 that  in  Dahod  in  Panchamahals  district,
 vast  land  is  ilable  to  the  railway:
 It  is  a  huge  Western  railway  centre
 and  it  is  on  the  border  of  Gujarat,  Rajas-
 than  and  Madhya  Pradesh  and  connects
 various  trunk  lines.  There  is  a  locoshed
 in  Ahmedabad  and  in  Bombay,  Parel;
 these  are  over-crowded  beyond  capacity.
 Why  not  use  the  facilities  at  Dahod
 and  examine  the  powibility  of  additional
 construction  of  loco  shed  in  dahod?  If
 it  is  properly  done  and  the  details  are
 worked  out,  it  will

 perhaps
 give  employ-

 ment  to  several  hundreds  of  Bhils  and
 Adivasis  of  that  area.  There  are  a  number
 of  skilled  and  unskilled  Bhils  and  Adivasis
 in  Panchmahal  district.  If  the  Railway
 Minister  takes  up  this  project-~and
 I  would  earnestly  request  him  to  do  this—
 perhaps  four  to  five  thousand  Adivasis
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 who  are  forced  to  ge  out  of  their  respective
 areas  to  distant  places  for  employnient
 etc.  would  not  go  out.  Once  they  go  out,

 at  Dahod.
 Finally,  I  find  that  the  railways  are

 often  very  very  late  in  sanctioning  spccial trains  for  students  and  other  institutional
 organisations.  I  have  a  concrete  case  of
 Gujarat  State

 Faken
 i-Bari.  Like  them,

 the  other  State  Balkan-Ji-Bari  organizations
 are  also  celebrating  the  50th  anniversary of  the  foundation  of  this  association.
 I  am  a  member  of  the  Advisory  Board
 of  the  Balkan-Ji-Bari  in  Gujarat  State.
 TI  know  that  most  of the  children  who  are
 members  of  the  Balkan-Ji-Bari  organi-
 sation  belong  to  the  scheduled  caste  and
 backward  classes.  They  have  no  moncy
 and  have  no  opportunities  to  go  out  at
 all.  Now,  they  want  a  special  train  to
 go  to  Kashmir  as  a  part  of  the  celebration
 of  the  soth  anniversary.  ‘I'he  stock  reply
 of  the  Railways  has  been:  Pay  the  deposit

 in  time,  do  this  and  do  that.  But  even
 after  you  have  donc  everything,  they  say:
 We  cannot  guarantee  you  that  a  special train  would  be  made  available.  How
 can  you  finalise  the  arrangements  in
 such  a  case?

 PROF.  MADHU  DANDAVATE:
 Without  guarantee,  it  will  be  made  avail-

 able.

 PROF.  P.  G.  MAVALANKAR  :  Iam
 very  happy;  it  is  very  nice  of  him.  He
 himself  is  a  professor  and  I  am  not  sur-

 pe  for  this  concern  of  his  for  students.
 hope,  that  not  only  the  Balkan-Ji-Bari,

 but  whenever  Poop
 le  are  able  to  apply in  time  and  pay  the  deposit  in  time  and

 meet  other  requirements,  and  ask  for
 railway  assistance,  this  would  be  made
 available  without  any  delay.  I  can  under-
 stand  their  saying  one  or  two  coaches
 less,  or  it  would  take  one  or  two  weeks
 more,  but  how  can  we  organise  the  whole
 trip  of  students  and  other  people,  if
 we  do  not  know  until  the  last  minute, whether  the  train  would  be  available
 or  not?  Then,  this  last  minute  business
 means  corruption.  Let  me  tell  that  also
 to  the  Minister.  You  have  organised  a
 tour,  you  cannot  wait;  you  have  to
 go  ahead  somchow  or  the  other,  pay something  to  somebody  get  the  sanction

 Railway  Minter  eran  th
 amen ia  look  into  this  question

 also  carefully.  7
 Prof.  Dandavate  may  not  like  the

 age
 Tam  making  now  in  the  end,  because ¢  has  already  replied  in  one  of  the
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 He  has  given  many  reasons  and  I  see
 the  force  of  his  arguments  also.  But  I
 do  not  want  the  hon.  Minister  to  have
 a  closed  mind  on  this  question,  let  him
 have  an  open  mind.  He  is  an  experienced
 man  and  as  all  the  professors  are  generally
 with  an  open  mind,  let  him  have  an  open
 mind  on  this  question.

 PROF.  MADHU  DANDAVATE  :
 My  mind  is  so  open  that  your  thoughts
 enter  my  mind  and  they  go  away  imme-
 diately.

 ‘15/00  hrs.

 [Sauer  Rau  Murn  in  the  Chair)

 PROF.  P.  ७.  MAVALANKAR:
 That  is  my  difficulty.  I  know  tbat  heis
 too  open  I  want  him to  be  open  and  not too  open  and  not  open  on  both
 sides.  Therefore,  let  him  go  into  this

 uestion  of  practicability  and  feusibility.
 When  all  the

 —  racial operations  are  m0,  in  jarat,
 I  do  not  know  why  the  headquarters
 should  be  in  Bombay.  Perhaps  it  is  because
 ofthe  historical  background  —_  and  past
 precedent,  etc.  that  itis  continued  in
 Bombay,  I  hopehe  will  consider  the
 matter  in  the  new  light  that  I  have  tried
 to  put  hefore  him.

 oft  हरिकेश  बहादर  (गोरणपुर)  :
 मान्यवर,  रेल  मंत्रालय  की  अनुदान  की  मांगों
 पर  बोलने  का  आपने  जो  मौका  मुझे  दिया
 है,  सब  से  पहले  मैं  उस  के  लिये  आपको
 धन्यवाद  देना  चाहता  हूं  t  रेल  बजट
 पर  बहस  के  समय  मुझे  मौका  नहीं  मिला
 था,  लेकित  आज  पझनुदान  की  मांगों  पर
 बोलने  का  मुझे  मौका  मिला  है,  इस  लिये
 मैं  यह  कहना  झावश्यक  समझता  हूं  कि
 माननीय  मंत्री  जी  ने  जो  बजट  पेश
 किया  था,  वह  सचमुच  में  प्रशंसनीय
 बजट  था,  तारीफ-के-काबिल  बजट  था।
 लेकिन  कुछ  बातें  मैं  ज़रूर  कहना  चाहूंगा  ।
 माननीय  मंत्री जी  ने  इस  बजट  को  पेश  कर  के
 देश  की  जनता  को  काफी  सुविधायें  देने  का
 प्रयास  किया  है  पौर  इस  से  देश  की  जनता
 को  प्रवश्य  लाभ  पहुंचेगा,  लेकिन  कुछ
 बातें  ऐसी  है,  जिन  पर  उन  को  विशेष  ध्यान
 देना  भाहिये।
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 सब  से  पहली  बात  तो  यह  हैकि  1...
 को  समय  पर  चलाने के  लिए  मंत्री जी  को

 अपने  विभाग  में  कुछ  भ्रधिक  सस्ती  करती
 पड़ेगी  ।  खास  तौर  से  पिछड़े  हुए  हिस्सों में
 जो  गाड़ियां  चलती हूँ  या  जो  पहाड़ी  इलाकों
 की  तरफ  जाने  वाली  गाड़ियां  हैं,  वहां
 के  लोगों  की  भ्राम  तौर  पर  यह  शिकायत
 रहती  है  कि  वहां पर  गाड़ियां समय  पर
 नहीं  चलती  हैं।  मैं  मंत्री जी  से  भनुरोध
 करूंगा  कि  थे  इस  दिशा  में  ध्यान  दें
 झौर  गाड़ियों  को समय  से  चलाने  के  लिये
 झपने  विभाग  को  उचित  निर्देश  दें  ।

 इस  सदन  में  कई  बार  रिजर्वेशड्ध  में
 अष्टाचार  की  बातें  झाई  है।  माननीय

 मंत्री  जी  ने  जो  जवाब  दिये  है,  वे  भी
 काफ़ी  संतोषजनक  रहे  हैं,  मैं  उन  की
 भी  तारीफ  करना  चाहता  हूं  ।  लेकिन
 इस  बात  को  मजबूती  के  साथ
 देखना  होगा  कि  जो  भी  नियम इस  के
 लिये  लागू  किये  जाते  है,  उन  का  सही  ढंग
 से  पालन  होता  है  या  नहीं  ।  यदि
 इस  दिशा  में  सरकार  ने  उचित  कदम  उठाये
 तो  मझे  विश्वास  है  कि  जनता का  बहुत
 बड़ा  सहयोग  रेल  विभाग  को  चलाने  में
 मंत्री  जी  प्राप्त  कर  सकते  हैं।

 माननीय  मंत्री  जी  ने  रेल  के  भ्रफसरों
 के  लिये यह  कहा  था  कि  यदि  प्रब वे  कहीं
 जायेंगे,  मेरा  तात्पयं  है ंकि  शुमूटी पर पर
 जायेंगे,  तो  पहले  उन  के  परिवार  के  सभी
 लोगों  को  उन  के  साथ  जाने  की  इजाजत
 थी,  श्रब  उस  सुविधा में  कमी  कर  दी  गई
 है  ,  भ्रव  उन  के  बच्चे  उन  के  साथ  नहीं  जा
 सकते  ।  लेकिन  मैं  यह  कहना  भाहता  हूं  कि
 यदि  वे  ड्यूटी पर  जाते हैं,  तो  उन  को
 केले  जाने  की  इजाजत  होनी  चाहिये,  किसी
 झन्य  को  उन  के  साथ  जाने  की  इजाज़त  7
 दी  जाये,  क्‍योंकि  मैं  समझता  हूं  कि
 इस  की  कोई  प्रावश्यकता  नहीं  है  oe
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 जी  कंबर सास  गुष्ता  (  दिल्ली  सदर  ):
 इस  में  भ्राप  को  क्यों  एतराश  है  ?

 भी  हरिकेश  बहादुर  :  मंत्री जी  ते  24
 में  एकोमोडेशन  देने  की  दृष्टि  से  ऐसा
 कहा  था  t  लोग  पहले  ड्यूटी  पर  जाते  थे,
 तो  पूरे  परिवार को  से  कर  जाते थे,  इस  लिये
 इस  तरह  से  पूरे  परिवार  को  ले  जाने
 की  इजाजत  देना  या  झन्य  लोगों  को
 ले  जाने  की  इजाजत  देना  उचित  नहीं  है,
 इस  में  कमी की  जानी  चाहिये  t

 at  कंबर लाल  गुप्ता  :  मंत्रों  जी  भी
 तो  शाम  को  प्रपने  घरवालों  के  पास  जाते

 हैं

 भी  हरिकेश  बहादुर  :  ठीक  हैं,  तो
 गवर्नमेंट  झाफ़  इण्डिया  भी  अपने  सभी
 विभागों  के  भ्रफसरों  को  ऐसी  इजाजत  दे  दे,
 तब  तो  ठीक  है,  लेकिन  रेलवे के  भ्रधि-
 कारियों  कोही  इस  तरह  की  इजाजत
 दी  जाय--इस  से  मैं  सहमत  नहीं  हूं  t

 बोनस  का  मसला  भी  बहुत  गम्भीर  और
 झहम  है  t  भूतलिगम  कमेटी  बैठी  हुई
 है,  उस  की  रिपोर्ट  झाने  के  बाद  मंत्री  जी  उस
 रिपोर्ट  पर  सहानभूति  पूर्वकः  विचार  करेंगे  ।
 मैं  मंत्री  जी  से  यह  निवेदन  करना  चाहता
 हूं  कि  यह  रेल्वे  कमंचारियों  की  बहुत  पुरानी
 मांग  है,  इस  को  मानने  की  कोशिश  की
 जानी  चाहिये,  क्योंकि  यह  ऐसी  मांग  हैं
 जिस  के  साथ  जनता  पार्टी  के  नेताओं
 के  सेन्‍्टीमेंन्ट्स  जुड़े  हुए  हैं,  देश  के  तमाम
 लोगों  के  सैन्‍्टीमेंन्ट्स  जुड़े  हुए  हैं।

 भव  मैं  कुछ लोकल  समस्याभों  के  सम्बन्ध
 में  कहना  चाहता  हूं--नार्थे  ईस्टर्न
 रेलवे  में  बाराबंकी  से गोरअपुर  मीटर  गेज
 को  ब्राइ-गेज  में  कल्वर्ट  करते  का  प्रयास  अल
 रहा  है  इस  काम  को  शीक्रातिशीक्र
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 कराते  की  कृपा  करें,  ताकि  जनता  को
 अच्छी  सुविधाप्राप्त  हो  सके।

 मैंन कई  बार  मंत्री जी  सेबात  की  है
 कि  भोरणपुर  के  सहजनवां  स्टेशन  पर
 झब४-तिरहुत  मेल  गाड़ी  रोकी  जाती  थी,
 इस  से  बहा के  लोगों  को  बहुत  सुविधा  थी  t
 मैंने  इस  सवाल  को  माननीय  मंत्री  जी  के
 सामने  उठाया  था  और  उन्होंने  तमाम  तरह
 की  कठिनाइयों  का  जिक्र  किया  था
 लेकिन  मैं  माननीय  मंत्री जो  से  प्रनुरोध
 करना  चाहुंगा  कि  उस  स्थान  पर  जो
 सुविधाएं  पहले  से  उन  लोगों  को  मिली
 हई  थीं  श्रगर  उन  सुविधाओो  को  वर्तमान
 सरकार  छीन  लेगी,  तो  इस  से  जनता  में
 साराजगी  होता  स्वाभाविक  है  ।
 मानवीय  मंत्री  जी  नें  मुझ  से  व्यम्तिगत
 रूप  से  बात  करते  हुए  इस  बात  का  झाश्यासन
 दिया  थाकि  झब्रैल  के  महीने  में  जो
 नया  टाइम  टेकिल  लागू  होगा,  उस  में
 विशेष  रूप  से  इस  बात  का  प्रयास  करेंगे
 कि  वह  ट्रेन  सहजनवा  पर  रोकी  जाए ।  मैं
 झाशा  करता  हूं  कि  माननीय  मंत्री
 जी  अपने  उस  आश्वासन को  कार्य  रुप  में
 परिणत  करेंगे  ।

 प्रन्तिम  बात  मैं  यह  कहना  चाहता  हूं
 कि  रेलते  में  जो  कुछ  समय  पहले  एक्सी-
 डेंट्स  हो  रह ेथे,  वे  पहले  काफ़ी  [... ड  में
 हुए  थे  भोर  यह  एक  बहुत  गम्भीर  बात  थी,
 क्योंकि  इस  के  कारण  कभी-कभी  लोग
 ढ््नों  में  सफर  करने  में  भयभीत  होते  थे
 लेकिन  सरकार  ने  जो  कदम  उठाए  हैं  उन
 से  लोगों  को  सहासमिला  है  झर  लोगों
 का  साहस  बढ़ा  है  .  मैं  ऐसा  समझता
 हूं  कि  जो  कुछ  भी  कदम  उठाये  गये  हैं  उन
 को  प्रभावशाली  ढंग  से  कार्यान्वित  करने
 का  प्रयास  रेलवे  विभाग  करेगा

 50

 इत  शब्दों  के साथ  मैं  ध्रनुदात  मागों
 का  समर्थन  करता  हूँ  शर  पुत्रः  रेलवे
 मंत्री  जी  को  धन्यवाद  देता  हूँ  t

 *SHRI  A,  ASOKARAJ  (Perambalur):
 Mr.  Chairman,  Sir,  I  am  thankful
 to  you  for  giving  an  a  opportunity  to  say
 a  few  words  on  the  Railway  Derands
 on  behalf  of  my  party,  the  All  India  Anna
 D  vid:  M  etra  Kaz!  h:

 Sir,  I  would  like  to  recall  the  Railway
 Minister’s  assurance  he  gave  to  this  Houte
 last  year  that  it  would  be  his  prime  erdea-
 vour  to  open  up  the  backward  areas  of
 the  country  by  having  railway  lines.  I
 wonder  how  he  is  going  to  keep  up  his
 social  itment  to  the  nation  through
 his  second  Railway  Budget.  I  need  not
 tell  him  that  railway  communication
 alone  will  remove  the  stigma  of  back-
 wardness  from  many  parts  of  our  country.
 The  Railway  Minister,  who  is  a  Sccialist
 of  international  reputation,  knows  that
 the  Railways,  like  the  rainbow,  connects
 the  horizons  of  backwardness  and  pre  gress.
 I  am  sure  that  he  will  be  true  to  his  con-
 vinetion  that  and  sanction  new  mailway
 lines  for  backward  areas  of  the  country.
 The  Railways,  being  the  biggest  and  the
 ontyJ  public  sector  undertaking,  is  pri-
 marily  a  social  utility  service  and  profit
 motive  cannot  rear  its  ugly  head  here.

 I  will  now  come  to  particular  pro-
 blems.  In  my  constituency,  Perambalur,
 there  is  a  sugar  mill  in  Eraiyur.  A  sugar
 mill  can  survive  only  if  there  is  adequate
 arrangement  for  transportation  of  the  end-
 product.  It  is  an  imperative  necessity
 that  Eraiyur  and  Pennadam  should  be
 connected  by  a  railway  line  and  Eraiyur
 and  Perambalur  should  also  have  a  rail
 link.  Similarly,  from  Ariyalur  there
 should  be  a  railway  line  to  Athur  via
 Perambalur  and  Thuraiyur.

 I  have to  regretfully  t  out  that
 35  square  miles  around  Pehla  there

 *The  original  speech  was  delivered  in  Tamil,
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 line.  The  youngsters  can
 hat  is  a  Railway  line  or  a

 Railway  enginc  by  only  ३०५४
 Besid

 f
 pi  fea  fot

 fe
 of  from

 =  place  to  another,  the
 ivities.  Th  and  the  rural

 of  transport  facilities  like  the  Railways have  to  reiterate  that  the  indus-
 trialists  do  not  like  to  go  to  rural  areas
 because  they  are  to  face  the  hardship  of
 transportation  of  their  products.  That  is
 how  I  am  repeating  that  in  my  consti-

 these  areas  must  be  served  by  a
 railway  line  at  the  carliest

 Sir,  the  track  between
 vine

 uram  and
 Tirchirappalli  must  be  eli  In  the
 absence  of  mass  rapid  trans

 wae
 system  in

 the  mieopolas
 city  of  Madras,  electri-

 fication  railway  lines  around  the  city must  be  taken  up  on  a  war-
 footing.  Otherwise,  the  transportation  and
 traffic  inside  Madras

 city
 is  going  to  come

 to  standstill,  F  to
 understand  the  delay  in  the  electrification
 of  Madras-Trivellore  line  sanctioncd  in
 1973.  I  agree  that  so  many  hundreds  of
 crores  of  rupees  would  be  required  for
 be  a

 ?
 Ta

 g id  tem  in  Mad:
 But  the  trification  of  railway  lines
 around  the  city  of  Madras  will  not  need
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 benches.  He  was  with  them  when  they work  in  3974  for  Bonus.  His
 Colleague,  Shri

 Cone
 Fernandez,  also  was

 along  with  their  changing  role  have
 changed  their  commitment  of  pect  to
 =  Railway  workers.  Though  this  Budget
 especially  the  section  which  है  be benefit
 by  no  increase  in  freight,  this  has  di
 appointed  the  Railway  Workers  who  have
 not  been  given  bonus  by  their  owner
 Leader-Minister.

 When  Railway  Advertisements  come,  we
 find  that  that  there  is  a  proviso  “if  suitable’
 Scheduled  Caste  and  Scheduled  Tribes
 candidates  are  not  available,  these  posts will  be  filled  up  by  others.”  I  want  to  say that  this  gives  an  impression  of  foreclosing the  issue  If  you  do  not  get  suitable
 candidates,  vou  are  at  hberty  to  fill  up these  posts  by  other  candidates.  There
 is  no  need  to  have  this  rider  even  in  the
 advertisement,  which  in  fact.  has  a  dam-
 pening  effect.  I  request  the  Hon.  Minister
 to  remove  this  rider  from  the  Railway Advertisements.

 Similarly,  the  Railway  empl
 a  died

 in
 Class  IV  and  Class  III  can  never  become
 economically  self-sufficient  in  the  present rices.  I  de- uch  huge  investment.  If  the  gro

 population  of  Madras  city  is  to  be  taken
 =

 the  city  limits,  =  =f
 must  have

 q  transportation  facility  for  co:
 to  their  of  work.  I  humbly  mppeal to  the  ete  Minister  that  he  must
 order  the  electrification  of  all  railwaylines around  the  City  of  Madras,  besides  the

 resent  electric  trains.  The  State  of  Tamil
 iadu  is  served  only  by  mre

 auge track.  Madras  being  the  port  town  shi
 be  easily  and  quickly  accessible  for  the
 trades  people  and  businessmen.

 In  my  constituency,  there  is  an  un-
 manned  gate  near  Mathur  and  Sendurai.
 This  remains  closed  most  of  the  time,
 causing  great  hardship  and  bottleneck  for
 road  t  This  gate  should
 be  converted  into  a  manned  gate,  so  that
 te

 peobiem
 is  removed  for  the  road

 traffic.

 Sir,  the  Egmore  Station  at  Madras  is
 fast  an  arch

 There  is  immediate  necessity  for  taking  up
 repairs  work,  if  it  is  to  be  saved  from  fur-
 ther  dilapidation.  I  am  sure  that  the
 Railway  Minister  has  seen  the  present

 and  I  hope that  he  will  do  the  needful  in  this  matter.

 The  hon.  Railway  Minister,  I  hope, has  not  changed  his  attitude  towards  the
 Railway  Workers,  whose  cause  was  so
 dear  to  him  when  he  was  sitting  on  these

 mand  that  that  they  should  get  25% reservation  for  promotions  to  highe:
 posts.  All  these  Class  ITV  and  Class  HI
 posts  must  be  exclusively  reserved  for
 Scheduled  Castes  and  Scheduled  Tribes.

 The  Railway  Board  has  ordered  that
 Compulsory  Deposit  payment  must  be
 made  without  delay.  I  am  sorry  that  this
 order  has

 ae  been  implemented  and
 while  the  Railway  employees  are  facing
 great  hardships,  it  must  be  ensured  tha
 this  order  for  the  repayment  of  Compul.
 sory  Deposit  is  implemented  forthwith.

 Sir,  the
 employees

 engaged  in  si
 ignalt and  other  allied  jobs  in  D.S.T.E.

 T.E.M.,S,  Rly,  are  working  as  temporary hands  for  the  past  three  to  ten  years. They  have  also  sub
 ८  Hon'ble  Minister.  They  must  be

 immediately  confirmed.  They  are  spending hts  bec:  of  the  D
 sword  of  suspense  hanging  over  their
 heads

 In  many  of  the  stations,  the  Railway
 Officers  ‘resp

 775
 to  their

 status  in  life.  ey  know  that  I  am  an
 M.P.,  immediately  I  am  shown  all  kind.
 neas  and

 a
 In  fact,  all  the

 coreg  4 passengers  respect
 courtesy.  I  request  Shat  the  hon.  Minister
 should  have  re-orientation  courses  for  the
 railway  staff  so  that  the  railway  ngers
 are  not  treated  like  cattle.  Similarly,  the
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 Railwey  stations  ह...  be  kept  clean;
 they  should  not  be  centres  of  comm  uaicable
 diseases.

 With  these  words  I  conclude  my
 speech.

 att  चतुर्भश  :  (झालावाड)  :  अध्यक्ष
 महोदय  ,  एक  वर्ष  के  भ्रन्दर,  आज  पहली
 बार  मुझे  अवसर  प्रदान  किया  गया  है
 बजट  पर  बोलने  का  तो  मुझे  भ्रवसर  नही
 दिया  गया  था।  यह  मुझे  पहला
 अवसर  दिया  गया  है  जिस  के  लिए  मैं
 श्रापका  झाभारी  हूं  और  साथ  मे  मंत्री
 जी  का  भी  आभारी  हूं  t  (ध्ववधान)

 रेलवे  का  |  jiss3  मे  प्रारम्भ  हुआ
 था  tT  क्या  जनता  पार्दी  की  सरकार  के
 माध्यय  से  रेलवे  की  शताब्दी  मनायी
 जाएगी  ?  अंग्रेजो  के बाद  से  देश  मे  जो
 रेलवे  वा  विस्तार  हुआ,  वह  चकाचोध
 करने  वाला  था  लेकिन  काग्रेस  के  शासन
 से  ऐसा  दिखायी  देता  था  कि  रेलवे
 की  जितनी  भी  सुविधाए  प्रदान  की  जा
 रही  है  वें  सब  काग्रेसियों  को  ही  खुश  करने
 के  लिए  प्रदान  की  जा  रही  है।
 रेलवे  के  जितने  रैस्टोरेट  और  टी  स्टाल
 झादि  है  वे  सब  के  सब  उपभोक्ताओं  के
 लाभ  के  लिए  रखे  जाते  हैं  t  एमरजेंसी  के
 दौरान  कुछ  को  भ्रपने  चितेरे  भाइयो  को
 दे  दिया  गया  था  और  उन  रेस्टोरेट्स  को
 जहा  पर  यह  समझा  जाता  था  कि  ये
 लोग  विरोधी  दलो  के  सम  थक  है,  उनसे
 छीन  लिया  गया  था,  उन  को  हठा  दिया
 गया  था  ।  ऐसे  व्यक्ति  जो  एमरजेसी  के
 अन्दर  उतको  चला  रहे  थे  लेकिन  जिन
 को  हटा  दिया  गया  था  और  भ्रपने  चिनेरे
 भाइयों  को  उनको  दे  दिया  गया  था,  मैं
 साग  करता  हूं  कि  थे  उनको  दुबारा  दिलाए
 जाएं  और  उन  लोगो  के  साथ  एमरजेंसी  में
 जो  ज्यादती  हुई  थी,  उसको  दूर  किया  जाए,
 उन  कोयहत  दिलाई  जाए।

 कांग्रेस  की  सरकार  तीस  साल  तक  रही।
 उस  मे  ष्च  नही  किया  ।  जतता  पार्टी  की
 सरकार  ने  मैं  समझता  हूं  कि  जनता की
 झारांक्षाझों  की  पूर्ति  जो  बजट  करता  है
 एसा  बजट  प्रस्तुत  किया  है  t  यह
 बजट  प्रपने  भाप  में  विशेषता  लिए  हुए
 है  ।  यह  बजट  जिन  आाक़ाक्षाप्रो  की  पत्ति
 करने  वाला  बजट  है  t  वबया  रेल  कर्म-
 खारियो  झौर  क्या  रेल  'उपभोक्ताधों
 दोनो  को  यह  सुविधा  भौर  राहत
 प्रदान  करता  है  t  बोनस  के  ताम  पर
 काग्रेस  की  सरकार  ने  रेल  फर्मचारियो  को
 जेलो  में  दूसदिया  था  t  जनता  सरकार
 ने  उन  कर्मचारियों  को  दुबारा  बहाल  किया
 झौर  कर्मचारियों  के  दिलो  में  विश्वास  की
 भावना  पैदा  की  t  जनता  पार्टी  की
 सरकार  कर्मचारियों  के  साथ  किसी  भी  प्रकार
 का  अन्याय.  नहीं  करना  चाहती  है  ।
 उसने  मूतलिंगम  कमेटी  का  निर्माण  किया
 है  और  जो  विषय  उस  ने  उसके  विचारार्थ
 रखे  हैं  उस  से  कर्मचारियों  की  आशाये  जगी  है  t
 रेलवे  मे  जो  चतुर्थ  श्रेणी  के  कर्मचारी  काम

 करते  है  उन  के  अन्दर  भी  श्राशा  जगी  है  ny

 कल  मिला  कर  इस  बजट  को  जनता  पार्दी
 का  एक  बढिया  बजट  कहा  जा  सकता
 है,  ऐसा  बजट  कहा  जा  सकता  है  जो
 जन  गआकाक्षाओ  की  पूति  करता  है
 झौर  जनता  पार्टी की  सरकार  भ्रपना  सिर
 ऊचा  फरके  जनता  केबीच  में  जा  सकती
 है  1  |

 मैं  एक  निवेदन  छोटा  सा  करना
 चाहता  हूं  |  मैं  झालावाइ  से  चुन  कर

 |  भ्राया  हूं  ।  झालावाड  श्रौरझालावाड
 मुख्यालय  के  बीच  अठारह  किलोमीटर  का
 फासला  है  ।  यहा  पर  केवल  तीन
 करोड  रुपये  का  ही  खर्च  बैठता  है
 इलने  पैसे  मे  इन  ढोनी  को  रेल  से  जोडा  जा
 सकता  है  1  यह  इलाका  बैकवर्ड  और
 आदिवासी  इलाका  है  ।  पिछड़ा
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 हुआ है  राजा  महाराजाधों  के  जमाने  से  यह

 पिछड़ा चला  भा  रहा  है  ।  कांग्रेस  सरकार  ने
 इस  की  ग्रोर  कोई  ध्यान  नहीं  दिया।

 कर  लोगों  की  भाशायें जगी  हैं  भौर वे
 समझते  हैं  कि  उनको  कुछ  राहत  प्रदान  की
 जाएगी  t  मैं इस  वक्‍त  झाप  से  यहां  रेलवे
 लाइन  की  मांग  नहीं  कर  रहा  हूं  |  सं
 केवल  मात्र  आपसे  यही  आश्वासन

 आहता  हूं  कि  इस  लाइस का  झाप  सर्वे

 इस  साल  मैं  भव्य  करवा  लेंगे  |

 इस  से  वहां  जनता  को  संतोष  हो  जाएगा  ।

 कोटा  से  बारां एक  शटल  जाती  है  ।

 इस  के  बारे  में  मैं  एक  सुझाव  देना  चाहता  हूं  ।

 इस  में  भापका  खर्चा  बिल्कुल  नहीं  बढ़ेगा  ।
 आपको  पने  कर्मचारियों  की  संख्या  को  भी

 बढ़ाता  नहीं  पड़ेगा  ।  लोगों  को  सुविधा
 भी  हो  जाएगी  ।  इस  लाइन  को  भगर

 गुना तक  बढ़ा  दिया  जाए  तो  लोगों को
 बहुत  अधिक  संख्या  में  राहत,  मिल
 सकती  है  1  इस  में  आप  का  कोई
 खर्चे नहीं  ग्राएणा  ।  न  कर्मचारियों  और
 नही  अफसरों  की  संख्या  में  झापको

 बुद्धि  करनी  पड़ेगी।  मैं  चाहता हूं  कि  इसके
 बारे  में  श्राप  चिन्तन  करें।

 मैं  यह  भी  समझता  हूं  कि  रेलों  को
 सुथारू रूप  से  चलाने के  लिए  गम्भीर  चिन्तन
 भी  होना  चाहिये  1  ऐसा  अगर  किया  जाए  तो
 लोगों  को  बहुत  राहत  मिल  सकती
 हैं  ।  इस  सम्बन्ध मैं  मैं  यह  भी  कहना  चाहता
 हूं.  कि  अभ्रधिकारियों  श्रौर  कर्मचारियों  में
 नैशनल  करेक्टर  पैदा  करने  की  जरूरत
 है  ।  इसकी  कमी  दिखाई  देती  है  a  मैं
 एक  छोटी  सी  मिसाल  देता  हूं  ।
 इंजनों  का  उत्पादन  भाप  करते  हैं  ।  उसके
 कारखाने  भापने  लगाए  हैं  ।  «966—67
 में  जितने  हंजन  बनते  थे  1976-77  भें
 उनकी  संख्या  घटी  है  ।  इसकी  शाप
 जांच  कराएं  क्‍यों  इनका  उत्पादन  कम

 हुआ  है  इसका  पता  झ्राप  लगाएं।  झाप
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 अफसरों  तथा  कर्मचारियों  को  अच्छी
 तन्बवाहें दें  रहे  हैं,  उनकी  |. |  सुविधा
 का  ध्यान  रख  रहे  हैं--तो क्या  कारण
 है  कि  इनका  उत्पादन  कम  हुशा  है

 जन  नेताश्षों  में  भी  मे ंसमझता हूं.  कि  कसी
 झाई  है  ।  इस  कमी को  दूर  करते के
 उपाय  होने  चाहियें  ।  इसके  बारे  से  भी
 चिन्तन  होना  चाहिये।  नैशनल  करेक्टर
 को  ऊपर  उठाए  वगेर  राष्ट्र  निर्माण के
 काम

 पूरे  नहीं  हो  सकते  हैं।

 36.00  hrs,
 अगर  झालावाड़  को  वाया  वारा  पुरी

 से  मिला  दिया  जाये,  तो  मध्य  प्रदेश  शौर
 राजस्थान  के  विकास  और  समृद्धि  का  मार्ग
 प्रशस्त  हो  जायेगा,  जो  इस  समय  अ्रंधकार
 में  रह  रहेहें  -  वह  सारा  प्रादिवासी  और
 जंगली  क्षेत्र  हैं।  प्गर  मत्री  महोदय  इस
 लाइन  का  सर्वे  कराने  के  बाद  उपयुक्त
 समझें,  तो  वह  इस  रेलवे  लाइन  को  बिछाने
 की  व्यवस्था  करें।  भ्रगर  रेलवे  का  सरवे
 विभाग  इस  लाइन  को  उपर्युक्त  नही  समझे  गा,
 तो  मैं  इस  बारे  में  आग्रह  नहीं  करुंगा  |

 मैं  यह  भी  कहना  चाहता  हूं  कि  मध्य
 प्रदेश  शौर  राजस्थान  को  जोड़ने  के  लिए
 झालावाड़  से  भोपाल  रेलवे  लाइन  बनाई
 जाये  ।  वह  आदिबासी  और  जंगली
 क्षेत्र  हैं,  जो  खनिज  सम्पदा  से  भरा  हुझा
 है।  इन  दो  लाइनों  को  बनाने  से  उसका

 विकास  होगा  ।  यदि  सरकार  बड़े  बड़े
 उद्योगों  के  क्षेत्र  मैं  ही  रेलवे  लाइन  बनाती
 जायेगी  तो  उन  क्षेत्रों  का तो  विकास  हो  जायेगा,
 लेकिन  जो  बहुत  पिछड़  हुए  क्षेत्र  हैं,  जहां
 झाशा  की  एक  किरण  भी  नहीं  है,  भ्गर
 वहां  पर  भी  रेलव  लाइनों  के  द्वारा
 झावागमन  के  साधन  उपलब्ध  न  किये
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 wa,  तो  उसका  विकास  नहीं  हो  पायेगा,
 और  इस  सरकार  ने  देश  के  गांवों  से  लेकर
 दिल्‍ली  तक  एकरूपता  स्थापित  कर  के  राष्ट्री-
 यता  का  जो  स्वरूप  बनाने  का  संकल्प  किया
 है,  वह  नहीं  बन  पायेगा  ।  यदि  सरकार
 अदरीनारायण  से  रामेश्वरम्‌  और  द्ारिका  से
 जगदीश,  इन  चारों  धामों  को  मिलाते  हुए
 काश्मीर  को  भी  जोड़ने  के  लिए  पत्र  उठायेंगी,
 शौर  शगर  रेलवे  विभाग  देश  में  एक  सुन्दर
 संचार  व्यवस्था  उपलब्ध  करेगा,  तो  बहुत

 ब्र  गति  की  श्राशा  की  जा  सकती  है  1

 मंत्री  महोदय  ने  दिल्‍ली  से  भ्रहमदाबाद
 बड़ी  लाइन  के  बारे  में  झाश्वासन  दिया  है।
 इस  लाइन  पर  97  लाख  रुपये  खर्च  होंगे,
 लेकिन  इसके  लिए  केवल  पांच  लाख  रुपये
 दिखाये  गये  हैं।  ऐसा  मालूम  होता  है  कि
 यह  एक  आश्वासन  मात्र  रहेगा  ।  मंत्री
 महोदय  को  इस  लाइन  की  ओर  उचित
 ध्यान  देना  चाहिए

 सवाई  माधोपुर  से  जयपुर  तक  बड़ी
 लाइन  की  व्यवस्था  करने  से  लाखों  लोगों  को
 फ़ायदा  होगा  ।  जयपुर  हमारे  प्रदेश  की
 राजधानी  है  ।  इसलिए  कोटा-सवाई
 माधोपुर-जयपुर  रेलवे  लाइन  का  बनाना
 बहुत  आवश्यक  है।

 मेरा  यह  भी  सुझाव  हूँ  कि  कोठा-
 चित्तौड़-बूंदी  लाइत  शौर  कोटा-बूंदी-प्रजमेर
 लाइन  का  भी  निर्माण  किया  जाये  ।  इन
 तीनों  इलाकों  में  बड़े  बड़े  कारखाने  हैं  t
 वहां  होते  वाली  श्रामदनी  से  रेलवे  का  खर्चा
 पुरा  हो  सकता  है

 मैं  मानता  हूं  कि  रेलवे  में  अनुशासन
 झाया  है,  प्रशासन  की  सजगता  से  एकिसडेंट
 कम  हुए  हैं,  चोरियां  भी  कम  हुई  हैं  भोर
 चोर  पकड़े  भी  जाते  लगे  हैं।  लेकिन  मैं
 इस  सम्बन्ध  में  भ्रपना  उदाहरण  देना  चाहता
 हैं  a  मंत्री  महोदय,  श्री  के०  के०  ग्रोयल,
 और  मैं  स्ट  क्लास  में  सोगे हुए थे हुए  थे  tr  चोरों
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 ने  हमें  भी  नहीं  बख्शा।  वहां जो  कंडक्टर
 बैठा  हुआ  था,  उसने  कहा  कि  यहां  से  कोई
 नहीं गया  है.  ।  इससे  साफ़  जाहिर  होता  है  कि
 रेलवे  विभाग  चोरों  भौर  हफ्तों  से
 मिला  हुआ  है।  इसलिए रेलवे  की  सुरक्षा
 व्यवस्था  में  सुधार  किया  जाना  चाहिए  ।
 दिल्‍ली  के  बुकिंग  झ्राफ़िस  में  जहां  माल
 लदान  होता  है,  प्रगर  वहां  चेकिंग  कराई
 जाये,  तो  चोरों  को  पकड़ा  जा  सकता  है  t
 मंत्री  महोदय  स्वयं  प्राईबट  तौर  पर  बुकिंग
 करवा  कर  देखें  कि  घोर  पकड़  में  भाते
 या  नहीं  ।

 अगर  मंत्री  महोदय  इन  सुझावों  को
 तन्वित  करेंगे,  तो झ्भी  तक  उन्हें  जो

 सफलता  मिली  है,  उसमें  चार  चांद  खग
 जायेंगे  भौर  उनके  माध्यम  से  जनता
 सरकार  को  भी  चार  चांद  लग  जायेंगे,
 शौर  जनता  की  प्राकांक्षायें  भी  पूरी  होंगी।

 श्री  उपसेन  (देवरिया  t  सभापति
 महोदय,  सब  से  पहले  मैं  यह  प्रगतिशील
 झौर  जन-कल्याणकारी  बजट  और  भनुदानों
 की  मांगों  को  लाने  के  लिए  मंत्री  महोदय  को
 बधाई  देना  चाहता  हूं  ।  वह  भ्ाज़ांद
 भारत  के  पहले  रेल  मंत्री  हैं,  जिन्होंने  लगातार
 दो  बजट  ऐसे  पेश  किये  हैं,  जिनमें  न  तो

 माल-भाड़ा  में  और  न  यात्री-किराये  में  एक  पैसे
 की  भी  वृद्धि  हुई  है।  इसलिए  वह  बधाई
 के  पात्र  हैं।  मैं  रेलवे  के उन  मजदूरों  भौर
 कर्मचारियों  को  भी  बधाई  देना  चाहता  हूं,
 जिनकी  मेहनत  से  बिना  इमजंसी  के,  और
 सारे  जनतांज़िक  अधिकार  देने  के  बाद  भी,
 पहले  वर्ष  में  35  करोड़  रुपये  शौर  दूसरे  वर्ष
 में  89  फरोड़  रुपये  फा  शु  इलाभ  दिखाया
 गया  हैं।  इस  के  लिए  मंत्री  महोदय
 झौर  रेल  कर्मचारी  दोनों  बधाई  के  पाल
 हैं  t

 ta
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 974  में  जो  रेल  हड़ताल  हुई  थी,  उसके
 समन में हम भी में  हम  भी  खड़े  थे  भौर  मंत्री  महोदय  भी
 जड़े  थ।  स्‍झाल-इंढिया  रेलने  मैन्‍्वा  पीड-
 रैशन  ने  जो  छः-सूत्री  कार्यक्रम  रखा  था,
 उसमें  मुख्य  बातें  ये  थीं  t  बोनस,
 वैज्ञानिक  आधार  पर  वेतनों  का  निर्धारण
 झौर  झाठ  बण्टे  का  दिन  ।  मैं  मंत्री  महोदय
 से  झाग्रह  करता  चाहता  हूं  कि  वह  इस  बजट
 में  इन  बातों  को  लागू  करें।  कम से  कम
 ाव  घंटे  का  दिन  रेलवे  मे  हो,  इस  में  तो
 किसी  को  एतराज  होना  ही  नहीं  चाहिए  ।
 विदेशों  में  जो  बहुत  प्रगतिशील  देश  कहे  जाते
 हैं  उन  के  यहां  आगे  चल  कर  6  घंटे  के  दिन
 की  कल्पना  की  जाती  है  तो  कोई  वजह  नहीं
 है  कि  मंत्री  महोदय  के  विभाग में  6,  7या
 8  घंटे  का  दिन  न  हो  ।  इसलिए  मैं

 उन  से  कहूँगा  कि  वह  अपने  यहां  8  घण्टे  का
 दिन  कर  दें  ।

 रह  गई  बोनस  की  बात  1  उस  के
 लिए  हमारी  सरकार  ने  बूथलिम  कमेटी
 बनाई  है।  वह  कमेटी  उस  पर  विचार  कर
 रही  है,  क्‍या  करेगी  मैं  नहीं  जानता,  लेकिन
 रेल  के  मजदूर  इस  पर  बहुत  आन्दालन  कर
 रहे  हैं।  मैं  मत्नी  महोदय  को  याद  दिलाना
 चाहूंगा  कि एक  लाख  मजदूर  श्राल  इंडिया
 रेलवे  मैन्स  फेडरेशन  के  झण्डे  के  नीचे  यहीं
 इसी  वोट  क्लब  में  इकट्ठे  हुए  भौर  मैंने
 तो  उनके  बीच  में  भाषण  दिया।  मैंने
 उन  से  कहा  फि  अगले  मार्च  झाते-भाते  शाप  को
 बोनस  मिल  जायगा  ।  यह  बोनस कोई  उनको
 पुरस्कार  नहीं  है,  यह  तो  उनकी  स्थगित  की
 हुईं  मजदूरी  है  जो उनको  मिलनी ही  चाहिए  ।
 एक  तक  यह  दिया  जाता  है  कि  डिफेंस
 के  मजदूरों  को  क्यों  न  मिले,  पी  ऐंड  टी  को
 क्यों  न  मिले  ?  मिले,  सबको  मिले  लेकिन
 अगर  रेल  के  मजदूर  इसकी  मांग  कर  रहे
 हैं  तो  देने  का सिलसिला  चालू  किया  जाय  और
 रेल  के  मजदूरों  से  इसे  चानू  किया  जाय  t
 मैं  समझता  हूं  कि  माननीय  मत्री  जी  का  इधर
 ध्यान  है,  मैं  इस  बात  को  अच्छी  तरह  से
 जानता  हूं  ।
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 एक  बात  के  लिए  मैं  मंत्री  जी  को  भौर
 बधाई  दूंगा  1  मंत्री  जी  ने  कहा  कि  भ्रफसर
 लोग  ब्यूटी  पर  जाएंगे  तो  झपने  बच्चों  को
 नहीं  ले  जायेंगे।  झभी  गोरखपुर के  संसद
 सदस्य  हरिकेश  बहादुर  ने  कहा  कि  वे
 झपने  बच्छों  को  न  ले  जायें  aver  है,
 झकेले  जायें।  हम  लोग  अकेले  जलते  हैं
 झौर  सचिस  ट्रेन से  चले  जायें।  इस  के
 झलाबा  जहां  जायें  वहां  उनकी  जिम्मेदारी
 फिक्स  कर  दी  जाय  1  उनको  जिम्मेदारी
 दे  दी  जाये  भौर  झगर  वे  भ्रपनी  जिम्मेदारी
 से  चूक  जाते  है  तो  इस  के  लिए  उनको
 सजा  होती  चाहिए।  मगर  क्या  बताएं?
 इनके  लिए  गेस्ट  हाउसेज  हैं  ।  सबसे
 तकलीफ  की  बात  यह  है  कि  सेलून  के  लिए
 मंत्री  जी  ने  कहा  कि  सेलून  निरीक्षण-यान
 बना  दिए  जाएंगे  झौर  ये  भ्रब  निरीक्षण
 यान  की  तरह  काम  करेंगे  ।  लेकिन  ये
 सलून  में  ठहर  जाते  है।  इनके  लिए
 रेस्टरूम  है,  उस  में  टेलीविजन  है,  सारे
 एशो  भाराम  के  सामान  इन  के  लिए  मुहैया
 कर  दिए  जाते  है  लेकिन  फिर  भी  ये  सेलून
 में  ठहर  जाते  है  1  मैं  सुझाव  देता  हूं
 भ्रामदनी  बढ़ाने  का  ।  जो  ये  सैलून  है
 इन  को  श्राज  बदल  दीजिए  ।  आप
 बारात  के  लिए  जो  डिब्बे  देते  है  रिज
 करके  उस  के  लिए  इन  कैरिजेज़  को  बना
 दीजिए  झोर  उस  से  पैसा  कमाइए।  लेकिन
 अभी  मैंने  देखा  गोरखपुर  के  जनरल
 मेनेजर  साहब  का  सैलून  परसों  चौथे  दिन
 लखनऊ  में  खड़ा था.  शौर  े  सैलून  में  ठहरे
 थे।  सवेरे  उठ  कर  गोल्फ  खेलने  चले
 गये  -  मैं घाप  को  बताता  हूं  लोक  नायक
 जयप्रकाश  जी  के  कहने  से  मैंने  ाल  इंडिया
 रेलवे  मेन्स  फेडरेशन  में  सन्‌  50  से  काम
 करना  शुरू  किया  ।  एन  ई  रेलवे  के

 हेडक्वाटंट  की  सारी  लड़ाई  हम  लोगों  ने
 शासन  के  साथ  लड़ी  ।  उन  दिनो  हम
 भाषण  किया  करते  थे  कि  अंग्रेजी  राज  सब
 जगह  से  चला  गया  लेकिन  रेलवे  से  नहीं
 गया  1  मैं  धाज  भी  यह  कहना  चाहता  हूं
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 कि  अभी  भी  रेलवे  मे  नौकरशाही  है  ।
 उसके  लिए  हम  मांग  किमा  करते  थे  कि
 रेलवे  बोर्ड  को  तोड  दिया  जाय  ।  प्राल
 इंडिया  रेलवे  मेम्स  फेडरेशन  की  यह  मांग
 थी  और  हमारे  मत्तोी  झ्रागगर  साहब
 थे।  प्रभी  रेलवे  बोर्ड  में  सुधार  हुआ  है
 लैकित  इस  सुधार  से  काम  नहीं  होगा  ।  श्ाज
 शो  मैं  इसी  राय  का  हू  कि  रेलवे  बोर्ड  को  हटा
 देगा  भाहिए  प्रीर  उसकी  जगह  एक  जानदार
 डेमोक्रेटिक  सेट  अप  का  इस्टीआ्यूशन  खडा  करना
 चाहिए  |  उस  मे  रेलवे  मेत  फेंडरेशन  के  प्रति-
 निधियो  को  भी  जगह  मिलनी  चाहिए  |  तब  जा
 कर  जनतात्िक  पद्धति  भा  सकती  है  ।
 रेलवे  बोर्ड  के  सम्बन्ध  में  मैं  एक  शेर  भर्ज
 करना  चाहता  fu  रेलवे  बोर्डे  के  लाग

 बहुत  झच्छे  झादमी  हैं  ।  बहुत  लाग  हमारे
 सित्र  थे  किसी  जमाने  में,  शच्छे  लोग  है
 लेकिन  उनके  लिए  यह  शेर  र्स  है

 “साहिल  के  तमाशाई  भ्रफसोस  तो  करते  है,
 पर  डूबने  वालो  की  इमदाद  नहीं  करते

 है  ‘a

 ये  रेखवें  बोर्ड  के लोग  सारी  थीजा  का
 समझते  हैं  लेकिन  मेरे  पास  बड़े  बडे
 सवालात  है,  मैं  रेलवे  मे  बीसो  साल  से
 काम  कर  रहा  हैँ,  मुझे  जानकारी  है  कि
 जिनको  तरक्की  हानी  चाहिए,  उन  की

 तनज्जुली  हो  गई  ।  दुख  की  बात  यह  है  कि

 हमारे  पूर्वी  इलाके  के  जंब  रेल  मी  थे  तो
 रेज  के  कर्मेचारियों  का  ज्यादा  कत्ले  शाम

 हुआ  tv  मेरे  गुरु  लोहिया  जी  कहते  थे  कि
 अग्रर  प्रधान  मन्नी  और  राष्ट्रपति  दक्षिण  के
 हो  जाय  तो  उत्तर  का  भला  हो  जायगा।
 सयोग  से  प्रधान  मती  भौर  राष्ट्रपति  दक्षिण
 के  हो  गए  और  रेल  मत्री  भी  दक्षिण  के  हो
 गये  तो  सब  पूर्वाचल  का  और  पूर्वी  उत्तर-
 प्रदेश  का,  उत्तरी  इलाके  का  भला  होता
 चाहिए  ।  मुझे  पूरी  उम्मीद  है  कि  पूर्वांचल
 के  गोरखपुर,  बलिया,  देवरिया,  शाजमभर,
 बस्ती  प्ादि  के  जिले  जो  “पृ्बाँसर  रेलवे  में  दबते
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 हैं  उन  के  झल्दर  बड़ी  लाइन, ह्  जायगी।
 मैंने खुद  देखा  है  कि  सोगपुर तक  बडी  लाइन
 गई  हुई है  ।  उसको  पहलेजा  भाट  तक
 बढाइए  और  गोरखपुर  से  मिला  दीजिए  ।
 फिर  30  डाउन  मेल  जो  दिल्‍ली  से  चलती  है
 वह  सीधे  सोनपुर  समस्तीपुर जा  कर  निकलेगी
 बोगेगांव से  गौहाटी  तक  मैंने  देखा  है  वहां भी
 रेल  लाइन  बिछामे  का  काम  हो  रहा  है  ।
 तो  हम  दिल्ली से  बैठे  शर जा कर जा  कर  गौहाटी
 उतरे  तो  मजा  भ्रा  जामया।

 मैं  रेल  मत्री जी  से  कहना  चाहता हू  कि
 रेल  उद्योग  के  लिए  एक  स्वतन्त॒स्वायत्तता-
 प्राप्त  निगम  बना  दिया  जाये  शौर  उसमे
 कर्मचारियों  के  प्रतिनिधि  रख  जायें  7  उस
 स्थिति  मे  जितना  प्रोडक्शन  होता  है  बह
 सही  मायने,  में  भागे  बढ  सकेगा  ।

 जहा  तक  रेलवेमेन  यूनियनों  का  सवाल
 है,  झाप  एक  यूनियन  को  जन्म  दीजिए  t
 ara  इडिया  रेलबेमेन्स  फेडरेशन  अौर  उससे
 सम्बन्धित  जितनी  यूनियन  हैं,  हम  जनतालिक
 आधार  पर  उसका  प्रतिनिधित्व  करने  वाले
 है  ।  भ्रभी  एक  भिन्न  कह  रह ेथे  कि  हरिजनो
 की  यूनियन  बना  दी  जाए  लेकिन  से  समझता  हू
 यूनियन  मे  जाति  बिरादरी  नहीं  देखनी
 जाहिए।  रेल  मज़दूरों  की  मांगो  का  समर्थन
 करते  हुए  मैं  उम्मीद  करता  हू  कि  जब  भ्रगला
 रेल  बजट  भायेगा  तो  उस  मे  रेल  मजदूरों  को
 बोनस  दिया  जायेगा  और  सन्‌  i974  के
 निकाले  हुए  मजदूरों  को  रखा  जायेगा  तथा
 रेलवे  बोर्ड,  रेल  सगठन  का  जो  डिसेण्ट्रलाइज-
 जेशन  हुआ  है---बह  जनताजिक  ब्राधार  पर
 प्रतिस्थापित  होगा  ।

 इन  शब्दो ंके  साथ  मैं  रेल  मंत्री  द्वारा
 प्रस्तुत  रेलये  नुददान  की  मांगो  का  समर्थन
 करता  हूँ  ।
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 SHRI  VAYALAR  RAVI  (Chirayin-
 kil):  Mr.  Chairman,  Sir,  I  think  the
 Railway  Minister  generally  gets  both
 bouq  and  brickbats.  I  h  I  can
 give  him  more  bouquets  than  brick-
 bats.

 First  of  all,  I  disagree  with  the  hon.
 Member  Mr.  Ugrasen  who  expressed  the
 view  that  the  Railway  Board  should  be
 sctapped,  I  am  afraid  the  hon.  Member
 is  led  by  certain  misgivings  in  re:
 to  ore  Re  Board.  I  was  one  of  A  te
 who  criticised  the  Railway  Board  in  the
 forum  of  the  House.  Even  I  called  it  a
 white  elephant  once  upon  a  time.  But  I
 feel  that  the  Railway  Board  officials  are
 not  outsiders.  When  I  have  a  close  look,
 I  find  that  they  are  technical  people  who
 have  come  from  the  bottom  and  every
 member  of  the

 bape
 Board  is  fullv

 equipped  with  the  prob!  of  the  Rail-
 ways  and  if  any  body  comes  from  IAS
 or

 any
 other  cadre,  it  is  objectionable.

 The  Railways  is  one  of  the  first  and  the
 biggest  public  sector  undertakings  in  this
 country  aad  it  works  as  an  ind

 ependent authority.  So  it  is  not  wise
 Ath  for

 scrapping  of  the  Railway  ,  but  if
 he  says  about  restructuring,  modification
 and  more  efficiency,  I  will  appreciate. I  feel  that  this  slogan-mongering  for
 scrapping  the  Railway  Board  is  not  fair.
 But  I  am  afraid  there  is  a  tendeney  on  the

 of  the  Government  to  bring  people
 Rom  outside  into  the  Railway  Board.
 This  tendency  has  already  started  in  the
 P.&T.  Board.  The  Charirman  of  the  P.&T.
 Board  is  always  a  technical  man  who
 come  from  the  Posts  &  Telegraphs  itself.
 Today  the  latest  development  is  that  the
 IAS  cadre  man  who  does  not  know  the
 ABC  of  Posts  &

 Facey
 hs  becomes  the

 Chairman  of  the  Board.  It  is  an  unfortu-
 mate  development.  I  know  your  opinion about  it  is  the  same  as  mine  because  of
 the  same  reason.  So,  this

 ——,
 of

 bringing  IAS  cadre  le  to  the  P&T
 Board  has  a  demo: ralising ing  effect  and  it
 should  not  be  there  in  the  Railway Its  functioning  should  be  kept  as
 it  is  and  should  be  made  more  efficient.

 The  important  thing  in  the  railways  is
 efficiency,  but  more  important  is  the  safety and  ity  of  the  passen; ow

 do  not
 want  to  blame  the  hon.  ister  directly for  this.  Of  course,  he  has  the  main  res-
 ponsibility.  The  increasing  accidents  have

 ted  panic  among  the  people.  They
 have  lost  the  confidence  in  the  railwa
 in  regard  to  safety  and  security.  Natural iy it  has  affected  the  whole  of  railways.
 quently  in  trains  need  always  safe
 aad  ee.  en  receatly,

 a  ew
 aay ago,  the  Jayanti  Janata  hic! a  friend  of  oak

 :  met
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 an  accident.  Then,  from  Kerala,‘a  lot  of
 telephone  calls  came  to  me  about  his
 tafety.  We  did  not  know  what  happened
 Fortunately  he  survived.  Whonever  I  go to  different  areas,  people  ask  me:  “Can
 you  travel  in  train  Pp  So,  I  appeal  to
 the  Minister—I  Go

 806  criticise  hae to  please  remove  fear  complex the  people.  I  know,  there  are  certain
 forces  working  in  this  country.  It  may be  true.  You  please  expose  them.  If  any-
 body  is  deliberately  attempting  to  create
 chaos  or  if  anybody  is  attempting  to
 create  a  feeling  of  insecurity,  it  a

 toad duty  to  expose  him.  It  is  not  my  duty. Since  the  Minister  has  made  a  public Statement  that  certain  elements  are
 working  against  the  interests  of  the  rail-
 ways,  please  come  in  the  forum  of  Parlia-
 ment  and  expose  them  before  the  Indian
 people,  saying  these  are  the  people  who
 are  creating  a  crisis.

 Many  members  have  referred  to  the
 fanata  food.  This  is  something  which  was
 introduced  earlier.  Please  improve  the
 food  which

 Fs)
 are  already  giving,  es-

 pecially  in  the  fast  trains.

 Coming  to  thefts  in  trains,  of  late  it
 has  increased  very  greatly,

 |  sabepiol in  the  long  distance  trains.  One  reason
 is  that  in  some  of  the  long-distance  trains
 there  is  no

 oe.  B®  teil  poate
 a

 compartmen  as  only  long  distance
 rs,  say  booked  from  Kerala  to

 Bethi,  w why
 do  you  open  the  door  at  every

 station  allow  people  a
 intermediate

 stations  to  get  in  Yy  passengers coming  by  Kerala-Karnataka  Express  have
 comple jained  :o  me  that  many  passengers t

 oe  oe  ae
 at  N:

 Pg  Rape ¢  luggage  of  other  pene  ws j¢  when  they  are
 slecping,

 and  get
 rage  pg  iam  on tl  is  no  security  for  _घड़डडइट  oO

 the  rs.  Now  it  has  become  a
 regu |  gee occurrence  in  the  KK  express
 pia  soak  eg  =

 the  police  is  not
 co-operal  wi  passengers  even
 when  a  complaint  is  made.  I  would  sa
 that  the  long  distance  passengers  shoul
 be  given  all  the  facilities.  Merely  provi-
 ding  them  with  a  pillow  or  a  cushioned

 seat  at  enough.  bbe
 have  to

 ova
 a

 meth  wi  le  getting  into  the
 trains  pig  =  2  a  in  the
 case  of  long  distance  trains  are  given  a
 separate  compartment  and  not  seats  in  the
 compartments  fully  booked  from  Triven-
 drum  or  Ernakulam  to  New  Delhi.  Further, a  conductor  must  be  there  throughout  to
 ensure  that  other  passen;  do  not  get into  such  compartments.  I  the  Minis-
 ter  will  not  put  me  to  the  necessity  of
 repeating

 these  things  next  time  but  will
 Mecessary  steps.



 6  D.G.  (Riys.),  PHALGUNA  के,  4899  (SAKA)  1978079  66

 There  is  one  serious  case  which  I  want
 to  bring  to  the  notice  of  the  Railway
 Minister,  A

 phew  4
 named  Job

 qooph
 trave-

 led  from  Bombay  to  Delhi  by  first  ‘class,
 for  which  he  had  reservation,  and  came
 here  on  the  roth  March,  As  soon  as  he  got down  at  the  railway  station,  the  police
 picked  him  and  said  that  he  is  a  ticketless
 traveller  and  took  away  Rs.  2000  from  him.
 Even  ६०००६

 he  protested  and  pleaded
 ‘with  the  police,  it  was  of  no  avail.  Finally, the  police  forced  him  to  plead  guilty  and
 he  was  ced  to  impri

 =  for

 Coming  to  electrification  of  trains,  we
 have  always  been  pleading  for  clectri-
 fication  of  trains  in  Kerala  because  it  will
 give  them  more  capacity  and  also  cheap
 availability  of  electricity.  The  Trivendrum-
 Mangalore  line  is  one  of  the  busiest  lines.
 Yet,  a

 for  half  the  route  the  trains  are
 diesclised.  Either  it  should  be  fully  diescli-
 sed  or,  alternatively,  one  more  train  should
 be  introduced.

 In  the  budget  speech  there  is  no  mention
 “afte leppey-Ernakulam  ine.  I

 appeal  that  it  must  be  given  priority.
 In  most  of  the  stations  in  Kerala,  parti-

 cularly  in  Quilon,  the  stations  are  over-
 The  whole  platform  is  full  of

 |
 and  there  is  no  moving  space.

 ugh  I  have  made  a  complaint,  it  has
 not  been  looked  into.  Now  the  whole
 goods  are  kept  in  the  platform.  Please  see
 that  something  is  done  to  avoid  over-
 ‘crowding  at  the  platform  with  these  goods.

 There  are
 =  =  wy  lightning  strikes

 ‘on  the  railways  which  affect  the  passengers, Please  find  out  some  method  so  that  the
 ‘passengers  are  not  affected  on  such  occa-

 oe  hed
 one  railway  station

 called erunguzhi  in  my  constituency.  e
 buildi  has  been  completed.  Please
 instal  machines  and  make  it  a  full
 halt  station.

 DR.  HENRY  AUSTIN  (Ernakulam)  :
 T  am  very  thankful  to  you  for  giving  me
 a  few  minutes.  I  wish  to  highlight  one  or
 two  points  which  largely  concern  my
 constituency  and  my  state.

 The  oy
 of  Kerala  are  very  thank-

 ful  to
 tn

 Minister  for  having  pro-

 ie  mow

 no  privision  has  been  made.
 is

 Fog  =  that  it  is  becouse  of  the
 tion  the  t.  This  has  ed  a  lot  of
 confusion  in  Kerala.  People  are

 aoe  | that  it  will  not  come  about  at  all.  8०,
 would  appeal  to  the  hon.  Minister  who
 knows  the  situation  there  to  their
 feelings  and  assure  them  that  this  will
 after  all  come  about.  There  is  no  t
 in  saying  that  Governent  want  to  t her up  but  the  Planning  Commission  is  not
 sanctioning  the  money.  The  better  thinng would  be

 bok  8०९
 the  Planning  Commission's

 sanction  and  then  it.  Other.
 wise  it  is  a  reflection  on  the  good  inten-
 tions  of  the  Railway  Minister.

 Even
 in

 the  lant
 year's

 Budget T  had  speci ven  in  ast  year's  et  speci-
 fically  said  that  these  were  the  lines
 had  been  referred  to  the  Planning  Commi-
 ssion  for  clearance.

 DR.  HENRY  AUSTIN:  But  you know  that  our
 People

 take  it  that  it  is  going to  come.  So,
 34  try  to  expedite  the

 matter  which  is  with  the  Planning
 Commission  an  हुक 8  that  it  is  taken  up.

 The  hon.  Minister  for  Petroleum  and
 Chemicals  has  ced  that  prospecting
 of  oil  in  Kerala  State  would  start  in  a
 couple  of  months  from  now  and  that  the

 ere  leg  i
 shown  that  ng is  very  acope  for  prospecting  oi

 there.  Pat that  comes  about,  Cochin  is
 likely  to  be  become  a  major  harbour,
 an  oil  town.  This  revives  the  demand  of
 पी

 aig
 le  for  a  railway  connection  from

 Madura  to  Cochin.  To  to  Madura
 now  they  have  to  take  a  circuitous  route
 via  coimbatore  or

 bc
 Of  course,

 there  are  certain  difficulties,  the  terrain
 is  bad,  but  nevertheless  the  connection
 with  the  hinterland  of  Tamil  Nadu  has
 been  a  long-felt  need.  I  hope  the  Minister
 will  bestow  some  attention  on  this.

 I  am  very  thankful  to  the  Minister  for
 the  assurance  that  the  class  IV

 peg
 se

 ri particularly  the  caterers  who  are  working
 on  commission,  will  be  absorbed  on  a  regu-
 lar  basis.  Most  of  them  are  from  my  State
 and  on  their  behalf  I  want  to  convey
 to  him  their

 parr
 iness  at  his  promise.

 This  is  a  very  eon.  thing.  I  congratulate
 the  Minister.

 In  Kerala  we  are  building  a  number  of
 hydel  jects,  particularly  the  world
 famous Po  ukki  project,  which  is  one  of
 the  biggest  in  Asia.  In  view  of  the  near
 completion  of  these  projects  and  the
 avai Fabiiy

 of  surplus  electricity,  there
 isad  in  Kerala for  tne  electrification
 of  trains.  8  tions  have  already  been
 made  that  at  le least  the  cities  like
 Cochin,  Trivandum  and a  should
 be  connected  by  electric  trains.  There  is
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 also  demand  for  circular  railway,  मेट्रीपोलिटन  सिटीज  हैं,  उनके  लिए  मंत्री
 Cochin,  a,

 have
 the  Greater Cochin

 Development  Kaho.  महोदय  ने  अ्रण्डरप्राऊष्ड  रेलवे  का  प्रावधान
 सांप,  प्राण  nave  Pec  न  दशक  किया  था  भौर  उसके  लिए  इस  सदन  में  भी
 The  Idukki  project  is  m  the  ntighbouring
 district.

 SHRI  VINODBHAI  B.  SHETH  (Jam-
 nagar):  In  Idukki,  three  turbines  are  atull
 to  be  commissioned.

 SHRI  VAYALAR  RAVI:  Yes,  they want  Rs,  to  crores  more  for  that.

 DR.  HENRY  AUSTIN:  Reference
 has  been  made  by  my  hon.  friend  Shri
 Vayala:  Ravi  to  the  inconvenience  ex-
 perienced  by  long-distance  passengers There  scems  to  be  a  proposal  to  ask  the
 officers  of  the  long  distance  trains  such  as
 KK  Express  to  terminate  their  duty  at  a
 certain  wayside  station  or  on  the  boundry
 of  a  particular  zonal  railway.  That  means,
 every  now  and  then,  some  new  officers
 will  come  and  disturb  the  passengers. The  long  distance  passengers  want  tha
 jos

 may  not  be  disturbed  every  now
 then.  The  officers  are  also  wondering

 as  to  what  will  happen  to  them.  This
 is  a  verv  serious  matter.  I  hope,  the
 Minster  will  look  into  the  matter.  There
 may  be  sume  vested  mterest  behind  it.

 When  the
 Aig han  deleg

 ation  came  to
 India,  they  had  dise  the  problem

 inland  port  with  our  gov. We  are  cull  g  friendly,  rel:  with
 Tran.  Hf  we  have  a  ratlway  link  with  Iran
 and  Afghanistan,  that  would  further
 consolidate  our  rel  with  Iran  and
 Afghani  Our  rel:  with  Paka
 are  algo  getting  normalued.  Our  Railways should  look  outward  also.  If  there  is  a
 railway  line  from  Delhi  to  Iran  via
 Paks  and  Afghan  naturally  there
 nes

 be  connection  to  Western  Europe also.

 PROF.  MADHU  DANDAVATE:  But
 bi  =  the  cost  of  Alleppey—-Ernakulam

 ne

 DR.  HENRY  AUSTIN:  The  main
 purpose  of  my  brief  intervention  38  this
 debate  was  only  to  request  the  Minister
 to  do  something  about  the  Alleppy-Era-
 nakulam  Railway  line.  I  hope,  the  Minister
 will  laok  into  :t.

 soft  कंजर  लाल  1.  (दिल्ली  सदर  )  :
 अध्यक्ष  भहो दय,  मुझ  केवल  तोन-बार  बातें
 कहनी  हैं  ।  एंक  तो  यह  है  कि  जितने

 कहा  था  ।  कलकत्ता  और  दूसरी  जगहों  पर
 तो  भ्रण्डरग्राऊण्ड  रेलबेज  बन  रही  हैं  लेकिन
 दिल्‍ली  में  श्रण्डरग्राऊण्ड  रेलवे  का  काम
 समाप्त  करके  कोई  दूसरी  योजना  लायी
 जा  रही  है:  दिल्ली  के  लिए  एक  कमेटी
 बिठाई  गई  है  जिसमें  द्रांसपोर्ट,  रेलबे  भौर
 बर्क्स  हाऊसिंग  भिनिस्ट्री  के  लोग  है  श्रौर  उसने
 कोई  रिपोर्ट  भी  दी  है।  उस  सम्बन्ध  में
 मैंने  मंत्री  महोदय  को  लिखा  था  कि  जो
 रिपोर्ट  बन  रही  है  उसके  बारे  में  दिल्ली
 के  पालियामेट  के  मेम्बरों  से  भी  बात  की
 जाए  1  लेकिन  उनसे  कोई  बात  नही  की
 गई

 दिल्‍ली  में  काफ़ी  कालोनीज़  हैं  शौर
 बड़ी  बडी  कालोनीज  है  ।  यह  मैं  मानता

 हूं  कि  यहा  पर  अण्डर  ग्राउण्ड  रेलवे  नहीं
 बन  सकती  है,  क्योकि  इतने  साधन  नहीं
 है  ।  फिर  आप  रिंग  रेलवे  बनाइये  जिसका
 मैं  स्वागत  करुगा:  इस  के  साथ  ही  दूसरी
 कालोनीज  है--जैसे  रमेशनगर,  कीतिनगर,
 जनकपुरी,  आदि--जिनकी  प्राबादी  दो-दो
 लाख  है  ।  अगर  उनको  लिक  नहीं  करेगे
 तो  वहा  के  लिए  भी  एक  समस्या  उत्पन्न  हो
 जाएगी  श्रगर  झ्राप  उन्हें  केवल  बसों
 से  ही  लिक  करते  है  तो  आपके  पास  रोड
 क्रेपेसिटी  इतनी  नहीं  है  कि  उन  कालोनीज्ष
 की  झावश्यकताएं  पूरी  हो  सकें  ।  आपके
 पास  लिमिटड  रोड्स  है  जिन  पर  ट्रफिक
 जाम  होगा  7  इसलिए  मैं  मंत्री  महोदय  से
 निवेदन  करूंगा  कि  जो  योजना  दिल्‍ली  के
 लिए  बनाई  जाए  उसमें  यहां  के  संसद्‌  सदस्यों
 से  भी  विचार-विमश  किया  जाए  बौर  फिर
 जो  भी  करना  हो  वह  करें

 दूसरे,  मैं  यह  कहना  चाहता  हूं  कि
 दिल्‍ली  मे  रेलवे  यातायात  बढ़ता  जा  रहा
 हैं।  जिससे  यहां  पर  क्रासिंग की  समस्‍या
 हैं,  प्लटफास्स  की  समस्‍या  है,  लोडिग  शौर:
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 झनलोडिंग  की  समस्या  है।  दिल्‍ली  में

 भटिकुलर  जंक्शन्स  पर  इतना  कंजेशन  रहता
 है  कि  उन्हें  दूर  करता  बहुत  प्रावश्यक  है  ।
 &  चाहता  हूं  कि  इस  बारे  में  दिल्ली  के

 लिए  ाप  एक  मास्टर  प्लान  बनाइये
 जिसके  अधीन  यह  सबे  हो  कि  यहा  के  स्टशनों
 पर  कितले  पेज्नेंजस  आ्राते-जाते  हैं,  यहां  पर
 कितने  प्लेटफाम्स  की  जरूरत  है,  कितने
 रेस्ट  हाऊसिज  की  जरूरत  है,  किन-किन
 स्टेशनों  पर  कितना-कितना  सामान  उतरता-

 चढ़ता  है।  मैं  चाएृंगा  कि  जो  गुड्स  द्रेस
 है  वें  दिल्ली भौर  नई  दिल्ली  स्टशनों को
 छोड़  कर  आसपास  के  स्टशनों  पर  लोडिंग
 और  अ्नलोध्गि  करे  -  भप्रगर  श्राप  इस  तरह
 की  व्यवस्था  कर  सके  तो  इससे  दिल्ली  की
 कंजेशन  कम  होगी  ।  प्लेटफाम्जं  पर  जो
 कजेशन  रहता  हैं,  सफाई  नहीं  रहनी  है
 उसकी  भी  जाच  मत्री  महांदय  बरे।  मास्टर
 लान  दिल्‍ली  के  बारे  में  श्राप  बनाए।  इसको
 बश्ाप  श्रमी  करे  ।  पाच  दस  सात  के  बाद
 दिल्ली  में  रिंग  रनवे  आप  बनाने  की  काशिश
 करेगे  ता  आप  तहीं  बना  पाएंगे  क्यात  दिल्‍ली
 कैपिटल  दुनिया  वे  सब  कैपिटल्ज़  वे  मकावले
 मे  प्रापाणनेटली  ज्यादा  तेजी  से  झ्रागे  बढ  रहा
 है,  इसकी  आबादी  बहुत  तेजी  मे  बढती
 जा  रही  है।  इस  काम  में  श्राप  प्रगति

 लाए  |

 हरियाणा  के  बार॑  मे  एक  बात  मैं  तहना
 चाहता  हु ।  वह  बहुत  बैकबर्ड  रा  य  है।
 उसके  बहुत  थोड़े  हिस्से  में  रेलो  की  सुविधा
 आपने  प्रदान  प्री  है  ।  हरियाणा  का  भी
 सर्वे.  झ्रापकों  करवाना  चाहिए  आर  पता
 चलाना  चाहिए  कि  कहा-कहा  रेलवे  लाइनो
 की  बहा  झ्रावश्यकता  है  tv

 जितनी  भी  आपकी  स्कीम्ज़  है,  जैसे

 इलेक्ट्रिफिकेशन  की  स्कीम  है  तथा  दूसरी  है
 उनको  आपको  विदिन  टाइम  खत्म  करवाना

 चाहिए  ।  ऐसा  श्राप  नहीं  करते  है  तो
 उसका  परिणाम  यह  होता  हैं  कि  जितने
 पये  की  स्क्रीम  होती  है  उस  पर  उससे

 कहीं  ज्यादा  पैसा  खर्च  हो  जाता  है  झौर

 चीज  भी  देरी में  होती है

 amt  अफसरों  की  कुछ  सुविधाएं  काट
 दी  हैं।  ये  रेलो  मे  पहले  से  मिलती
 झा  रही  थी।  आई  ए  सी  भादि  में  जो
 काम  करते  हैं  उनको  कुछ  विशेष  सुविधायें
 मिलती  हैं  जो  दूसरों  को  नहीं  मिलती  ।
 कुछ  रेलवे  बालो  को  मिलती  है  भौर  दूसरों
 को  नही  मिलती  है  ।  मेरी  राय  यह  है  कि
 हार्ट  वर्निंग  हो  न  हो  इसके  लिए  यह  जरूरी
 है  कि  गवर्नमेट  श्राफ  इडिया  एक  कमेटी
 बनाए  जो  देखें  कि  रेल  वालो  को  क्या  सुविधायें
 मिलती  है,  हवाई  जहाज़  वालो  को  क्‍या
 मिलती  है  शरीर  बाकी  जो  भ्रफसर  भआ्रादि  हैं
 उनको  कया  मिलती  है  शौर  क्या  मिलनी
 चाहिए  श्र  कितनी  कसि  की  जर्रत  है
 उसके  बाद  श्राप  कुछ  करेंगे  तो  ठीक  होगा  t
 पापुलर  स्‍लोगन  के  सहारे  ही  श्राप  चलेगे
 ता  बहुत  ज्यादा  लाभ  मिलने  वाला  नही  हूँ  ।
 इसके  बारे  में  भी  श्राप  विचार  करे  1,

 श्री  शदर  प्रताप  घाडंगी  (जमगेदपुर)
 रेलवे  बजट  वास्तव  से  बहुत  वढिया  बजट  है  ।
 सदन  में  और  सदन  के  बाहर  भी  इस  की
 बहुत  प्रणमा  हुई  है.  tv  इस  के  लिए  मत्री
 मरयय  बधाई  के पाव  हैं  ny

 लेकिन  आज  हमारे  जो  रेल  कम  चारी  है
 इस  बजट  पर  उन  की  क्‍या  प्रतिक्रया  है
 इस  चीज  को  भी  हम  लागो  का  नजस्ग्रन्दाज़
 नही  करना  चाहिये  :  ऐसा  हम  ने  किया  तो
 यह  हमारे  लिए  एक  गलत  बात  हागी  1  रेल
 कर्मचारी  इस  बजट  से  खुश  नहीं  है
 इस  में  बोनस  के  बारे  मे  कोई  जिक्र  नहीं  किया
 गया  है  -  974  में  बोनस  के  मामले  को
 लेकर  हम  लोगो  ने  कर्मचारियों  से  हड़ताल
 करवाई  थी।  हमारे  मत्री  महोदय  इसके
 प्रगुभा  थे,  हम  लोग  भी  अगुझा  थे।  वह
 बहुत  बडी  हडताल  हुई  थी  ।  श्रगर  हम
 उन  की  इस  माग  के  बारे  मे  फैसला  नही  करते
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 [श्री  र्द्र  प्रताप  बाडगी]
 हैं  तो  क्या  यह  नहीं  कहा  जायेगा  कि  राज-
 नीतिक  लाभ  उठाने  के  लिए  हम  ते  उन  को
 हड़ताल  पर  जाने  के  लिए  उकसाया  था  i
 ऐसी  भावना  पैदा  हो  गई  तो  यह  हमारे  लिए
 अच्छा  नही  होगा  ।  प्रगर  हम  बोनस  के
 बारे  में  फंसला  नही  करते  हैं  तो  हम  इसकी
 सफाई  नहीं  दे  सकेगे  कि  वह  हडताल
 हम  लोगो  ने  क्यो  करवाई  थी
 भूतरलिगम  कमेटी  स्थापित  हुई  ।  यह  कहा
 जाता  है  कि  उस  कमेटी  की  रिपोर्ट  आने
 के  बाद  उस  पर  विचार  किया  जाएगा
 और  बात  की  जाएगी  ।  मैं  जानना  चाहता
 है  कि  गर  उस  कमेटी  ने  यह  कह
 दिया  कि  बोनस  नहीं  देना  चाहिये  तब
 झाप  क्‍या  करेगे  ?  क्‍या  तब  आप  नहीं
 देंगे  ?  इस वास्ते यह  भावना  पैदा नही  होनी
 देनी  चाहिये  कि  राजनीतिक  लाभ  उठाने
 के  लिए  हम  ने  इस  मांग  को  उठवाया  था
 झऔर  हडताल  करवाई  थी  1  झगर
 राजनीतिक  लाभ  के  लिए  यह  चीज़  की
 गई  थीतो  भविष्य  में  यह  च्छी  बात  नहीं
 होगी  t  मैमत्री  जी  से  भ्रनुरोध  करूगा  कि
 बोनस  के  बारे  में  जब  पहल  की  थी  तो  झाज
 हम  को  ईमानदारी  के  साथ  विचार  करना
 चाहिये  क्‍योंकि  जा  आज  कराडो  5०  का  लाभ
 रेलबे  को  हुआ  है  ता  कर्मचारियों  की
 मेहनत  से  ही  हुआ  है

 एक  बात  और  है  जिसका  बजट  में
 कोई  वर्णन  नही  है  और  वह  यह  कि
 रेलवे  कमंचारी  30,  35  साल  की
 नौकरी  के  बाद  रिटायर  होते  है  लेकिन
 उस  के  लड़के  को  रेलवे  विभाग  में  लिया
 जाय  ऐसा  कोई  प्रावधान  हमारे  नियमों मे
 नहीं  है।  मैं  एक  सवाल  मत्री  जी  से

 पूछना  चाहता  हू.  कि  एक  आदमी  जिसने
 30,  35  साल  नौकरी  की  है,  उस

 के  पत्नी  भौर  एक  ही  लड़का  हो  तो

 बुढ़ापे  में घ्गर  श्राप  उस  के  एक  मात्र
 खड़के  को  नौकरी  नहीं  देंगे  तो  उसकी
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 रोटी  का  प्रबन्ध  कौन  करेगा  ?
 इसलिये  जिस  तरह  भौर  प्राइवेट  कम्पनियों
 में  है.  कि  इतने  साल  नौकरी  करने के
 बाद  जब  रिटायर  होगा  तो  उस  के  लडके
 को  नौकरी  दी  जाती  है,  उसी  तरह
 रेलवे  में  भी  व्यवस्था  होनीं  चाहिये  t
 क्योकिक  जो  रेल  कर्मचारी  ईमान-
 दारी  से  काम  करते  है  झगर  हम
 उन  को  इतनी  सुविधा  भी  नहीं  दे  सके
 तो  हो  सकता  है  कि  वह  ईमानदारी  से
 काम  न  करे  जो  हमारे  लिए  भविष्य  मे
 खराब  होगा  1a

 इस  बजट  मे  आज  रेल  भ्रधिकारियों
 हारा  जो  कर्मचारियों  पर  जुल्म  और
 भ्रत्यचार  हो  रहे  है  उस  पर  भ्रकश  लगाने
 का  आपने  कोई  सकेत  नहीं  किया  a  मैं
 वालटेयर  की  बात  कहना  चाहता  हू  जिस  बात
 को  ले  कर  हम  3  एम०पी०  झाप  से  मिले
 थे  शौर  बताया  था  कि  जी०एम०एस०ई०
 रेलवे  के  भ्रधिकारी  ने  गलत  कह  कर  हमको
 गुमराह  किया  है  ।  मेरे  पास  वहा  से
 पेटीशन  आयी  हुई  है,  मैं  भ्राप  से
 श्रनुरोध  करना  चाहता  हु  कि  झाप  उस
 पेटीशन  को  पढ़  ले  और  ईमानदारी  से
 जाच  करवा  ले  |  और  भगर  यह  गलत
 निकले  तो  मैं  सदन  से  त्याग  पत्र  दे  दगा,
 भ्रन्यथा  जिस  ने  गमराह  किया  है  झाप
 जी०  एम०  को  सजा  वे  1  भ्गर  इस
 तरह  गलत  बात  कर  के  एम०पीज्ञ०  को
 गुमराह  करेगे  तो  यह  बडी  दुर्भाग्यपूर्ण
 बात  होगी  ।

 झाज  वालटेयर  डिबीज़न  के
 सिरकाकुलम  क्षेत्र  मे  79  झादमियों  को
 निकाल  दिया  गया,  इस  बात  को  लेकर
 वह  हडताल  पर  हैं  1  इन  को  छत्तरपुर
 ले  जाया  गया  ।  यह  केजझल  लेबर  है,
 जब  कि  नियमानुसार  उनका  ट्रांसफर
 नही  होता  है।  भर  छत्तरपुर  का
 काम  खत्म  होने  क ेधाद  उन  को  बैठा  दिया
 गया,  जब  कि  सिरकाकूलम  में  काम  है.
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 arc  हो  रहा  है  भौर  वहां  अधि-
 कारियो  ते  अपने  लोगो  को  रख  लिया
 है  t  यह  जो  आपके  पी०  डब्लू०  भ्राई०,

 झौर  भाई०  झो०  डबलू०  विभाग  है  जहां
 कि  चार  हजार  से  ज्यादा  लेबर  काम
 करता  है  ।  आप  देखेंगे  कि  पह  लोग
 भ्रधिकारियो  के  घरो  पर  काम  करते  हैं,
 उनके  कपडे  धोते  हैं,  रोटी  बनाते  हैं,
 बच्चों  को  स्कूल  लाते  और  लेजाते  हैं
 लेकिन  झगर  वह  यह  काम  करने  से  इन्कार
 करते  हैं  तो  उनको  निराल  दिया  जाता  है
 इसलिए  कि  वह  कैजुअल  है।  उनकी  बात  न
 भाप  सुनते  हैं  जौर न  ही  सुना  पाते  हैं  tv

 इसी  तरह  से  79  कैजुश्नल  लेबर  को
 डी०  ई  एन०,  खुर्दा  ने  I-2-978  को
 निकाल  दिया  ।  वह  अनशन  किए  हुए
 है,  इसकी  सच्चाई  की  झ्राप  जाच  करे।  मैं
 यह  पत्न  आप  को  दे  दूगा  श्राप  इसकी  सत्यता
 का  पता  लगाये  ब्रौर  अगर  यह  सत्य  है
 कि  रुपया  लेने  के  लिये  नये  आदमी
 भर्ती  कि  गये  है  तो  आई०  ०  डब्ल०
 के  लोगो  ने  जो  रूपया  लेकर  ऐसा  किया  है,
 उसके  लिये  श्राप  उिचतत  कार्यवाही  अवश्य
 करेगे,  ऐसा  हमको  विश्वास  है

 इसी  तरह  से  वालटेयर  में  श्री  आर०
 महापात्र,  जो  भार०  पी०  ऐफ०  के  है,  जिनकी
 4  साल  की  नौकरी  हो  गई  है,  उनको  भी

 नौकरी  से  निकाल  दिया  गया  ।

 रेल  मंत्री  (प्रो०  मधु  बंडयते)
 इडिविजुभ्रल  कमप्लेन्ट  झाप  लिख  कर  दे
 दीजिये  ।

 भी  wm  प्रताप  घाडंगी  :  मैं  आपको
 लिख  कर  दे  दूगा।  यह  बेचारा  महापात्न
 छूट्टी  मे  घर  गया  था  वहा  धर  के  लोगो  को
 चेचक  निकल  झायी  जिस  मे  उसके  पिता
 का  देहान्त  हो  गया  और  उनके  किया  कर्म
 के  लिये  उसको  कहाँ  i0,2  दिन  रहना
 पड़ा  ।  उसके  बाद वह  खुर्दा रौद  गया
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 उसने  दरख्वास्त  दे  कर  दस,  बारह  दिन  की
 छूटी के  लिये  झावेदन  किग्रा  ।  लेकिन
 उसको  नौकरी  से  निकाल  दिया  गया, है  t
 तेरह,  चौदह  साल  की  नौकरी  को  दजत्म
 कर  देना,  यह  देख  कर  मुझे  तो  लगता है  कि
 रेलवे  मे  कोई  कामून  नियम  नहीं  चलता
 है,  बल्कि  जो  अफसर  चाहते  है,  वह  करा
 लेते  है  t

 खुर्दा रोड  मे  डी०  पी०  जोग  के  चीफ
 क्लर्क,  श्री  एम ०  आर०  पटनायक,  की  40
 बरस  की  नौकरी  हा  गई  है,  वह  डिविज्ञन
 के  सीनियर  मोस्ट  चीफ  कलक  है  भौर  इस
 मई  का  रिटायर  करेगे  उन  को  दोष
 यह  है  कि  उन्होंने  डी०  पी0  भो०,  ल्रिपाठी
 के  खिलाफ  भ्रष्टाचार  का  आरोप  लगाया।

 प्रो०  मधु  बंडवते :  सभापति  महोदय,
 इस  सदन  में  यह  प्रथा रही  है  कि  चर्चा में
 हम  किसी  मुलाजिम  या  भ्रधिकारी  का  नाम
 नही  लेते हैं,  क्योकि  उन्हे  इस  सदन में  झा
 कर  अपनी  बात  कहने  का  अधिकार  नहीं
 होता  है।  इस  लिए  मेरा  निवेदन  है  कि
 माननीय  सदस्य  हमारा  नाम  ले,  लेकिन
 तह  अधिकारियों  का  नाम  न  लें  t

 सभापति  महोदय  :  सब  जगह  यही
 परम्परा  है

 sia  प्रताप  बाडंगी  :  रेल  मत्नी
 9-9-78  को  खुर्दा  रोड  गये  थे,  तो  उस

 चीफ  कलक  ने  उन्हें  डी०  पी०  प्रो०  के
 विरुद्ध  भ्रष्टाचार  के  बारे  में  झावेदनपत
 दिया  था।  माननीय  मत्री  ने  उस  झावेदनपत
 को  एनक्वायरी  करने  के  लिए  ए०  पी०  झो०
 को  भेज  दिया।  इतनी  बडा  बुढ़िमानी
 का  काम  किया  कि  डी०  पी.  झो०  के  बारे
 में  एनक्वायरी  करने  के  लिए  झावेदनपल्र
 को  एन  पी०  झो०  खुर्दा  रोड,  को  भेज  दिया  |
 इसी  लिए  श्री  पटनायसक  को  चीफ  क्लर्क
 के  पद  से  हटा कर  हैड  बलर्क  बना  दिया  गया।
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 झार०  पौ०  एफ  टाटानगर  के  ी

 पी०  के०  राव  की  नौकरी  इमजेंसी  में  खत्म
 कर  दी  गई  थी।  रेल  मंत्री  महोदय  की
 तरफ  से  इस  बारे  में  जवाब  प्राया  भा
 कि  विभागीय  जांच के  बाद  उस को  निकाल
 दिया  गया  भा,  हालांकि  वास्तव  में  जांच
 नहीं  हुई  थी  ।

 रेल  मंत्रालय  में  राज  मंत्री  (  श्री  शिव
 मारायण)  :  इस  बारे  में  लिख  कर  दे
 दीजिए  ।

 श्री  ar  प्रताप  चावंगी :  हम  ने
 हजारों  पत्र  दिये  हैं,  लेकिन  कुछ  नहीं  होता
 है।  अफमर  जो  कुछ  लिख  कर  देते
 हैं,  वही  हमें  भेज  दिया  जाता  है।  इस
 से  हमें  कोई  फायदा  नहीं  होता  है  ।

 हाजीपुर  मे  इस  सरकार  के  समाजवाद
 का  बहुत  परिचय  दिया  गया  है।  बीस
 पच्चीस  बरस  से  छोटे  छोटे  गरीब  बैडर
 फल-फूल  बैचते  थे  ।  जनता  पार्टी  की
 सरकार  की  तरफ  से  गरीबों  का  बहुत
 ढढोरा  पीटा  जाता  है,  कहा  जाता  है  कि
 समाजवाद  को  ओर  बढ  रहेहै।  लेकिन
 जब  जनता  पार्टो  को  सरकार  शाई,  तो
 उन  बेचारे  वैडज़  का  ठेका  खत्म  कर  के
 एक  लखपति  का  दे  दिया  गया।  यह
 समाजवाद  का  कितना  बड़ा  परिचय  है।
 अगर  सरकार  इसी  नीति  पर  चनती
 रहेगी,  तो  लोग  समाजवाद  से  डरने  लग
 जायेंगे  ।

 इन  शब्दों  के  साथ  मै  रेलये  बजट
 और  डिमांड्ज़  का  समर्थन  करता  हू  |
 मैं  निवेदन  करूंगा  क्ति  कम  से  कम  रेलवे
 में  बोनस  दिया  जाये  ।  शिव  नारायण
 जी  तो  राजी  हो  ही  गये  हैं।  भ्रगर  श्री
 मधु  दंडवते  भी  राजी  हो  जायें,  तो  रेलचे
 में  रेल  कर्मचारियों  को  बोनस  मिल  जायेगा।
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 भी  श्यामलाल  (मंडला)  :
 सभापति  महोदय,  मैं  रेलबे  मंत्री  महोदय
 द्वारा  रखी  गई  धनुदानों  की  मांगों  का
 समर्थन  करता  हूं  7  इस  के  साथ  ही  मैं
 झपने  पिछड़े  हुए  जिले  के  बारे  में  जानकारी
 देते  हुए  कुछ  मांग  भी  करना  चाहूंगा  ।
 मध्य  प्रदेश  में  वह  जिला  है  माडला  1
 देश  में  सब  से  पिछड़ा  हुआ  प्रदेश  मध्य
 प्रदेश  है,  भौर  मध्य  प्रदेश  में  सब  से  पिछड़ा
 हुआ  जिला  माॉंडला  है,  जो  श्रादिवासी-
 बहुल  है  ।  इमजेंसी  पीरियड  मे  पांच  छः
 महीने  के  अन्दर  मडला  जिले  मे  चालीस
 हजार  नसबदियां  हुई।  वहा  पर  केवल
 ग्रादिवासी  गौड  जनता  रहती  है  ।  बह
 बहुत  भोली-भाली  जनता  है।  वे  लोग
 पद्रह  पद्रह  दिन  तक  जंगलों  मे  भागते  रहे,
 लेकिन,  इस  के  बाद  भी  नहीं  बच  सके  ।
 नसबन्दी  के  कारण  संकडो  लोगो  की  वहा
 मृत्यु  हुई  है।  इस  से  श्राप  का  मालूम  होगा
 कि  वास्तव  में  वह  कितना  पिछड़ा  हुद
 हिस्सा  है  1  मध्य  प्रदेश  वास्तव  मे  देश  का
 मध्य  है  ।  उस  का  हम  देश  का  द्वुदय
 स्थल  भी  कह  सकते  है।  जैसे  शरीर  का
 हृदय  स्थल  मध्य  मे  होता  है  इसी  प्रकार

 से  यह  मध्य  प्रदेश  देश  के  मध्य  मे  है  ।
 यहा  इतनी  वन-सम्पदा,  इतना  खनिज
 पदार्थ  भरा  हुमा है  लेकिन  इसके  बाद  भी
 रेलवे  लाइन  के  प्रभाव  से  यह  प्रदेश  पिछड़ा
 हुआ  है  ।  सही  रेलवे  लाइन  न  डालने
 के  कारण  बहा  पर  उद्योग  नहीं  डाले  जा
 सके  ।  तांबे  का  भडार  बालाघाट  और

 बेहर  में  है.  जिस  से  सैकड़ो  वर्ष  तक  काम
 चल  सकता  है।  लोहे  का  भण्डार  मध्य
 प्रदेश  के  ही  बस्तर  जिले  में  है।  हीरे  का
 भंडार  पन्ना  जिले  में  ह ैभौर  कोयले  का
 भंडार  छिंदवाड़ा,  शहडोल  शौर  मंडला
 आदि  जिलों  में  है  ।  इस  के  प्रलावा
 बौक्साइट  का  भण्डार  खास  हमारे  मंडला

 जिले में  है।  इसके  बाद भरी  वहां पर  कोई
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 कारखाना  नहीं  खोला  गवा।  हमें  बड़ी
 झाशा  थो  कि  गत  सरकार  तो  भ्रादियासियों
 के  लिए  सिर्फ  भोषणा  करती  थी  कि  हम
 आदिवासियों  के  लिए  यह  करने  जा  रहे हैं,
 बह  करने  जा  रहे हैं,  गरोबी  मिटाने  जा  रहे
 हैं  लेकिन  जनता  की  गरीबी  तो  मिटी  नहीं,
 गरीब  लोग  ही  मिटा  दिए  गए,  यह
 एमजेधो  पीरिभ्रड  के  प्रन्तगेंत  हुमा  मगर  हम
 उम्मीद  करते  थे  कि  हमारी  जनता  सरकार
 अवश्य  उन  के  लिए  काम  करेगो  ।  मुझे
 तो  बड़ी  झाशा  थी  कि  इस  बजट  सब्र  में

 हमारे  प्रादिवासी  मडला  जिले  को  प्रधानता
 व  मान्यता  दे  कर  मंत्री  जी  वहां  के  लिए
 रेलवे  लाइन  देंगे  जहाँ  इतनी  वन-सम्पदा
 भरी  हुई  है  हरा  गोद,  सालबीज  और
 बौकपाइट  का  वहा  भण्डार  है,  सकेद  सीमेंट
 के  पत्थर  का  भण्डार  भरा  हुआ है ।  इस
 तरह  से  नाना  प्रकार  के  खनिज  पदार्थ  का
 भण्डार  वहां  भरा  हुआ  है  लेकिन  सरकार
 की  ओर  से  फिर  भी  कोई  उद्योग  वहां
 नहीं  खोला  गया  है|  और  न  दूसरे  व्यक्ति

 ही  रेल  के  प्रभाव  में  उद्योग  खोलते  है  ।

 मुझे  बड़ी  श्राशा  थी  कि  हमारी  जनता
 सरकार  इस  आाश्विसी  पिछड़े  जिले  को
 प्राथमिकता  देकर  वहां  रेलेवे  लाइन
 बिछायेगी  ।  लेकिन  मेरी  प्राशाओं  पर
 पानी  फेर  दिया  गया  1  फिर  भी  मैं  रेलवे
 मंत्री  से  प्रार्थना  करता  हूं  कि  आगामी
 बजट  में  |  इस  को  प्राथमिकता  दे  कर  नैनपुर
 से  मांडला,  मांडला  से  डिडोरी,  करंजा,
 झमरकण्टक  हो  कर  पेण्ड्रा  तक  रेलवे  लाइन
 बिछाने  की  भवश्य  स्वीकृति  प्रदान  करेंगे
 are  नैनपुर  से  मांडला  भौर  मांडला  से
 पैंडी  तक  रेलबे  लाइन  बिछायी  जाय  तो
 कोई  बहुत  लम्बा  मार्ग  नहीं  होगा,  सवा
 सौमील  का  टुकड़ा  यह  होगा।  भगर  इस
 को  जोड़  देते  हैं  तो  वहां  बहुत से  उद्योग
 लग  सकते  हैं  क्यों  कि  सालबीज  का  भी

 यहां  बहुत  भण्डार  है,  कोयले  का  भी  भण्डार

 है,  लोहे  का  भी  भण्डार  है  भीर  सफेद  सीमेंट
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 के  पत्थर का  भी  भण्डार  भरा  पड़ा  है।
 झगर  यह  रेलवे  लाइत  वहां  डाल  दी
 जायेंगी  तो  वहां  जो  शिक्षित  बेरोजगार
 हैं,  झादिवासी  झौर जो  दूसरे  पिछड़े  लोग
 हैं  उन  को  काम  मिल  सकेगा  झौर  उस  जिले
 का  उद्धार  हो  सकेगा।  रेलवे  लाइन
 डाल  देने  से  भर  साधन  उपलब्ध  होने  से
 वहां  शासकीय  उद्योग  भी  डाले  जा  सकेंगे
 और  प्राइवेट  उद्योगपति  भी  वहां  अपना
 उद्योग  डालने  के  लिए  तैयार  हो  सकेंगे  t
 आज  यातायात  के  साधन  के  भ्रभाव  में  कोई
 वहां  उद्योग  डालने  के  लिए  तैयार  नहीं
 होता  1  वहां  इतना  माल  है,  इतनी  बन  सम्पदा
 है,  इस  के  बाद  भी  वह  बाहर  ले  जाया  जाता
 है।  मेरे  जिले  में  बॉक्साइट  का  भण्डार
 है  लेकिन  कारखाना  विलासपुर  के  कोरवा
 में  खोला  गया  है  केवल  यातायात  का  साधन
 न  होने  क ेकारण  7  श्रभी  हमारे  राज्य  मंत्री
 श्री  धनिक  लाल  मंडल  हमारे  जिले  के  दौरे
 पर  गए  थे  ।  उन्होने  देखा  श्रौर  बड़ा  दुख
 प्रकट  किया  कि  वास्तव  में  यहां  इतना
 खनिज  पदार्थ  शौर  इतनी  बन  सम्पदा  है,
 फिर  भी  इस  जिले  की  उपेक्षा  की'  गई  है
 मेरी  मांग  को  उन्होंने  भी  स्वीकार  किया
 शौर  कहा  कि  सै  इस  मांग  को  शैसन
 में  रखूगा।  तो  मैं  चाहूंगा  कि  माननीय
 मंत्री  जी  श्रागामी  बजट  मे  मेरे  जिले  को
 मान्यता  और  प्राथमिकता  दे  कर  वहां
 अवश्य  रेलवे  लाइन  बिछाने  की  कृपा  करेंगे
 और  मध्य  प्रदेश,  जो  रेल  की  दृष्टि  से  काफी
 पिछड़ा  ड्झा  है,  उसका  रेल  की  दृष्टि  से
 पिछड़ापन  दूर  होगा  ।  अ्रगर  वहां  रेलवे
 लाइन  बिछ  जायेंगी  तो  भेरे  जिले  का  उद्धार
 हो  जायेगा।  वहां  की  दद्विता  दूर हो  जाएगी  ।
 इन्हीं  शब्दों  क ेसाथ  जो  बजट  पेश  किया  गया
 है  उस  का  मैं  समर्थन  करता हूं  ।

 DR.  B  u
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 Bankura  and  Purulia  in  West  ‘Bengal,  be
 my  constituency.  In  that  way,  it  is  a colourless  budget.  These  two  districts
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 are  the  poorest  districts  in  the  whole  of
 India  there  is  no  age  in  that  area  ;there
 are  four  to  five  lakhs  of  people  who  are
 landless  and  have  no  job  throughout  the
 year  except  the  harvesting  season.  ट
 area  has  no  link  with  the  northern  bank
 of  river  Damodar  where  all  the  industries
 exist.  I  would,  therefore,  urge  that  there
 must  be  a  rail-cum-road  bridge  over  the
 Damodar  river  via  Mazia  at  Raniganj  and
 at  Diserghar  ghat  in  Sanktoria,  and  con-
 version  of  narrow  gauge  to  broad  gauge
 from  Purulia  to  Kotshilla.

 Coal  deposits  have  been  found  at
 Mazia  in  Bankura  district.  A  survey was  made  regarding  the  construction
 of  a  new  line  from  Bankura  to
 Mazia.  The  construction  of  that  line
 should  have  been  included  in  this  budget
 proposal,  but  that  has  not  beendone.  The

 ne  line  from  Bank  to  Rainia
 also  needs  to  be  converted  into  a  broad-
 gauge  line.  That  also  needs  to  be  taken
 up  immediately.

 I  would  also  request  the  hon.  Minister  to
 consider  the  electrification  of  the  entire
 railway  line  from  Adra  to  Kharagpur  and
 it  should  be  done  immediately,  if  possible. One  fast  moving  train  also  needs  to  be
 introduced  from  Purulia  to  Howrah.

 L  would  also  like  to  mention  that  nothing
 has  been  done  for  the  railway  employees  in
 this  budget.  I  would  join  with  the  other
 hon.  Members  that  the  d  dof  the  rail-
 way  employees  for  payment  of  bonus  to
 them  should  have  been  considered  in  this
 budget.  That  has  not  been  done.  No
 proper  provision  for  other  amenities  to  the
 railway  workers  has  been  made.  Proper
 attention  has  not  been  paid  to  the  education
 of  their  children,  provision  of  accommoda-
 tion  at  different  stationsetc.  There  are
 noadequatc  health  facilitiesfor  the  employ- ces,

 The  employment  facillities  for  the  wards
 of  the  retired  railway  employees  have  also
 been  withdrawn,  the  retired  employees have  been  denied  this  facility.  This
 was  being  donc  during  the  previous
 years.  I  suggest  that  at  least  one  of  the
 warda,  son,  daughter  or  any  relative  of  the
 retired  employee,  must  be  provided  with
 some  sort  of  employment,  so  that  this  right is  reatored  to  them  and  they  are  not  de-
 prived  of  this.

 Now,  a  word  about  the  railway  employ- eesunions.  There  still  exist  certain  unions,
 who  had  supported  the  earlier  regime  of
 dictatorship.  They  are  being  treated  at
 par  with  the  other  unions.  2  bueau-
 crats  are  in  collusion  with  those  unions
 and  are  unnecessary  harassing  the  employ-
 ees.  As  was  pointed  out  by  an  hon.  Mem-
 ber,  suitable  action  should  be  taken  in  this
 regard.

 MRACIPM,  078  1978-79  80

 With  these
 hace  a  concluding.  I

 again  suppor  ailway
 rate

 presen- ted  by  the  Railway  Minister  To
 tulate  him  and  request  him  to  Kindly  look into  the  matter  regarding  the  employees: because  he  is  a  man  who  is  rather  very, very  sympathetic  to  the  employees  and  take a  decision  which  will  prevent  the  recurrence of  such  things  that  harass  the  employces.

 SHRI  CHITTA  BASU  (Barasat)  :  I rise  only  to  draw  the  attention  of  the  Rail-
 way  Minister,

 PROF.MADHU  DANDAVATE  :  I
 can  tell  you  what  you  are  going  to  say.

 SHRI  CHITTA  BASU:  That  is  very
 good.  I  know  the  dynamism  of  the  hon,
 Minister  and  |  hope  he  will  not  forget  the
 interests  of  West  Bengal.

 My  purpose  is  only  to  ascertain  informa-
 tion  regarding  the  doubling  of  Barasat-
 Sealdah-Bangan  section  of  the  Eastern
 Railway.  There  was  a  techno-economic
 survey  and  a  project  for  Ks.  an  crores  was
 also  estimated  and  it  has  been  referred  to
 the  Planning  C  ission  and  the  Fi
 Ministry.  On  the  ground  that  the  line  is
 not  remunecrative  again  the  Planning Commision  requested  the  Government  of
 West  Bengal  to  idenufy  the  priority  and
 because  the  priority  was  not  being  identi-
 fied  by  the  State  Government.  was  told
 the  matter  could  not  be  cleared.  Very
 recently  the  West  Rengal  Chief  Minister
 has  cleared  it....

 PROF  MADHU  DANDAVATE  :  You
 please  excuse  me.  {  have  made  a  specihe reference  to  this  issue  while  giving  the  55 minute  reply  to  the  main  debate  in  the
 first  stage.

 SHRI  CHITTA  BASU:  And  in  spite of  the  fact  that  the  West  Bengal  Govern-
 ment  has  given  it  the  topmost  priority  hav-
 ing  in  view  the  miseries  of  the  prople  of
 that  area,  it  has  not  yet  been  included  in  the
 Annual  Plan  of  1978-79  although  the
 Railway  Board  Chairman,  Mr.  Rajan  was
 pleased  to  write  to  me  that  the  Railway
 Ministry  was  willing  to  include  this  parti-
 cular  project  in  the  Annual  Plan  of  978-79.

 In  this  connection  may  I  also  draw  the
 attention  of  the  Minister  himself  that
 although  he  has  assured  that  the  matter  is
 before  the  Public  Investment  Committee,
 may  I  request  him  on  this  occasion  to  really
 have  a  sympathetic  view  and  clear  it  so
 that  the  people  of  that  area  can  be  relieved
 of  the  miseries  they  have  been  subjected  to.

 incidentally  I  would  like  to  mention
 another  matter.  That  is  about  broad-
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 gauging  Kovila-Purulia  line  which  is  very important.  As  I  im  given  only  two
 minutes,  I  am  not  touching  other  important points  which  I  would  very  much  like  to.

 I  once  again  request  you  to  kindly  sce
 that  these  two  pace  are  cleared  at  the earliest  possible  time,  In  this  connection
 I  want  to  make  a  comment  that  the  Plann-
 ing  Commission  could  not  sit  in  judgment over  the  performance  of  the  Railways.

 MR.  CHAIRMAN  :  Shri  Sakti  Kuma
 Sarkar—not  here.
 Then  Shri  Pradhan.

 SHRI  PABITRA  MOHAN  PRADHAN
 (Deogarh):  Everybody  is  much  concerned
 about  the  railway  accidents.  The  matter
 was  raised  in  the  Consultative  Con  mittec
 also  and  the  Railway  Ministry  was  kind
 enough  to  give  facts  and  figures  regarding incidents  for  the  last  75  years  consecutively and  frum  that  it  has  been  proved  that  the
 number  of  accidents  this  year  under  this
 Janata  Ministry  is  less  than  the  number  of
 accidents  that  took  place  in  the  previous  4
 years  barring  only  mn  one  year.  So  I  say that  the  Railway  Minsiry,  nay,  thecount:
 should  not  only  be  muc  4  concern:  q about  the  railway  accidents  but  also  they should  also  be  very  cautious  about  the
 accidents  so  that  in  future  50  many  frequent aceidents  do  not  occw.

 47°00  hrs.
 I  know  come  to  Orissa.
 If  you  look  at  the  railway  map  of  India, ou  will  find  that  through  Orissa  only  two

 Railways  pass  i.e.  Calcutta-Madras  and
 Calcutta-Bombay  and  no  othe:  Rail-
 way,  Other  Railways  pass  a  few  miles
 here  and  there  only  and,  therefore,  I  de-
 mand  that  the  Ministry

 Bd
 iw  should

 ES
 due  attention  to  construct  railway  link

 inking  Talcher  Sambalpur,  Talcher  Bimla- garh,  Khurda  Road  Balamgir.  Beramput R  aigarh  so  that  Ousssa  should  get  justice from  the  Government  of  India.
 Other  hon.  members  desire  that  the  Rail-

 way  Board  should  be  abclished.  ३  am  not
 in  favour  of  that.  The  Railway  Board
 should  be  there.  If  there  is  anybody  who
 is  doing  something  bad,  he  may  be  removed.
 But  the  Railway  Board  instead  of  being abolished  mav  be  reconstituted  and  it
 should  be  made  active  so  that  the  lacuna
 in  the  Railway  Deptt.  should  not  be  there.

 With  these  words  I  again  reiterate  my demandsabout  Talcher  Bimlagarh,  Talcher
 Sambalpur  links  and  other  links  which  I
 stated  earlier,

 With{these  words,  I  support  the  Budget.

 *“SHRI  GANANATH  PRADHAN
 Leagan  sot

 :  Sir,  I  have  been  much
 appoin:  this  Railway  Budget  as

 Texpected  much  from  the  Raley  रा inis-
 ter  so  far  as  the  allocation  of  new  railway lines  to  backward  states  like  Rajasthan and  Orissa  is  concerned.  The  people of  Orissa  have  been  much  disappointed by  the  meagre  amount  that  has  been  allo-
 cated  to  my  State  in  this  year’s  Railway
 Budget,  although63%  of the  South  Eastern
 Railway  lines  pass  through  Orissa.  The
 people  of  Orissa  have  been  deliberately
 neg!  Tectted  in  the  sphere  of  giving  jobs to  the  people  of  the  State.  The  statistics
 say  that

 ad  "18%  Oriyas  have  been
 absorbed  in  Class  I  jabs  and  61%  Class  77
 and  3°4%  in  Class  IV.  Sir,  you  are
 aware  that  a  great  number  of  people are  below  the  poverty  line  in  the  State
 of  Orissa.  The  destitution  of  the  poorer
 sections  of  the  people  in  Orissa  is  further aggrravated  when  they  are  deprived  of
 the  rightful  quota  of  jobs  in  the  Railways: The  Railway  Minister  allocated  only ३  crore  12  lakh

 rupees
 both  for  Jakbpura and  Banspani  rail  lines  and  Talchaler

 Sambalpur  rail  lines.  Although  Orissa
 is  the  only  state  in  the  country  which  is
 endowed  with  54%of  the  countrys’  entire
 mineral  wealth,  the  total  mileage  of  rail~
 way  lines  falls  far  short  of  its  requirements. I  demand  that  immediate  steps  should  be
 taken  to  allot  more  funds  for  constructicn
 of  new  rail  lines  Talchar  and  Bimlagarh. I  further  demand  that  there  should  be
 direct  express  train  from  Titlagarh  to
 Bombay  and  Calcutta  through  Sambalpur. I  finally  urge  the  Minister  of  Railways  to
 declare  on  the  floor  of  the  House  that  the
 legitimate  demands  of the  people  of  Orisra
 —

 be  met  without  further  loss  of
 time.

 THE  MINISTER  OF  RAJLWAYS
 (PROF.  MADHU  DANDAVATE  )  :
 Sir,  in  my  reply  to  the  Debate  at  the  first
 stage,  I  had  already  covered  many  in  FO- tant  points  which  some  of  the  Hon.  Mem-
 bers  fave  raised  here.  Sir,  it  is  gererally
 customery  that  those  issues  which  are  raised
 in  the  Debate  at  the  first  stage  are  nov
 repeated  during  the  Debate  on  the  De-
 mands.  But  many  Hon.  Members  have
 raised  the  same  issues.  I  do  not  blame
 them.  Some  of  them  might  have  been
 absent  during  my  hour-long  speech  when
 most  of  the  issues  were  covered.  I  will  not
 therefore  try  to  venture  to  go  into  such
 issues,  but  I  will  make  only  a  cursory reference  to  them.§

 Sir,  the  common  theme  of  alr.ost  all
 the  Members  has  been  introduction  of
 certain  new  lines.  I  wish  to  make  it

 base  ij clear  that  as  for  as  new  lines  are  conicerne:

 *th:  aciginal  speech  was  delivered  in  Oriya.
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 the  is  that  we  conduct  the
 surveys, work  io out  the  cost  aspect,  and  then  the

 matter  is  referred  to  the  Planning  Com-
 mission.  I  do  not  blame  the  Planning
 Commission  at  all  beca  they  have  to
 take  an  overall  view  of  the  entire  economy of  the  country.  They  have  to  see  how
 mauch  allocations  are  to  be  made  to  the
 Railways,  and  how  much  for  the  other
 projects  etc.  They  have  to  weigh  various
 claims.  Naturally,  we  expected  that  there
 will  be  tremendous  financial  constraints
 and  that  the  Planning  Commission  could

 sit
 only  a  few  lines  and  decide  on  the lisation

 of the  sch  We  know  that
 this  is  not  at  all  a  super-Cabinet  or  a  Super
 Government,  but,  it  is  their

 uy
 which  the

 Planning  Commission  is  performing  on
 behalf  of  the  entire  Government  and  for
 the  general  welfare  of  the  cconomy.
 Because,  if  the  give  more  attention  to  the
 Railways  other  projects  would  suffer
 for  want  of  finances.  For  example,  if
 power  projects  and  other  project  do  not
 get  adequate  finances,  as  a  result  of  which
 you  find  inadequate  generation  of  power in  the  country  and  soon,  utlimately  it  would
 be  the  Railways.  as  well  as  the  othcr  sec-
 tions  who  ate  likely  to  suffer.  Thercfore,
 I  do  not  blame  the  Planning  Commission
 at  all.  I  am  not  trying  to  pass  on  the
 baby  to  the  Planning  Commission.  We
 always  discuss  such  matters  with  the  Plann-
 ing  Commission.  We  trv  to  establish
 the  priority  of  certain  lines.  Mr.  Maval-
 ankar  referred  to  the  Tarapore  line,  I
 would  tell  him  that  when  one  pualticular
 project  in  Gujarat  has  already  been
 cleared,  (and  that  is  to  be  started  in  the
 month  of  April),one  cannot  expect  that  the
 same  State  will  be  given  yet  another  ptoe ject.  ‘That  is  not  likely  to  happen.  So, these  are  the  constraints.  But  I  can  assure
 lion.  Members  that  I  have  found  out  a
 via  media.  _—  We  are  already  exploring the  proposal  with  the  Finance  Ministry and  the  Planning  Commission.  To-day, our  difficulty  is  this.  In  the  present  finan-
 cial  vear  we  expect  to  mop  up  a  surplus of  Rs,  89  crores,  Even  in  the  next  financial
 year  we  expect  &  surplus  of
 बर,  65  crores.  Naturally  you  may  raise
 the  question  :  When  such  an  amount
 of  surplus  has  been  mopped  up,  why  is  it
 that  a  substantial  portion  is  not  diverted
 for  the  construction  of  lines  ?  To  this,
 my  answer  is  that  because  of  the  past
 failures,  there  have  been  tremen  dai
 backlogs  of  debts  in  the  past  which  have
 been  created.  because,  the  previous  Ad-
 ministration  failed  to  meet  the  dividend
 obligation  to  the  General  Revenues.  As
 a  result  of  that,  Sir,  more  than  Rs.  360 crores  of  debts  are  there.

 27°08  hrs.
 (Sari  Darrenpranatn  Basu  in  the-Chair]
 So,  whenever  we  mopped  up  certain

 ssurpluses,  they  are  all  utilised  only  for
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 ape  that is  the  difficulty  ,  though  you  muy  feel  that
 our  surplus  is  of  the  orde:  of  Rs.  89  crores
 and  not  a  pie  out  of  that  Rs.  89  crores  is
 available  for  the  construction  of  new  lines. I  have  already  explored  the  possibility of  having  a  new  ideal  of  Soaticingrand

 we are  suggesting  t  inance  Ministry that  the  following  two  things  can  be taken  up.

 ३०९०9  hra.

 (MR.  SPEAKER  in  the  Chair}
 Firstly,  it  should  be  possible  for  us  to

 convert  these  ‘debts’  into  ‘capital-at-
 charge’.  On  this  ‘capital-at-charge’ we  can  pay  six  per  cent  dividend.  ‘This
 is  one  possibility,  Sir.  The  secard
 possibility  8  that  from  our  surpluses  we
 should  be  allowed  to  build  up  development fund  and  from  that  Development  Furd.  a
 definite  proportion  should  Le  made  avail-
 able  for  the  new  lines.  In  the  case  of  new
 lines  that  are  to  be  constructed.  at  least
 a  major  portion  of  them  can  he  taken  up in  most  of  the  important  provinces.

 AN  HON.  MEMBER  :  What  about
 Eastern  UP  ?

 PROP.  MADHU  DANDAVATF  —  :
 Tam  coing  to  that.  Tf  you  will  carefull
 go  through  my  printed  speech  you  will find  that  there  are  four  types  of  works—
 ()  there  are  certain  number  of  works
 which  are  to  be  accelerated;  (a)  new
 lines  are  to  be  undertaken,  =  (3) some  surveys  are  to  be  conducted  and  (4) certain  conversion  piojects  are  to  be
 taken  up.

 If  you  go  through  my  budget  speech,
 you  will  find  that  all  the  provinces  like
 Assam,  Orissa,  U.P.  Bihar.  Tamilnadu,
 Gujarat  and  Maharashtra  have  been
 covered.  To  some  places,  we  haye  given
 coversion  projects  and,  at  other  placcs. we  have  taken  up  the  extension  of
 project  and  at  some  other  place  con-
 struction  of  new  lines.  And  in  some

 laces,  we  have  taken  up  new  surveys
 in  the  backward—adivasi—areas.  That
 is  how  we  have  spread  the  net.  I  can
 assure  you  that  if  the  new  policy  which
 we  are  enunciating  and  which  we  are  dis-
 cussing  with  the  Finance  Ministry  and

 with  the  Planning  Commission  ulti-
 mately  comes  through,  then  it  will  be

 aye
 le  for  us  to  devote  greater  amount

 r  the  construction/Conversi  ivities.
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 SHRI  NATHU  RAM  MIRDHA:
 (Nagaur)  :  But.  what  about  Rajasthan  ?

 PROF.  MADHU  DANDAVATE  :
 I  am  coming  to  that.  Our  friends  have
 forgotten  that  one  of  the  schemes  which  is
 under  investigation  and  examination  about
 which  we  are  having  a  favourable  outlook
 is  the  conversion  of  the  gauge  which  passes
 through  Rajasthan  and  goes  to  Ahmedabad,
 You  have  already  made  a  reference  to  it.

 SHRI  NATHU  RAM  MIRDHA  :
 Six  years  have  passed.  We  are  getting  the
 same  reply.

 PROF.  MADHU  DANDAVATE  ©  :
 At  least  see  what  lis  haooened  in  these
 six  years  ?

 SHRI  NATHU  RAM  MIRDHA  ६
 Survey  has  becn  done.  You  have  to  pro-
 vide  for  that.

 PROF.  MADHU  DANDAVATE  :
 Probably  you  were  not  present  when  IT
 replied  to  the  budget  debate.  At  that
 time  IT  had  indicated  that  already  all  these
 schemes  are  being  considered.  I  can
 assure  you  Sir.  that  we  are  already  con-
 sidering  one  of  the  projects  of  conversion.
 Therefore,  Ido  not  want  to  go  into  details
 of  the  individual  problems  that  are  raised.

 During  mv  last  repiy  on  the  general  de-
 mands  and  during  the  last  budget  session,
 I  introduced  the  practice  of  dealing  with
 the  basic  policy  issues  during  the  debate
 and  when  local  issues  are  raised  by  Mem-
 bers  of  Parliament  during  the  debate  I
 write  elaborately  replies  to  the  individual
 Members  giving  our  responses  to  the
 specific  schemes  that  are  suggested  and
 various  grievances  that  have  been  raised.
 I  can  also  assure  all  ine  hon.  Members  that
 the  individual  issues  that  have  been  raised
 by  them  will  all  be  replied  to  and  we  will
 try  to  meet  their  arguments  at  least

 half-way.
 T  am  sure  this  will  satisfy  most  of  the

 Members.  A  number  of  Members  have
 also  raised  the  question  of  unmanned  cross-
 ings.  Iam  very  happy  to  announce  that
 so  far,  whenever  I  wrote  to  the  individual
 Members,  I  had  to  point  out  to  them
 that,  according  to  the  existing  provisions,
 the  entire  burden  of  working  expendi-
 ture  regarding  manning  of  unmanned
 gate  has  to  be  und-vtaken  by  the  local
 authority  or  the  State  Government.  In
 my  budget  speech  I  have  already  announ-
 ced  that  the  railways  would  like  to  under-
 take  hundred  per  cent.  responsibility  of
 manning  the  unamanned  gates.  To  that
 extent,  [  am  sure  that  accidents  may  be
 reduced  to  the  barest  possible  minimum.
 (Interruptions)  I  have  already  mentioned
 in  my  last  speech  that  there  are  22,000
 unmanned  gates.  +  far  as  the  wilisation
 of  wagons  is  concerned,  I  have  already

 replied  in  the  course  of  the  debate  last
 time--I  would  lik

 eyo
 point  that  out  again—-

 that  as  far  as  distribution  and  allocation  of
 wagons  is  concerned,  to-day  the  difficultv
 is  not  about  the  inadequacy  of  wagons.
 We  have  about  4  lakhs  of  wagons.  Actually,
 the  difficulty  is  about  equitable  distribu-
 tion  and  allocation  of  wagons  to  various
 sectors.  Our  difficulty  is  that  there  are  a
 number  ofstations  where  the  wagons  are
 not  actually  emptied  immediately  and
 therefore  the  turnround  decreases.  To
 that  extent  there  is  a  greater  degree  of
 inefficiency.  When  they  are  spread  to
 different  areas,  we  do  not  get  the  correct
 information  at  the  Data  Centre  very
 quickly.  It  may  take  ten  to  fifteen  days.
 Therefore,  I  am  trying  to  introduce  a  new
 system.  We  are  trying  to  have  an_  inte-
 grated  computer  programme  with  tae
 help  of  which,  from  all  the  areas,  the  data
 will  be  fed  by  the  computer  to  the  Centre
 and,  within  twentyfour  hours,  this  infor-
 mation  willbe  available  to  the  Central
 Data  Centre  and  then  the  allocation  of
 wagons  can  be  made  in  a  better  way.

 Therefore,  we  will  have  a  better  utilisa-
 tion  or  optimum  utilisation  of  all  the
 wagons  and  if  that  is  done,  a  lot  of  our
 problems  willbe  solved.  Iam  very  happy
 to  tell  vou  that  the  railways  are  already
 placing  before  the  Planning  Commission.
 as  also  before  the  Finance  Ministry,  a
 scheme  in  regard  to  development  of  three
 captive  plants.  We  are  trying  to  improve
 the  installed  canacity  of  the  fourth  plant.
 If  we  are  able  to  have  three  cap‘ive  plants—-
 of  course  Edo  not  wit  to  go  into  details
 of  it,  because  I  have  given  them  in  the
 Rajya  Sabha  —cach  captive  plant  having
 220  mw.  energy—and  if  that  is  done,  toa
 very  great  extent,  we  will  be  able  to  meet
 the  internal  requirements  on  our  railways.

 Many  friends  have  referred  to  the  ques-
 tion  of  abolition  of  Railway  Board.  Sir,
 even  when  I  was  in  the  opposition  I  never
 demanded  the  abolition  of  the  Railway
 Board.  Whatis  needed  is  not  the  abolition
 of  the  Railway  Board  but  re-structuring,
 rationalisation  and  streamlining  of  the
 Railway  Board.  The  Railway  Board  is
 a  machinery  or  functional  organisation  and
 we  find  that  there  are  five  important  dis-.
 ciplines  which  are  covered  by  the  Railway
 Board.  The  Members  are  from  the
 Operating  and  Commercial  category,
 Mechgtical  Engineering,  Civil  Engineer-.
 ing  and  Singalling,  Finance  and  Accounts
 and  also  [९  Personnel  Department.  They
 come  from  the  bottom—first  they  are  the:
 technicians,  engineers  and  then  they  be-
 come  the  General  Managers  and  only
 senior  among  the  General  Managers  are
 picked  up  and  brought  to  Railway  Board.
 Therefore,  the  Railway  Board  is  not  an
 organisation  of  bureaucrats.  It  is  an
 organisation  which  is  a  functional  orga-
 nisation  of  various  disciplines  and  that.



 87  DG.  (Rlys.),

 particular  structure  should  be  retained.
 All  we  need  is  not  re-structuring  in  terms  of
 size  but  in  terms  of  devaluation  of

 be पु  do  not  want  to  go  into  details.  have
 already  said  about  it  in  an  claborate  manner.
 ‘We  have  already  worked  out  the  devolu-
 tion  and  delegation  of  powersin  terms

 ‘of  administrative  powers  and  financial
 rs.  We  have  taken  them  to  the

 Aivisional  level  and  will  be  able  to  give
 .good  results.

 Sir,  reference  has  been  made  to  arrears
 un  di  age  Si  pointed
 out  that  it  is  the  big  industrial  houses  that
 are  accumulating  large  arrears.  Un-

 ‘fortunately,  our  own  experience  shows  that
 there  are  a  number  of  public  sector  und-r-
 takings  which  have  not  been  able  to  pay
 the  demurrage  amount.  We  have  taken
 ‘up  this  issue.

 Sir,  I  will  end  my  speech  by  mtking  a
 cursory  mention  about  the  underground

 “projects.  Suggestion  was  mate  for  taking
 up  the  under-ground  project  in  Delhi,
 Bombay  and  Madras.  [  can  tell  you  the
 experience  of  Calcutta.  We  have  alrea  ly
 spent  over  Rs.  37  crores  and  the  total  ex-

 enditure  willbe  Rs.  230  crores.  Assuch,
 -in  Clacutta  we  will  go  abrad.  Already
 Bombay  Corporation  has  said  that  they
 do  not  want  the  white  elephant  of  under-

 +ground  project  as  that  will  destroy  all
 their  small  schemes.  _  Therefore,  I  can
 assure  my  friends  from  Delhi  not  to  hanker
 after  the  mirage  of  under-ground  schemes.
 It  is  better  to  have  rationalised  surface

 ttransport  which  will  be  able  to  get  better
 results.

 Mr.  Speaker,  Sir,  it  is  the  s-cond  stage  of
 the  debate.  Still  we  have  to  deal  with
 supplementary  demands  and  excess  grants
 a  appropriation  bills  and,  as  such,
 I  will  not  take  more  time  of  the  House.
 Inconclusion  I  want  to  asure  all  the  Mem-
 bers  that  all  th=  individual  complaints  that
 have  been  made  on  the  Floor  of  the  House
 will  be  replied  to  in  detail  before  the  end  of
 the  Budget  Session  showing  our  response
 to  the  concrete  suggestions  that  have  bren

 MR.  SPEAKER  :  Before  we  proceed
 further,  I  want  to  call  the  Home  Minister
 to  make  a  statement.

 SHRI  VAYALAR  RAVI:  Sir,  [ris>
 on  apoint  of  order.  The  statement  of  th
 Home  Minister  is  about  the  incident  in  th
 -vicinity  of  the  U.P.  legislature.

 MR.  SPEAKER:  Itisabout  Mizoram.

 MARCH  20,  798  1978-78.  88

 i720  hrs,
 STATEMENT  RE  MIZORAM

 THE  MINISTER  OF  HOME
 AFFAIRS  (SHRI  CHARAN  SINGH  ):
 Sir,  the  House  is  aware  that  in

 Baden, of  a  desire  expressed  by  Shri  a
 the  President  of  the  Mizo  National  Front,
 that  he  was  anxious  to  assist  in  the  process of  complete  restoration  of  peace  in  the
 Union  Lerritory  of  Mizoram,  the  Govern-
 ment  of  India  bas  been  having  conti-
 nuous  discussions  with  him  during  the
 lasttwo  years.  A  delegation  of  the  Mizo
 National  Front  led  by  Shri  Laldeng  a

 ed  into  an  agr  on  February
 18,  1976  with  the  representatives  of  the
 Government  of  India,  wherein  they  clear-
 ly  acknowledged  that  Mizoram  is  an
 integral  part  of  India  and  conveyed  to
 the  Government  of  India  their  decision
 to  accept  the  settl  tof  the  problem
 Muoram  within  the  framework  of  the
 Constitution  of  India.  The  delegation
 Fequested  the  Government  of  India  to
 provide  them  facilities  to  meet  their  orther
 colleagues  to  obtain  a  clear  mandate  and
 to  get  full  authority  to  make  an  early
 and  final  settlement.  The  delegation
 further  agreed  that  the  step  shall  be
 taken  “Brthwith  to  collect  all  under-
 ground  personnel  with  their  arms  and

 ion  inside  lly  agreed  camps
 and  to  hand  over  the  arms  and  ammuni-
 tion,  so  collected,  within  one  month  of  the
 delegation  meeting  their  other  colleagues.
 Accordingly,  a  meeting  was  held  in  March,
 1976.  As  a  result  of  the  meeting,  Shri
 Laldenga  stood  fully  authorised  to  imple-
 ment  the  agreement.  But  contrary  to
 expectations,  he  did  not  take  any  practical
 steps  in  that  regard.  He  was  alzo  insisting
 that  his  agreement  should  be  kept  secret.

 _When  the  Government  expressed their  eg
 gn

 over  the  delay,  he
 agreed  to  the  issue  of  a  joint  press  com-
 munique  on

 July
 cr  1976,  reiterating  the

 salient  features  of  the  February  agreement.
 But  even  thereafter  without  taking  any
 steps  to  impl  tt  the  agreement,  he

 dulging  in  destine_propa-
 ganda  to  the  contrary  and  no  progress  was
 made.

 When  the  present  Government  took
 office,  one  of  the  first  tasks  they  addressed
 themselves  to  was  the  problem  of  Mizoram.
 At  Laldenga’s  request  a  dialogue  was
 resumed  with  him  at  official  level.  He
 was  also  given

 opportunity
 to  meet  the

 Prime  Minister  He  has  also  met
 me  several  times.  During  our  discussions
 with  Lesonet  i

 we  impressed  upon  him  the
 urgent  ni  to  bring  out  underground
 afms  and  ition  and  stop  i
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 aid  other  illegal  activities.  It  was  also
 impressed  upon  him  that  our  Constitu-
 tioa  and  our  democratic  traditions  and
 processes  provide  ample  room  for  fulfilling
 all  Isgitimate  aspirations.  It  was
 made  clear  to  him  that  cessation  of  in-
 sargent  and  other  illegal  activities  cannot
 uader  any  circumstances  be  made  condi-
 tional  upon  the  settlement  of other  isspes-
 He  was,  therefore,  advised  that  he  should
 initiate  immediate  steps  to  bring  the  under-
 ground  personnel  into  the  camps  a8  agreed
 to  eatlier,  and  to  hand  over  unlawful
 arms  and  ammunition  to  the  Government.
 But  again  nothing  happened.

 When  Laldenga  was  asked  about  the
 delay,  he  wrote  to  me  on  7407  November
 stating  that  he  was  determined  to  restore
 peace  in  Mizoram  and  that  he  had  pre-
 pated  a  definite-time-bound  programme
 to  bring  out  ditionally  undergr  = plete  the arms  straig!  y  and  raf  p
 process  by  26th  January  1978.

 Instead  of  taking  any  steps  to  imple-
 ment  the  assurances  he  had  given,  we
 have  information  that  Shri  Laldenga
 again  Started  a  process  of  certain  creating
 confusion  in  the  minds  of  his  colleagues.
 He  started  making  fresh  suggestions  that
 he  should  be  installed  as  the  head  of  an
 nterim  Gove:  t  in  Mizoram),  without
 holding  any  electi  It  was  pointed  out
 to  him  that  such  an  unconstitutional  and
 undemocratic  course  of  action  was  not
 not

 possibl  eemed to  agreed  and
 wrote  Ps

 me  on  25th  February  3978  reite-
 rating  his  earlier  assurances,  and  went  on
 tosay  that  he  was  conveying  his  considered
 opinion  to  his  colleagues  that  the  time  had
 come  to  implement  the  agreement  and
 that  the  process  should  be  com;

 aay
 by

 gist  March,  1978.  He  even  ed  a
 press  statement  on  the  lines  of  his  letter  to
 me  which  the  hon.  Members  must  have
 read  in  the

 BS
 only  recently.  But  he

 found  that  he  did  not  send  any  message
 on  those  lines.  Instead  he  sent  contrary
 instructions  to  prevent  any  steps  being
 taken  by  his  coll-agues  to  implement
 the  agreement.

 It  became  obvious  that  Laldenga  was
 only  interested  in  delay  for  his  own  reasons.

 In  the  circumstances  we  have  come
 to  the  conclusion  that  no  useful  purpose
 would  be  served  by  continuing  any  talks
 with  him.  We  sincerely  hope  that  the
 psople  of  Mizoram  wou!  fa  strengthen  the
 hands  of  all  those  who  wish  to  give  up  the
 futile  resort  to  violence  and  terrorism.  We
 will  also  pursue  all  our  efforts  not  only  to
 bring  about  complete  normalcy  but  also
 to  meet  all  the  legitimate  political  as-
 pirations  of  the  people  of

 mrecrass
 through

 blished  cgnstituti  means.

 PHALGUNA  99,°4999  (SAKA)  go

 27.05  bre.
 DEMANDS  FOR  GRANTS  (RAILWA-

 WAYS),  3978-79-—-Contd.

 MR.  SPEAKER  :  Unless  any  Mem-
 ber  wants  to  press  his  cut  motions,  I
 will  put  all  of  them  together.

 PROF.  P.G.  MAVALANKAR
 (Gandhinagar)  :  Sir,  I  request  you  to  put
 my  cut  motions  Nos.  2  and  3  separately.

 MR.  SPEAKER  :  I  shall  put  cut
 motions  Nos.  2  and  g  to  the  vote  of  the
 House.

 Cut  motions  Nos.  2  and  3  were  put  and
 negatived.

 MR.  SPEAKER  :  |  shall  now  put  all
 other  cut  motions  to  the  vote  of  the  House.

 Cut  motions  Nos.  t,  4  to  185  79  7०  88,  7595»
 1-1]  154s  7575  to  274,  783  #०  790  799
 200,  295  ४०  goo,  3  and  327  to  333  were
 put  and  negatived.

 MR.  SPEAKER  :  I  shall  now  put  the
 Demands  for  Grants  (Railways)  for  1978-
 79  to  the  vote  of  the  House.

 The  question  is  :
 “That  the  respective  sums  not

 ing  the  amounts  shown  in  the
 third  column  of  the  Order
 Paper  be  granted  to  the  President
 out  of  the  Consolidated  Fund  of
 India  to  defray  the  charges  that
 will  come  in  the  course  of  pay-
 ment  during  the  year  ending  the
 gust  day  of  March,  ‘19799  in  res-
 pect  of  the  heads  of  demands

 tered  in  the  second  col
 thereof  against  Demands  Nos.  5
 tor,  rrA  and  22  to  22.7

 ceed:

 The  motion  was  adopted.
 nd
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 Demands  for  oe
 Gata)

 Sor  1978-19  oe tT
 voted  by  Lok  Sabha.  Amount

 of

 a  ne
 NameofDemand  Grant  voted

 Amount  ps  Mai Demand  for  "hones No.  Name  of  Demand  Grant  voted
 of  jf

 the
 Demands  ‘couse  2  2  g

 3  Line  Wotks
 i  2  3  (Re  nue).  10,29,73,000

 24  Construction  of  New
 Rs.  Lines—Capital  and

 Depreaation  Reserve
 re  Railway  Board  ~—2,  53153,000  Fund  65,70,17,  ०००

 2  Muscellancous  Ex-  |  5  Open  Line  Works—
 penditure  12,65,27,000  x,

 Piet  ड़  Perr: tion  Reserse  Fund
 3  Payments  to  Worked  and  Development

 Lanes  and  others  -70125,000  Fund.  1298,98,89,000-

 4  Working  Expenses
 Admun:  36  Pensionary  Charges

 stration  -160,85,35,000  Pension  Fund  46,29,16,000
 5  भा

 के
 हुए  बसा cpairs  and  Main-  t7  Repayment  of  Loans

 tenance  703  96,12,000  7  from  General  Re-

 6  Work  Ex
 venues  and

 me
 rest

 orking  penses—  thereon—Dcvclopment
 Operating  Suifl  359571,86,000  Fund  8,54.22,000,

 7  Working  3  xpcnses—  8  A  Ppropriation  to
 Operation  (Fuel)  —  -329,09,90,000  Devel lopment  Fund  =  १378  423.000,

 8  Working  Expeme—
 Operation  other  ig  Approprauon  —  to
 than  Staffand  Fuel  10,79,62,000  Revenue  Rewrv:

 Fund  39,64.37,000°
 9  Working  Lxpenses—  20  Payments  towards

 Miscellancous  Ex-  Amortusation  of
 penses  6§,5,82,000  eben  iver  wae epaynient  of  Loans

 to  Working  Expenses —  from  General
 Staff  Welfare  69,00,81  000  Revenues  and  in-

 terest  thercon
 tr  Working  Expenses  Revenue  Reserve

 App
 priation  to  Fund  196,24,775  000

 reciation  Re-
 serve  Fund  145;00,00,000  at  Appropriation ident  Compen

 tiA_—  Working  Expenses—  sation,  Safety  and
 ration  to  Passenger  Ameni-

 PensionFund.  —  50,00,00,000  ties  Fund  10,18,  35,000

 az  )ividend  to  General
 Revenues  and  Con-  a  and tribution  for  Grants  bn  =  AiWediGes to  States  in  lieu  of  Fund  8,05,58,000
 Passenger  Fare  Tax.  232,82,40,000

 2४229



 ‘  4 %
 Bill,  i978

 27°26  hes.

 APPROPRIATION  Saar
 BILL®,

 tg

 THE  MINISTER  OP  RAFLWAYS
 (PROF,  MADHU  DANDAVATE):  Sir,  I
 beg  to  move  for  leave  to  introduce  a  Bill
 to  authorise  payment  and  appropriation  of
 certain  sums  from  and  out  of  the  Consoli-
 dated  Fund  of  India  for  the  services  of  the
 financial  year  1978-79  for  the  purposes  of
 Railways.

 MR.  SPEAKER:  The  question  is

 “That  leave  be  granted  to  introduce
 4  Bill  to  authorise  payment  and  appro-
 priation  of  certain  sums  from  and  out
 of  the  Consolidated  Fund  of  India  for
 the  services  of  the  financial  year  1978-79,
 for  the  purposes  of  Ratlways.”

 The  motion  was  adopted.

 PROF.  MADHU  DANDAVATE  :  Sir,  I
 introducef  the  Bill. t

 I  beg  to  movet  ६

 “That  the  Bill  to  authorse  payment
 and  appropriation  of  certam  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial

 year  :978-79  for  the  purposes  of  Railways,
 be  taken  into  consideration.

 MR.  SPEAKER  :  The  question  is  :

 “That  the  Bill  to  authorise  payment
 and  appropriation  of  certain  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial
 year  1978-79  for  the  purposes  of  Railway,
 be  taken  into  consideration.”

 The  motion  wis  adopted,

 MR.  SPEAKER  :  We  shall  now  take
 ‘up  clause-by-clause  consideration

 PHALGUNA  28,  १७४9  (SAKA)  Suppl.  D.G.  94
 (Rlys.),  ‘1977-78

 The  question  is:
 “That  clauses  2,  3  and  the  Schedule

 gtand  part  of  the  Bill.”

 Tha  motion  was  adopted,

 Clauses  ay  3  and  the  Schedule  were  added  to  the
 Bit.

 Clause  t,  the  Enacting  Formula  and  the  Title
 were  added  to  the  Bill.

 PROF.  MADHU  DANDAVATE:  I
 beg  to  move:

 “That  the  Bill  be  passed.”

 MR.  SPEAKER:  The  question  is  :

 “That  the  Bull  be  passed.

 The  motion  was  a  lopted,

 x7  08  brs.

 SUPPLEMENTARY  DEMANDS£  FOR
 GRANT¢  (RAILW  \YS),  1977-78.

 MR.  SPEAKER:  We  will  now  take  up
 Supplementary  Demands  for  Grants  (Rail-
 ways)  for  977-78.

 Motion  moved:

 “That  the  respective  Supplementary
 sums  not  exceeding  the  amounts  shown
 in  the  Thied  column  of  the  Order  Paper
 be  granted  to  the  President  out  of  the
 Consolidated  Fund  of  India  to  defray
 the  charges  that  will  come  in  course  of
 payment  during  the  year  ending  the  gist
 day  of  March,  1978,  in  respect  of  the
 following  demands  entered  in  the  second
 coluron  thereof:—  ९

 Demands  Nos,  9o12,13,16,18,19,  and  21”

 *Published  in  Gazette  of  India  Extraordinary,  Part  If,  Section  2,  dated  20-3-78:
 with  the  recom  of  the  President.

 tMoved  with  the  recommendation  of  the
 £Moved  with  the

 Al72  LS—4
 dation  of  the  Pres
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 plementary  Demands  for  grants  (Railways)
 Peper  submitted  rtrd  Vote  of  Lok  Sabha.

 MARCH  20,  978

 9  Working  Expenses—Mis-
 cellaneous  Expenses.  /5,£0,28,000,

 82  Dividend  to  General  Re-
 venues  and  Contribution
 for  Grants  to  States  in
 lieu  ०,  Passenger  Fare  Tax  —  1)74354,000°

 tg  Open  Line  Works  (Re-
 venue).  2  |  -1,23,00,000_

 36  Pensinery  Charges—Pcn- sion  Fund  '7,92,18,000
 38  Appropriation  to  Develop- ment  Fund  नि  15%  72,000,
 tg  Appropriation”  to  “Revenue

 Reserve  Fund  5  49529535,000
 ax  Appropriation  to  Accident

 Compensation,  Safety  and
 Fund  -

 :  =  :  63,27,000

 MR.  SPEAKER  I  shall  now  put  the
 Supplementary  Demands  for  Grants  Rail-
 ini

 to  the  vote  for  House.  The  question

 “That  the  respective  Supplementary
 sums  not  exceeding  the  amounts  shown
 in  the  Third  column  of  the  Order  Paper
 be  granted  to  the  President  out  of  the
 Consolidated  Fund  of  India  to  defray
 the  charges  that  will  come  in  cours:
 of  payment  during  the  year  ending  the  Ist
 day  of  March,  1978,  in  respect  of  the
 following  demands  entered  in  the  second
 column  thereof  :—

 D-mands  "Nos.  o  ‘12,  3,'I6,  18,  79 and  an?
 Y  The  motion  was  adopted

 (Rlys.),  1077-78  96

 57°29  hes.
 APPROPRIATION  (RAILWAYS)  NO.

 a  BILL*,  1978.
 THE  MINISTER  OF  RAILWAYS
 PROF.  MADHU  DANDAVATE:  I

 beg
 to  move  for  leave

 |  a  Bill  = authorise  payment  and  appr  tion
 certain  foether  sums  font  and  out  of  the
 Consolidated  Fund  of  India  for  the  services
 of  the  financial  year  1977-78  for  the  pur-
 poses  of  Railways.

 MR.  SPEAKER  :  The  question  is:
 “The  leave  94  granted  to  introduce  a

 a  Bill  to  authorise  payment  and  appro-
 priation  of  certain  further  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial  year
 1977-78  for  the  purposes  of  Railways.”

 The  motion  was  adopted.
 PROF.  MADHU  DANDAVATE:  I

 introducet  the  Bill.

 I  beg  to  move.t
 “That  the  Bill  to  authorise  payment and  appropriation  of  certain  further

 sums  from  and  out  of  the  Consolidated
 Fund  of  India  for  the  services  of  the
 financial  year  7977-78  for  the  purposes  of
 Railways,  be  taken  into  consideration.”
 MR.SPEAKER:  The  question  is:

 “That  the  Bill  toauthorise  payment and  appropriation  of  certain  further
 sums  from  and  out  of  the  Consolidated
 Fund  of  India  for  the  services  of  the
 financial  year  1977-78  for  the  purposes  of
 Railways,  be  taken  into  consideration”.

 The  motion  twas  adopted

 MR.  SPEAKER:  We  shall  now  take
 up  the  clause  by  clause  consideration.  Tho
 question  is:

 “That  Clauses  2,  3  and  the  Schedule
 stand  part  of  the  Bill’.

 The  motion  was  adopted.
 W'Clauses  2,  3  and  the  Schedule  were  added  to
 the  Bull.

 Clause  the  Enacting  Formula  and  the  Title
 ere  added  to  the  Bill.

 PROF.  MADHU  DANDAVATE:  I
 beg  to  move:

 ‘That  th  Billb:  pass-d."
 *Publivhed  in  Gazette  of  India  ‘Extraordnary,  Part  Il,  Section  2,  dated  20-3-78.
 flatroducei/  novel  with  th:  reso  n  asndatioa  of  the  Prendeat.
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 MR.  SPEAKER:  Motion  Moved:

 “That  the  Bill  be  passed”.
 SHRI  MOHD,  SHAFI  QURESHI

 (Anantasg)
 :  Now  that  the  hon.  Railway

 inister  has  got  his  Bills  passed,  I  would
 only  suggest  to  him  to  look  into  one  very
 important  matter,  and  that  is  about  the
 Loco  Running  Staff's  Associati  I  have
 been  reciving  a  number  of  representations from  this  Association,  of  course  copies
 of  what  is  addressed  to  the  Minister,  which
 show  that  there  is  a  tense  atm

 osphere,
 an

 agitation  is  going  on  and  they  have  given a  notice  that  they  will  go  on  strike  in  May. I  would  request  the  hun.  Minister  to  look
 into  the  grievances  of  the  Loco  Running Staff  Association.  Also,  the  National
 Co-ordination  Committee  of  Railwaymen’s
 Struggle  has  revived  its  activitics  of  late.
 Before  things  take  an  ugly  turn,  I  would
 like  the  hon.  Minister  to  look  into  their
 grit  and  do  whatever  is  possible within  the  financial  limits.

 PROF.  MADHU  DANDAVATE  :  I
 will  look  into  the  matter.

 SHRI  VAYALAR  RAVI  (Chirayinkil)  :
 On  another  occasion  the  hon.  Minister
 gave  us  an  assurance.  ‘here  are  more
 than  200  engineering  graduate  trainecs
 on  the  Southern  Railway.  Their  matter
 is  still  pending  befure  the  Railway  Board.
 I  wish  he  would  consider  that  also.

 SHRI  PL  VENKATASUBBATAH
 (Nandyal)  :  I  would  like  the  hon.  Minis-
 ter  torciterate  his  promise  that  new  railway lines  would  be  laid  in  the  backward  areas.
 ‘The  hon.  Minister  made  a  very  pleasant
 departure  saying  that  first  priority  would
 be  given  tu  these  areas.  I  would  like  to
 request  him  through  you  to  bear  this  in
 mind  and  see  that  the  backward  arcas  are
 brought  on  a  par  with  the  other  advanced
 areas.

 sit  एच०  एल०  पठवारी  (मंगलदाई)  :
 भ्रध्यक्ष  महोदय,  मुझे  केवल  एक  बात  कहनी
 है  ।  मैं  रेलबे  मिनिस्टर  की  धन्यवाद
 देता  हूं,  लेकिन  मैं  आाशा  करता  हूं  कि  वे
 मेरे  इलाके  श्रासाम  की  तरफ  अपना  ध्यान
 देंगे  ।  मैंने  बजट  में  देखा  है  कि  उन  की
 सहानुभूति  होते  हुए  भी  हमारे  काम  में  कुछ
 निराशा  है  ।  हम  झाशा  करते  हैं  कि
 बोंगाई  गांवन्गोहाटी  की  जो  ब्राड-गेज
 लाइन  है,  उस  को  जल्द  से  जल्द  पूरा  करायेंगे  |

 DR.  SUBRAMANIAM  SWAMY
 (Bombay  a)

 :  As  one  of  the
 Office-bearers  of  one  of  the  railway  unions, T  am  obliged  to  bring  to  the  attention  of
 the  Railway  Minister  once  again  the  fact
 that  the  question  of  providing  uniforms
 for  those  working  as  painters  in  the  railwa’
 has  been  hanging  fire.  These  poor  peop! who  arc  underpaid  have  to  provide  their
 own  clothes  and  ruin  them  on  the  painting
 job.  So,  the  railways  must  take  an  early decision  to  provide  uniforms  to  those
 working  in  railway  workshops  on  painting
 jobs.

 श्री  छविराम  भ्रगंल  (मुरैना):  भ्रष्यक्ष
 महोदय,  मैं  भाप  के  द्वारा  माननीय  रेल  मंत्री
 जी  का  ध्यान  श्राकर्षित  करना  चाहता  हूं
 ग्वालियर  से  शिवपुरी  की  नरोगेज  लाइन
 को  क्राडगेज  बनाने  के  लिये  पटरियों  को
 उखाड़  लिया  गया  था,  लेकिन  उस को  ब्राडगेज
 लाइन  बनाने  का  प्रस्ताव  इस  बजट  में
 नहीं  किया  गया  है।  मैं  चाहूंगा  कि  मंत्री
 जी  अगले  बजट  में  इस  ब्राड-गेज  लाइन  को
 बनाने  का  प्रावधान  अवश्य  करें।

 सवाई  माधोपुर  से  इटावा  तक  ब्राडगेज
 लाईन  डालने  के  लिये  पिछले  बजट  के  समय
 आश्वासन  दिया  ग्या  था  कि  हम
 इस  पर  विचार  करेंगे  ।  लेकिन
 इस  बजट  में  उसके  लिये  कोई  प्रावधान
 नहीं  किया  गया  है  और  न  ही  सर्वे  कराने
 की  व्यवस्था  की  गई  है।  मैं  चाहूंगा  कि
 मंत्री  जी  इसके  लिये  शीघ्र  व्यवस्था  कराने
 की  कृपा  करे।  रेलवे  में  बराज  की  सेवायें
 रेलवे  के  लिये  महत्वपूर्ण  व  श्रारामदायक
 हैं।  उनको  हटा  व  रख  लिया  जाता  है।
 झत :  बराज  की  सेवायें  स्थायी  की  जायें  ।

 इसी  प्रकार  रेलवे  विभाग  में  भनुपूचित
 जाति  और  भनुसू चित  जन-जातियों  के  भ्रारक्षण
 के  कोटे  में  बहुत  कमी  है  ।  पिछले  30  सालों
 में  कांग्रेस  की  सरकार  ने  इस  सम्बन्ध  में
 आरक्षण  को  पूरा  नहीं  किया  ।  मैं  चाहूंगा
 कि  अनुपूचित  जाति  तथा  श्रनुमूचित  जन-
 जातियों  के  लिये  प्रत्येक  श्रेणी  में  भारक्षण
 के  कोटे  को  सख्ती  से  पूरा  किया  जाय  भौर
 पिछले  प्रारक्षण  को  केरी-फार्वड  कर  के

 पूरा  किया  जाय



 6  «Appropriation  (Riys.)

 SHRI  VINODBHAI  3,  SHETH
 amnagar)  :  The  hon,  Minister  is  very

 Ce  but  the  work  on  the  Viramgam-Okha
 line  is  not  proceeding  as  fast.  I  would
 request  the  fon.  Minister  to  look  into  it.
 The  funds  he  has  car-marked  are  sufficient but  they  should  be  spent  on  the  job,
 ae

 should  not  be  diverted  to  any  other
 ine.

 SHRI  RAJARAM  SHANKARRAO
 MANE  (lIchalkaranji)  :  I  would  request the  Railway  Minister  to  start  shuttle
 services  on  branch  lines  all  over  the  country
 wherever  it  is  possible  and  wherever
 there  is  heavy  rush.

 aft  रीतलाल  प्रसाद  बर्मा  (कोडरमा):
 अध्यक्ष  महोदय,  छोटा  नागपुर  बिहार  का
 सब  से  पिछड़ा  इलाका  है।  गिरीडीह,
 कोडरमा,  हजारी  बाग  होते  हुए  रांची  रोड
 तक  200  मील  पड़ता  है  1  प्रभी  तक  वहां
 रेलवे  लाइन  नहीं  है।  हजारी  बाग  कमिश्नरी
 का  हैड-क्वार्टर  है  और  को डरमा  सब-डिवीजन
 का  हैड-क्वार्टर  है,  लेकिन  इस  क्षेत्र  में  कोई
 रेलवे  लाइन  नहीं  है।  वहां  लोग  ग्रेजुएट
 हो  जाते  हैं,  लेकिन  रेलवे  लाइन  नही  देख  सकते
 हैं।  ऐसी  परिस्थिति  में  इन  को  प्रायरिटी
 दे  कर  इस  काम  को  टेक-प्रप  करना  चाहिये।
 यह  उस  क्षेत्र  की  बहुत  पुरानी  मांग  है

 SHRI  YASHWANT  —_RBOROLE
 (Jalgaon)  :  I  would  request  the  minister
 to  kindly  look  into  the  grievances  of  the
 railway  guards  which  were  presented  to
 him  by  the  All  India  Railway  Guards
 Conference.

 I  would  also  like  the  Minister  to  say
 something  on  the  poor  man’s  food,  banana, on  which  exorbitant  freight  is  charged.
 Every  year,  this  point  is  being  raked  up On  the  floor  of  the  House  for  changing  the
 freight  rate.  Every  Minister  is  giving  the
 same  reply.  The  present  Minister  has  also
 fallen  in  line  with  them.  This  is  a  sorry
 state

 of  affairs,  So,  this  should  be  looked
 into.

 st  भगत  राम  (फिल्लौर):  हमारे
 पंजाब  की  राजधानी  चंडीगढ़  है  लेकिन
 वह  रेलवे  से  कनेक्टेड  नहीं  है।  इसलिए
 मैं  मिनिस्टर  साहब  से  प्रनुरोध  करूंगा  कि
 चंडीगढ़  को  पंजाब  से  लिक  करने  के  लिए
 लुधियाना  से  चंडोगढ़  तक  रेलवे  लाइन
 बिछाई  जाए  क्योंकि  इस  का  पहले  सर्वे
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 हो  चुका है  ।  देश में  शायद  ही  भौर  कोई
 ऐसी  स्टेट  की  राजधानी  होगी,  जोकि
 रेलवे  से  लिक्ड  न  हो  ।  पंजाब  में  अमृतसर,
 जलंघर,  कपूरथला  झौर  होशियारपुर
 जितने  भी  डेवलप्ड  सिटीज  हैं,  वे  इस  के
 पीछे  पड़ते  हैं  ।  इसलिये  चंडीगढ़  को

 लुधियाना  से  लिक  करना  बहुत  जरूरी  है
 और  मैं  रेलवे  मिनिस्टर  साहब  से  अमुरोध
 करूंगा  कि  चंडीगढ़  को  जल्द  से  जल्द  रेलवे
 लाइन  से  जोड़ा  जाए।

 दूसरी  बात  यह  है  कि  फिलोर  एक

 बहुत  इम्पो्टेंट  टाऊन  है  ।  पुलिस  का  वह
 शिक्षा  केन्द्र  ह ैलेकिन  वहां  पर  बहुत  कम  रेलवे

 खड़ी  होती  है।  जो  ट्रेनें  वहां  पहले  खड़ी
 होती  थी,  नई  सरकार  के  आने  के  बाद  वे
 भी  वहां  पर  खड़ी  होनी  बन्द  कर  दी  गई  हैं,
 जिस  से  लोगो  में  बड़ी  निराशा  है  ।  इसलिए
 मेरा  यह  अनुरोध  है  कि  वहां  पर  जो
 फ्लाइंग  एक्सप्रेस  भर  दूसरी  गाड़ियां  हैं,
 उनको  खड़ा  किया  जाए  ।

 तीसरी  बात  मैं  यह  कहना  चाहूंगा  कि
 I9  ता०  के  ट्रिब्यून  में  श्री  सी०  एम०

 कुंभीकरण  का  एक  झाटिकल  एल-प्लीन
 रेलवे  शेड्यूल  के  बारे  में  निकला  है  शौर
 उस  मे  उन्होने  कम्प्यूटस  स ेबात  कर  के  बहुत
 से  सजेशन्स  दिये  है।  मैं  उन  सजेशन्स
 में  इस  वक्‍त  नहीं  जाना  चाहता  लेकिन  मेरा

 कहना  यह  है  कि  ये  जो  वेल्यूएबिल  सजेशन्स

 हैं,  उत  को  आप  एग्जीमिन  करवाइए  भौर
 रेलवे  के काम  को  ठीक  करने  की  दिखा में
 जो भी  हो  सकता है,  उस  को  पाप  हरे।

 क्री  रामजीबन  सिंह  (बलिया):  |  झध्यक

 महोदय,  मैं  यह  कहना  चाहता  हूं  कि  गंगा
 पर  जब  राजेन्द्र  पुल  का  उद्भाटन  सन्‌  958
 में  हो  रहा  था,  तो  पुल  में  जो  लागत  धाई  थी,
 उस  को  वापस  कराने  के  उद्देश्य  से  रेल  का
 किराया  बढ़ा  दिया  गया  था।  भ्रम  उतनी
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 राशि प्रा  गई  है,  इसलिए मैं  मंत्री  जी  से

 अ्रनुरोध  करूँगा  कि  जो  किराया  बढ़ाया
 गया  है,  उस को  कम  किया  जाए।

 दूसरी  बात  मैं  यह  कहना  चाहूंगा  कि
 बरौती  जोकि  उत्तरी  बिहार  भौर  दक्षिण
 बिहार  को  जोड़ता  है,  वहां  पर  रेलवे  का
 डिवीज॑नल  हैडक्वाठेर  होना  चाहिए  ।

 SHRI  K.  MALLANNA  (Chitradurga)
 KK  Express  is  one  of  the  superfast  express
 trains.  But  it  has  become  the  slowest

 ssible  train  between  Jawalerpet  and
 Bangalore.  I  request  the  Minister  to  see
 that  it  is  made  superfast  between  Jawaler-
 pet  and  Bangalore  also.

 श्री  भुज  (झालावाड़)  :  झध्यक्ष
 महोदय,  मैं  सिफ  इतना  ही  निवेदन  करना
 चाहता  हूं  कि  शिक्षा  मंत्रालय  द्वारा  जो  सुविधाएं
 शिक्षकों  को  दी  जाती  है,  क्‍या  रेलवे  मंत्रालय
 के  द्वारा  भी  वही  सुविधाएं  शिक्षकों  को  दी
 जाएंगी  ?  मैं  यही  निवेदन  करना  चाहता
 हूं

 PROF  MADHU  DANDAVATE  :  In
 one  sentence,  I  say,  I  will  take  due  note
 of  all  the  constructive  suggestions  that  have
 been  made  by  the  hon  Members.

 MR.  SPEAKER:  The  qustion  is:
 “That  the  Bill  be  passed.’*

 The  motion  was  adopted.

 cS ae  45  a2  hrs,
 DEMANDS*  FOR  EXCESS  GRANTS

 (RAILWAYS),  1975-76
 MR.  SPEAKER  :  We  now  take  up Demands  for  Excess  Grants  (Railways)  for

 1975-76.
 Motion  moved  :

 “That  the  respective  excess  sums  not
 exceeding  the  amounts  shown  in  the
 third  po  4 umn  of  the  Order  Paper  be
 granted  to  the  President  out  of  the  Con-
 solidated  Fund  of  India  to  make  good the  excess  on  the  respective  grants
 during  the  year  ended  g:st  day  of  March
 1976,  in  respectof  the  Ellowing  demands
 entered  in  the  id.  colt  thercof-
 Demands  Nos.  3,  5  to  t0,  33,  75  to  7 and  ai

 Demands  fer  Excess  Grants  (Railw
 n)  for

 for
 1975-78  Pa  leer  to  the  vote  7  pong

 No.  of  Name  of  Demand  Amountof
 Demand  Demand

 submitted
 to  the  Vote

 of  the
 House

 GQ)  (2)  (3)

 3  Payment  of  Worked
 Lines  and  others  2,22,645

 5  Working  gt
 ae

 ‘Bese
 Repairs  and  Mainte-
 nance,  13,80,570453-

 6  Working  —  Expenses-
 Operating  Staff  1571437,592,

 7  Working  —_  Expenses-
 Operation  (Fue!  )  6,51,70,848

 8  Working  Expenses-
 Operation  other  than
 staff  and  fuel  9,50,45,802,

 g  Working  Expenses- Miscellaneous  Expenses  S154 012
 to  Working  Expenses-

 Staff  54,68,576

 tg  Open  Line  Works  (Re-
 venue).  32,02,I20

 75  Line  Works-
 Capital,  Depreciation Reserve  Fund  and  De-
 velopment  Fund  46,03,7,  1,869

 16  Pensionary  Charges— Pension  Fund  4:22,16,919
 WwW  Repayment  of  Loans

 from  General  Revenucs
 and  Interest  thereon—
 Development  Fund  2,66, 136.

 at  Appropriation  to  Ac-
 cident’  Com  nsation,
 Safety  and  Passenger Amenities  Fund  नि  19,08,214

 *Moved  with  the  recommendation  of  the  President,
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 MR.  SPEAKER:  I  now  put  the  De-
 mands  for  Excess  Grants  (Railways)  for
 1975-76  to  vote.

 The  question  is:

 “That  the  respective  excess  sums  not
 org  A

 the  amounts  shown  in  the
 third  column  of  the  Order  Paper  be

 ranted  to  the  President  out  of  the
 Onsolidated  Fund  of  India  to  make

 good  the  excess  on  the  respective  grants
 during  the  year  ended  3  st  day ot  March,
 1976,  in  respect  of  the  following  de-
 mands  entered  in  the  second  column
 thereof—
 Demands  Nos.  3,  5  to  I0,  135,  15  to

 77  and  2t.”

 The  motion  was  adopted.

 27.46  hes.
 APPROPRIATION  (RAILWAYS)  No.  3

 BILL,*  978

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):  I
 beg  to  move  for  leave  to  introduce  a  Bill
 to  provide  for  the  authorisation  of  appro-
 priation  of  moneys  out  of  the  Consolidated
 Fund  of  India  to  mect  the  amounts  spent on  certain  services  for  the  purposes  of
 Railways  during  the  financial  year  ended
 on  the  gist  day  of  March,  1970,  in  excess
 of  the  amounts  granted  for  those  services
 and  for  that  year.

 MR.  SPEAKER:  The  question  is:
 "That  leave  be  granted  to  introduce  a

 Bill  to  provide  for  the  authorisation  of
 appropriation  of  moneys  out  of  the  Con-
 solidated  Fund  of  India  to  mect  the
 amounts  spent  on  certain  services  for
 the  Laced

 ses  of  Railways  during  the
 financial  year  cnded  on  the  gist  day  of
 March,  1976,  in  excess  of  the  amounts
 granted  for  those  services  and  for  that
 year.”

 The  motion  was  adopted.
 PROF.  MADHU  DANDAVATE:  I

 introduce*®  the  Bill.

 MARCH  40,  i978  No.  $  Bill,  978  a
 tag

 I  beg  to  movef

 Roce  Pies  Bill
 to  provide  Psd  the authorisation  o:  iation ol  nr out  of  the  Consolidaved  Fund  of  Indi

 to  meet  the  amounts  spent  on  certain
 services  for  the  purposes  of  Railways
 during  the  financial  year  ended  on  the
 gist  day  of  March,  1976,  in  excess  of
 the  amounts  granted  for  those  services
 and  for  that  year,  be  taken  into  conai-
 deration.”

 MR.  SPEAKER:  Now,  I  putitvote....

 SHRI  R.  VENKATARAMAN  (Madras
 South):  He  docs  not  say  how  the  excesses
 have  arisen.

 PROF.  MADHU  DANDAVATE:
 Everything  has  been  mentioned  in  the
 note  that  has  bren  given.

 MR.  SPEAKFR:  The  question  is:

 “That  the  Bill  to  provide  for  the
 authorisation  of  appropriation  of  moneys out  of  the  Consolidated  Fund  of  India  to
 mect  the  amounts  spent  on  certain  ser-
 vices  for  the  purposes  of  Railways  during the  financial  year  ended  on  the  gist
 day  of  March,  1976,  in  exccas  of  the
 amounts  granted  i  those  services  and
 for  that  year,  be  taken  into  considera-
 tion.”

 The  motion  was  adopted.

 MR.  SPEAKER:  We  shall  now  take
 up  clauses.

 The  question  is:
 “That  clauses  2  and  3  and  the  Sche-

 dule  stand  part  of  the  Bill.”

 The  motion  was  adopted.

 Clause  9  and  3  and  the  Schedule  were  added
 to  the  Bill.

 Claus  ,  the  enacting  Formula  and  the
 title  were  added  to  the  Bill.

 *Published  in  Gazette  of  India  Extraordinary,  Part  II,  section  2,  dated  20-3-78.
 **Introduced with  the  recommendation  of  the  President.
 TMoved  with  the  recommendation  of  the  President,
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 PROF.  MADHU  DANDAVATE:  I
 beg  to  move:

 “That  the  Bill  be  passed.
 MR.  SPEAKER:  The  question  is:

 “That  the  Bill  be  passed.”
 The  motion  was  adopted.

 —

 27.  49  hrs.
 DEMANDS®*  FOR  EXCESS  GRANTS

 (GENERAL),  1975-76
 MR.  SPEAKER:  We  now  take  up Demands  for  Excess  Grants  (General)  for

 1975-76.
 Motion  moved  :

 “That  the  respective  excess  sums  not
 ceeding  the  on  Revenue

 Account  and  Capital  Account  shown
 in  the  Third  Column  of  the  Order  Paper be  granted  to  the  President  out  of  the
 Consolidated  Fund  of  India  to  make
 good  the  excess  on  the  respective  grants
 during  the  year  ended  gist  day  of
 March,  1976,  in  respect  of  the  following demands  entered  in  the  second  column
 thereof—
 Demands  Nos.  ay  9,  77,  195,  at,  द.

 37  ८०  39,  43,  ्  48.  48,  49,  52  to  54.
 36  57s  Gas  76,  ‘81,  89,  92,  96 I

 Demands for  Excess  Grants  (General)  for
 1975-76  submitted  to  the  vote  of  Lok  Sabha

 (SAKA)  Grants  (Genl.),  366

 alg
 NameofD:mand  Amount  of

 Demand
 Demand  submitted  to

 the  vote  of
 the  House

 (x)  (2)  (3)

 Rs, I.  EXPENDITURE
 MET  FROM
 REVENUE

 t  Department  of  Agri- culture  45675789
 9  Payments  to  Indian

 Council  of  Agricul- tural  Research  536

 ‘1975-76

 (1)  (2)  (3)

 t9  Defence  Services—
 Army  61,26,20,550

 ह. ज  Defence  Services
 Air  Force  7:42,26.534,

 34  Taxes  on  Income, Estate  Duty,  Wealth
 Tax  and  Gift  Tax.  +12,68,390

 Curren  Coinage ”
 and  Mant  I5»23,530

 38  Pensions  +1,81,86,429
 39  Opium  and  Alkaloid

 ‘actorics  31,42,075,
 43  Ministry  of  Health

 and  Family  Plan-
 nng  7३49979

 46  Minwstry  of  Home
 Affairs  हे  8,08,667

 Department  of  Per-
 48  ace  and  Admini-

 strative  Reforms  14)75:713, 75
 49  Police  5;84,00,591
 52  Delhi  +1,08,76,567
 54  Andaman  and

 Nicobar  Islands  1,48,08,096
 56  Dadra  and  Nagar  Haveli

 नि  16,909,
 57  Lakshadweep  6,13,700
 62  Ministry  of  Infor-

 mation  and  Broad-
 casting  68,326

 66  aLbourand  Employ- ment  8r,52,887

 76  Roads  2,87,053
 81  Minesand  Mincrals.  —_,25,09,237

 Ministry  of  |  Works
 89  Housing  2,27,468
 92  Housing  and  Urban

 Devlopment  141432491
 101  Survey  of  India  45:42,919

 *Moved  with  the  recommendation  of  the  President.



 qa)  @)  (3)

 I],  EXPENDITURE  MET  FROM
 GAPITAL

 Capital  Outlay  on 7
 Poet  and  Telegraphs  31,9467,139

 44  Medical  and  Public
 Health.  6,20,44,562

 sa  Debi  7:10,33,475 "
 53  Chandigah  48,854
 76  Roads...  66,32,412 a,  gt2
 g6  Nuclear  Power  Schemes  99,34,262

 MR.  se  i  miyboty  ae speak,  be  can.  No,  put  to  २४०  G
 Demends  for  Excess  Grants  (General) for  1975-76.

 The  question  is:
 “That  the  respective  excess  sums

 Not  excecding  the  amounts  on  Revenue
 Account  and  Capital  Account  shown
 in  the  Third  column  of  the  Order
 Paper  be  granted  to  the  President  out
 of  tha  Consolidated  Fund  of  India  to
 make  good  the  excess  on  the  respective
 Grants  during  the  ycar  ended  gist  day of  March,  19765  in  respect  of  the
 poner

 demands  entered  in  the  se-
 cond  column  thereof—
 Demands  Nos.  r,  9

 67  Pacd
 Qt,  945 37  to  39)  492  44?  49  4B,  49  52  to

 »  56,  an  be  66,  76,  81,  89,  9a,
 ae  and  tor.”

 The  motion  was  adopted.

 हए कुछ  hrs.
 APPROPRIATION  BILL,*  7978

 THE  MINISTER  OP  STATE  IN THE  MINISTRY  OF  FINANCE
 (SHRI  SATISH  AGRAWAL):  On  be- half  of  Shri  H.  M.  Patel,  I  beg  to  move for  leave  to  introduce  a  Bill  to  provide for  the  authorisation  of  appropriation  of
 moneys  out  of  the  consolidated  Fund  of India  to  met  the  amounts  spent  on  certain

 Bi,  tote  308

 services  during  the  financial  ended on  the  gist  day  of  March,
 a7  i of  the  amounts  granted  for  serves and  for  that  year.

 MR.  SPEAKER:  The  question  $s}

 “That  leave  be  ted  to  introduce a  Bill  to  provide  the  authorisation of  appropriation  of  moneys  out  of  the Consolidated  Fund  of  India

 gist  day  of  March,
 1978,

 in  excess  of
 those  services for  that  year.”

 The  motion  was  adopted.
 SHRI  SATISH  AGRAWAL:  I  intro-

 duert  the  Bill.

 PROF.  P.  G.  MAVALANKAR  (Gan- dhinagar):  Are  you  applying  guillotine at  this  stage  ?

 MR.  SPEAKER:  No,  no,  we  are  not
 applying.  I  asked  you  whether  anybody wanted  to  speak;  nobody  was  there.

 PROF.  P.  G.  MAVALANKAR:  It  is 30  minutes  to  six.
 MR.  SPEAKER:  Ten  minutes  to  six.

 THE  MINISTER  OF  PARLIAMEN- TARY  AFFAIRS  AND  LAROUR  (SHRI RAVINDRA  VARMA):  It  is  nobody's fault.  Hon.  Members  have  not  read  it.

 MR.  SPEAKER:  The  Minister  will move  for  consideration.
 (Interruptions)

 SHRI  SATISH  AGRAWAL:  I  only introduced  the  Bill,  That  is  all.
 MR.  SPEAKER:  Ten  minutes  are  there.
 PROF.  P.  6.  MAVALANKAR:  Now we  are  about  to  adjourn.  The  House is  going  to  be  adjourned  in  a  couple  of

 minutes,  and  crores  of  rupees  ate  being passed  without  any  opportunity  for  a  dis- cussion.  (fnterruptions)  ¥  want  to  speak.
 SHRI  RAVINDRA  VARMA:  If  he wants  to  speak,  he  can  speak.

 *Published  in  Gazette  of  India  Extraordinary,  Part  II,  section  2  dated  209-78.
 flntroduced  with  the  recommendation  of  the  President.



 हिंछे.  Appropitation  *
 PHALGUNIE-ON- Ly  ‘Waray  Bit  “1%  tt0

 ofl  Bat  2202

 :  No,  no;  when
 be »  yoo  want

 oe  after  ?

 ्,  P.G,  MAVALANKAR  :  How
 a  2  unless  it  is  put  ee  conside- ?
 ae

 nest
 3  Let  him  move  for

 consideration.

 MR.
 take  tt

 He  tg apouk

 SHRI  SATISH  AGRAWAL  :  I  beg  to
 move  ९;

 “That  the  Bill  to  provide  for  the
 authorisation  of

 20700002  et
 of

 moneys  out  of  the  Cons  ted  Fund
 of  India  to  mect  the  amounts  spent  on certain  services  during  the  financial
 year  ended  on  the  3:st  day  of  March
 1975  in  excess  of  the  amounts  granted for  those  services  and  for  that  year, =  taken  into  consideration.”
 MR.  SPEAKER  :  Motion  moved  :

 “Taat  the  Bull  to  provide  for  the
 authorisation

 nee  propriation  of  moneys out  of  the  Consolidated  Fund  of  India
 to  mset  the  amounts  spent  on  certain services  during  the  financial  year  ended on  the  g:st  day  of  March,  ‘1976,  in
 excess  of  the  amounts  granted  for  those
 services  and  for  that  year,  be  taken into  consideration.”’

 Shri  Mavalankar.

 3  nor
 Pp.  6.

 bard  =  alga
 :  Mr.

 p2aker,  I  am  grateful  to  you  for  permitt- ing  to  sp2ak  on  this.  Obviously,  I  can  only
 ०22४8

 very  briefly.  My  first  point  is  that the  Minister  should  really  explain  and  not
 merely  say  that  all  the  explanations  are
 given  in  the  msmorandum,  etc.  He  must
 really  take  the  House  into  confidence  and
 explain  to  us  as  to  why  and  for  what
 DPatprses  extra  expenditure  was  incurred.
 That  is  point  No.  I  do  not  merely  want him  to  say  :  go  and  read  for  yourself  the m'norandum  and  sit  down  Do  not  take the  House  into  that  situation.  That  is mv  first  point.

 2econdly,  a  number  of  Minustries  ate
 ed  in  these  demands  and  I  find  that the  Ministry  of  Agriculture  and  perhaps the  Ministry  of  Communications  are  also included  in  this.  Ch

 ope
 Tam  right  in  saying that  the  Ministry  of  Agriculture  and  the

 Beier,
 adh  ications  are  included in  this.  Now  the  latter,  that  is  the  Ministry of  Communications  is  not  going  to  be discussed  at  afl  in  this  House  during  the

 f  th  for Bear  ats  Dee  se

 झ्  er regulon
 do  50९  get  time  to ué  the

 egula  demand  of  the  Ministry

 tions  without  even  a  dis cussion.  I  am  only
 reqquest

 uesting  you,  Mr.
 Speaker,  wicther

 you
 that  ie  is  ft to  the  House  and  to  the  Country  that

 when  mhewr  x4
 so  much  time  is

 ee and  purposefully  given  to  discussion,  a
 because  when  it  comes  at  the

 fagend
 and

 and
 depend  more  on  indigenous

 Brig ex-
 change  plus  additional  advantage  of
 having  an  equipment  which  is  tested  and
 found  working  not  unsatisfactorily  ?

 Secondly,  the  larger  problem  is  this. T  would  only  say  that  these  are  wild  alle
 gations  because  I  have  no  facts  to  support. When  contracts  are  entered  into  for  foreign
 equipment,  cither  a  Jot  of  scandalous
 things  are  to  be  connived  at,  or
 this  House  and  the  whole  country  have  no
 opportunity  of  inquiring  into  all  those
 things.  On  that  aspect  of  the  matter  also, I  would  like  the  Minister  of  Communi-
 cations  to  tell  us.

 Finally,  about  irrigation  and  agric: I  want  the  Government  to  tell  us  about
 this  question  of  Narmada  river  water
 dispute.  I  know,  the  dispute  is  before  the
 Tribunal  and  the  hope  is  that  this  year, in  1978,  the  decision  will  come.  But  since
 Government  are  spending  crores  of  rupees on  agticulture,  irrigation,  etc.,  I  want
 the

 oneement
 to  tell  us

 whet’  its  grerall policy  with  regard  to  getting  these  disputes settled  as  expeditiously  as  possible,  so  that,
 with  the  settlement  of  the  issues  like  the
 Narmada  river  water  dispute,  the  States,
 as  in  this  case  Gujarat,  Rajasthan,  Madhya Pradesh  and  Maharashtra,  can  go  ahead

 +  Moved  with  the  recommendation  of  the  President,  _



 aq  Approprigtion

 wane  ty
 jects  for

 irrigation,
 and  with

 irtiga'  more

 4: मिली  ि

 things
 oan

 States  and  another—,whether  Government
 will  have  a  kind  of  permanent  machinery
 and  not  have  only  ed  hoc  decisions....

 MR.  SPEAKER  :  Strictly  ,it  has  noth-
 ing  to  do  with  this.  These  are  Demands
 for  Excess  Grants.  The  point

 eet  har
 ju  are

 raising  can  be  raised  when  the  ture
 Ministry  है ह  discussed.

 PROF.  P.  G.  MAVALANKAR  :  I  am
 only  making  this  request,  Sir.  If  such
 disputes  arise  between  two  or  more  than
 two  States}  why  not  have  some  kind  of  a
 permanent  machinery  of  a  Judicial which  will  go  into  such  questions  as
 expeditiously  as  possible  and  as  justly  as
 possible  and  settle  the  disputes  in  the
 interest  of  the  whole  nation  ?  This  is  my
 request,  Sir.

 SHRI  VAYALAR  RAVI  (Chiray:nkil)r It  is  that  the  Demands  for
 Excess  Grants  are  tried  to  be  rushed
 through  without  proper  d  ion.  I  can

 GMGIPMRND—L—#@80

 BARGH  lp  Bil,  1.1 ड  क्ले

 77222 2  क्
 Here  excess  grants  have  been  giked to  meet  the  amounts  ह  on  certain

 prasad  ~  of  March,  9
 year  ended  on ist  a  Naturally, when  this

 20700
 Re asking  for  ts,  we'

 a
 planation  from  ’

 even
 nal

 ‘caent  Minittéer.  He  ot take  an  escapist  attitude
 by

 staying  that
 he  was  a

 cd  Minister  and  that ad  done  i.  I  find,  on  going
 id  I  ‘would, firat,  take  up  the  Ministry  of  Finance  iteelf

 and  tell  them  how,  when  they  want

 kkara  in  Kerala.  They  seized  Rs.  वन्य
 million  from  this  Ashram  and  deposited it  with  the  Income-tax  authorities  in
 Kerala.  This  Ash  in  full  of  foreig:
 Foreigners  come,  stay  there  and  go.

 MR.  SPEAKER  :  How  long  are  you
 likely  to  take  ?

 SHRI  VAYALAR  RAVI:  Afout  terr
 minutes.  :

 MR.  SPEAKER  :  The  House  stands
 adjourned  till  ॥  o'clock  temorrow.

 38  ox  hrs
 The  Lok  Sabha  _  then  adjourned till  Eleven  of  the  Clock  on  Tuesday,  March  21,

 3978/Phalguna  30,  3899  (Seka),


